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SHRI BHUPESH GUPTA (West
Bengal) : Sir, this matter you have
to find out because for the first time,
an official, solemp address on the [n-
dependence Day has been used for
pure and simple party propaganda in
some respects. I am not saying that
everything that the Prime Minister,
Mr. Morarji Desai, said is wrong. For
example, his statement on the Kan-
jhawala issue was quite right, But,
Sir, can you cite one example of a
speech of the Prime Minister from
the ramparts of the Red Fort on Inde-
pendence Day when parties have been
talked about in this manner? ....

MR. DEPUTY CHAIRMAN: All
right, you cannot have a discussion on
this, hon. Member.

SHRI BHUPESH GUPTA: There-
fore, my friend, Mr. Advani, should
take it seriously. It is gross misuse
of power and authority, a fit case to
go to the Shah Commission.

MR. DEPUTY CHAIRMAN: Dis-
cussion on the Education Policy of the
Government of India, Mr. Bipinpal
Das, . -

sy geam feg  (ghamm) @ fedy
YA GRS, A7 FaA @Al g Ao
FET g2 fF SO AW TERFT W@
Gar @< guT & T S @@ F¥ e
arfge MNfs S99 1990 ST q1ef

& oo ot mm 0
st ggawiafa © o9 HOT
7 g Fifed e

"

wt gaar fag : 5, § ag FEAr
wtgar & fF o' A9 S dur aewe F
gs frar So# 9N SEEr ol &
FaR & fag g &

Bl
¥ I

[ RAJYA SABHA ]

Education Policy 180

DISCUSSION ON THE EDUCATION

-POLICY OF THE GOVERNMENT OF

INDIA -

SHRI BIPINPAL DAS (Assam) :
Mr. Deputy Chairman, Sir, 1 gave
notice to raise a discussion on the
Education Policy of the Government of
India. As I am not feeling well, 1
would request you to allow Dr. Rafig
Zakaria, a member of my party, to
initiate the discussion.

MR. DEPUTY CHAIRMAN Dr.
Zakaria.

DR. RAFIQ ZAKARIA (Maharash-
tra) : Mr. Deputy Chairman, we are
discussinig the educational policy of
the present Government. However
much they may like to claim that...

SHRI BHUPESH GUPTA (West
Bengal) : What happened to Special
Mentions? 1 took permission from the
Chairman for Special Mentions.

MR. DEPUTY CHAIRMAN: We
had finished the Special Mentions be-
fore lunch.

SHRI BHUPESH GUPTA: No, Sir.
you have not finished Special Men-
tions. ..

MR. DEPUTY CHAIRMAN: The
honourable Member spoke at that
time. ..

SHRI BHUPESH GUPTA: Here is -
the permission given by the Chair« -
man...

MR. DEPUTY CHAIRMAN: Whaen
he was called, what was the honour-
able Member speaking about at that
time?

SHRI BHUPESH GUPTA:
not Special Mention ..,

MR. DEPUTY CHAIRMAN: I had
called for Special Mentions and you
spoke,

It was

SHRI BHUPESH GUPTA : But then
you did not call me. T

MR. DEPUTY CHAIRMAN: I called
You and you spoke. Perhaps you
spoke on something else,
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J* SHR] BBWPESH GUPTA: I went
4o the Chalewman for permission for
two Special Mentions: one with regard
to the procedure of the House, and
another ...

MR. DEPUTY CHAIRMAN: Then
would you like to interrupt the dis-
cussion and speak on your Special
Mentions?

SHRI BHUPESH GUPTA : I do not
know. But then, you allow me tomor-
TOW.

MR. DEPUTY CHAIRMAN: Al
right, we will see tomorrow.

" SHRI BHUPESH GUPTA: I do not
know what is happening.

* DR. RAFIQ ZAKARIA: Mr. Depu-
ty Chairman, we are discussing the
educational policy of the present Gov-
ernment. However much this Gov-
ernment might like to  undg what
might have been done in the past
thirty years—because, that seems to be
their swan-song—in the educational
field as in the various other fields,
they have inherited a legacy which,
while there might have been some
mistakes and evep some blunders, has
many glorious achievements to its cre-
dit. I have no intention of going into
the history or the background of our
educational system. For that pur-
pose I will have to go back to centu-
.ries since the time of the minute of
: Lord Macaulay. But what we were
anxious at the time of independence
was that the impact of cur new-born
and newly-won freedom should be so
translated in the transformation of
the generations that are to follow,
that they would be able to enjoy the
fruits of this tremendous achievement
on the part of our people. It was not
an easy task. The first Education
Minister, Maulana Abul Kalam Azad,
struggled hard; he went about it cau-
tiously because he knew that the edu-
cational system has to be by its na-
ture delicate operation. One couldn’t
:do violence to it lest the whole super-
structure should collapse. Therefore,
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various committees were appointed to
go into the question of not only mod-
ernising our educational gystem but
alsg bringing it 1n tune with the hopes
and aspirations of ocur people. This
struggle went on year after year.
There was the cry at that time of re-
placing English immediately by Hindi.
Some effort in that direction was made,
an effort which was misunderstood Lty
the South. But it must be said to the
credit of our first Prime Minister,
Pandit Jawaharlal Nehru, that with
the sagacity, with the tact, with the
understanding, that he possessed, he
tackled this problem wisely, carefully
and in a manner that for almost two
decades the changes that were brought
about, were brought about in a man-
ner which did not create the kind of
nervousness among the people which
they are experiencing today. When
Mr. Chagla, who is one of the found-
ing fathers of the Janata Party be-
came the Education Minister, he ap-
plied his mind to the mess that the
whole process had created. He ap-
pointed one of the finest Commissions
that have been appointed in this
country, namely, the Kothari Com-
mission. The Kothari Ccmmission went
deep into all aspects of our educa-
tional system and came out, after al-
most three years of sustained hard
work and understanding all the impli-
cations of the various changes that
were sought to be brought about, with
its recommendations. I have no in-
tention again of going into those re-
commendations because the House is
well aware of them and it has also dis-
cussed those recommendations. From
out of those recommendations certain
healthy features which changed the
pattern of our education came about.
One of them with which we are
experimenting at present, is the
10 plus 2 plus 3 system.

LR aeem T =T

But before I come to that, I would
like alsg to point out the significance
of the three language formula because,
as you know, we are a multi-lingual
society, We are a multi-lingual state
while the urge was there to regiona-
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lise education and make the mother
tongue the medium of instruction at
the primary and secondary stages,
Pandit Nehru realised that the minori-
ties, as a result of this regionalised
education, were undergoing certain
legitimate difficulties. In order to
meet that situation. the three lanzu-
age formula was adopted. Under the
three language formula, as you know,
the regional language or the mother
tongue, -a modern language and a
foreign language were to be taught
and the States were called upon to
implement this formula. But many of
the States tried to implement this for-
mula in their own way with the result
that greater misunderstanding was
created. The whole cry from the
‘South of Hindi imposition is because
of the fact that we have not approach-
ed our educational system in that oh-
jective, rational and integrated manner
in which we should have. Had we bheen
more circumspect, we would have seen
to it that the students in the North
did not suffer from the lack of English
-education from which they are suffer-
ing. And despite all that the Hindi
enthusiasts have done the domination
of English continues as before. The
South also would not have been sO
allergic to the learning of Hindi with
the result that insteag of integration
-we have again a division between the
North and the South which is almost
frightening. Therefore, when we are
discussing the educational policy, what
-is important is faithful adherence to
the three language formula. This is
the basic requisite if we have to sue-
ceed in that direction.

What is happening, for instance, in
Uttar Pradesh? For mother tongue
the students there have to take Hindi.
And, Sir, I have nothing against Hindi.
I believe that in the North, if the stu-
dents have t, fight the battle in the
economic field there is no escape from
learning Hindi. But what is happen-
ing is that ip the name of Hindi, Urdu,
which is the mother-tongue of a large
section of the people, is being elimi-
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nated. What was expected was that
under “modern languages”, Urdu

would get a place.
be surpriseqg to note that Sanskrit has
been brought in by an ingenious de-
vice. Instead of having a modern
language, out of the languages as en-
shrined in our Constitution, in the
relevani Schedule of our Constitution
—1I do not know which Schedule it is—
Sanskrit has been brought in with the
result that Sanskrit becomes one of
the languages under the three-langu-
age formula and it becomes a modern
language under the three-language
formula and, for the foreign language,
English has been selected. Why are
we fighting shy of the realities of the
situation? Why are we not taking into

consideration the fact that if we are
really committed not only to a demo-
cratic set-up, but alsp to a secular set-
up, then the satisfaction of not only
the linguistic minorities, but also of the
religious minorities, is very necessary,
in fact absolutely necessary?Why is it
that there is a feeling in the South
that Hindi is being imposed? In that
process, Sir, as I said, a tremendous
damage is also being done in the North
So much so that the students who are
coming out from the universities in the
North, whether they are taking up
medical education or whether they

are having engineering education
or whether they are having any
other technological subjects, they
have necessarily to be taught in
English, but they are all Hhalf-
baked products. I was in West
Germany, Sir, the other day and I
was told that some of our doctors who
came there for training and who had
got first classes in some of the North

Indian universities, were not able to

follow even the ridimentary things
in the medical field. This is what
we have done to our students. There-

fore, as I have said earlier, this has
come about not because Hindi should
not be taught, not because English
has to be somehow or the other pla-
cated but because of the fact that the
sort of under-standing that was to be
brought to bear >n education, on

But, Sir, you would
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matters concerning education, was
lacking. I am sure, Sir, that with a
proper understanding, the three-lan-
guage formula could have been
worked in such a way that our stu-
dents would have become genuinely
multi-lingual students, who would
have become proficient in Hindi, as
well as in their respective mother-
tongues and also in English. But
we are neither here nor there now
and, in this process, what has hap-
pened to the textbooks that we have
prepared, is tragic. Some of the
excellent textbooks that we have
prepared have been withdrawn. Why?
Because they said that some of those
who prepared those textbooks were
the favourites of the Congresswallahs,
Now, tomorrow, when another party
comes into power, the other textbooks
would be withdrawn because some of
them would be accused of being the
favourites of the Janata Partywallahs!
Is this the way we are going to give
education to our younger generation,
to our children, to those people who
are going to secure the future of this
country? And, Sir, what are those
textbooks which are being replaced?
Sir, I am reminded of a couplet by
the great Urdu poet, Akbar Allaha-~
badi:

tzw OET 9% FA.d FFT 3 qAFAE,

F fqTaT 93 & FT TR AT AAFTE

-

This is what is happening now. Even
the students, who are learning what
we are prescribing to them, laugh at
us. They say that we do not know
what we are giving them. Instead of
being grateful to us for giving them
what we think are in their interest,
they laugh at us. Their reaction is
exactly the opposite. The same is
the situation as far as the 10243
formula is concerned. I am not blam-
ing the Education Minister for this
formula because this is a legacy
which he has inherited. Let me tell
you that the formula is not bad at all.
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It is an excellent formula. But, Sir,
despite the fact that after it has been
adopted, since three years, by the
various State education ministers, con-
ferences, by the Centre, by varicus
other academic people, it is being
implemented in such a manner that
we have created more and more con-
fusion all around.

We have created, as I said, nervous-
ness among the people, among stu-
dents and among parents. They do
not know what next we are coming
forward with. They are not quite
sure whether a particular system
wherein a child starts from the age of
5 would be assured of regular educa-
tion till the age of 12, or something
else will be introduced suddenly and
he will be left high and dry. The
whole educational system, as a result,
has gone to ducks and drakes. What
is the significance about the 10 plus
2 system? Instead of going in for hi-
gher education, it is much better, also
in view of the growing educated
unemployment, that we create a kind
of technical skill which finishes at
12 clan stage for students who do not
have the aptitude, who do not have
the means, who do not have the
time at their disposal. Excellent
idea! But what has happened?
T can tell you about my State-
of Maharashtra which is considered
one of the progressive and advanced
States. Sir. this plus 2 system cannot
work unless sufficient funds are made
available—sufficient funds for equip-
ment, sufficient resources for training
teachers for that purpose and suffi-
cient resources for text books. Sir,
I have been wanting for the last two
years to open a technological institute,
I have procured more than ten lakh
rupees for that purpose. The build-
ings are readyv. I have got the equip-
ments. But the curriculum is not yet
ready, We adopted plus 2 system
almost three yvears ago. Even today
the text books are not ready. The
curriculum is not ready. Teachers
are not available. And we have intro-
duced 10 plus 2 plus 3 system. Sir,
I had asked the Education Minister a
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pointed question as to what are the
funds which the Centre is going to
place at the disposal of the State, as
far as this plus 2 part of the system
is concerned. His reply was—a very
nice way of saying—that they have
provided ten thousand rupees for this,
twenty thousand rupees for that. I
was not asking that. | was asking
if a proper assessment had been made
in this regard, in particular what is
required to make plus 9 system
a success. That alone ecan justi~
fiy the 10 plus 2 system.
Otherwise, what was wrong with our
old system? We wanted this new sys-
tem so that a large number of students
are properly trained in the various
technical fields—small artisans, small
mechanics, ete.  Sir, My friend on
the other side stated that in the rural
areas they do not have the funds.
They do not have the resources even
in the urban areas. Funds are, of
course, the most important problem.
But text books are not ready. The
eurriculum is not ready. Teachers are
not available. And we are seeing
that practically every State has ad-
opted 10 plus 2 plus 3 system. We
are going ahead. Are we going ahead
in this way? These changes have
created such a situation, I can tel] you
from my experience of Maharashtra.
I am running about a dozen different
instgfutions, institutions of higher edu-
cation, and the problems that we
have igs nobody’s business. That is
why there is furstation among the
students. We are creating a sense of
frustration in them. We are not
giving them a sense of fulfilment, as
far as our whole system is concerned.
What is happening in our Universitieg?
They have become a breeding ground
for all kinds of troubles. The auto-
nomv of the University is the basis of
a sound education, higher educational
system. That ig being adversely
affected.

The Government then stens in. I
will come to that later. But I would
like to know from the Education
Minister as to how much money is
given. Sir, the States cannot bear
this burden. 1 have been a Minister
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for more than fiteen years and I can tell
Mr. Chunder—He is new to the Go-
vernment—that he should not go by
what the experts advise him because“
the experts have the habit of present-
ing even black as white with an ‘ease’
which is very difficult to fathom. Let
us be simple, honest and realistic and
find out how much funds are at the
disposal of the States for this purpose
which will be apart from what they
have been spending so far and how
much the Centre is prepared to give
for capital expenditure for the plus
two pattern and how muh for recur-
ring expenses. What is being doing
for the training of the teachers? Even
if we start this thing from today, it
will take another 3 to 4 years. What
is to happen to the present generation?
What is to happen to those who have
gone to the 11th and 12th classes with
no education at all or with half~
baked education because at least in
the old system there were intensive
studies in those particular fields be-
cause there was not this emphasis on
the technical stream? Now that em-~
phasis is taken away in the hope that
we will be able to pursue the techni~
cal stream. As I was saying, the
Education Minister should see that in
this process also the conflict that has
been created between Hindi and Eng-~
lish is properly resolved. (Time Bell
rings.) Otherwise, it is not only the
people in the South who are suffering,
but the people in the North are suf-.
fering more. Sir, unless we have ¢
the necessary text-books and there
teachers available in the Hindi lan-
guage, to take away the emphasis from
English and still teaching them
through the medium of English and
producing half-baked doctors and half-
baked engineers is the greatest dissar-
vice that we can do to this country.
One of the finest institutions that we
have created in this country is the
Jawaharlal Nehru University.

SHRI N. G. RANGA (Andhra Pra-
desh): Has it really become one of
the finest institutions? -

DR. RAFIQ ZAKARIA: 1 said
‘created’. What I have been reading
in the newspapers and what I have
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been hearing here and there is really
painful. I am not fully familiar with
all the facts but the way people talk,

/that somebody is leftist, somebody is

trying to do this and somebody is try-
ing to do that and therefore they
shall be removed, well this fine insti-
tution is being made to suffer. My
friend, Shri Rasheeduddinh Kan, is
going to praticipate in this debate. I
would reguest him because he is not
only a Member of this House but he
is also connected with that university,
to tell us what exactly 1s happening
and to take the House into confidence
because these are the citadels of learn-
ing which we have built with some
hopes and expectations and which
should be kept free from the ravages
of time.

Sir, now I come to the question of
adult education. What I am hearing,
if it is true, is also frightening. We
have not done well in adult education
at all. Adult education has been go-
ing on in an half-hearted manner with
the result that while for show purpos-
es we are making loud claims, there
has not been any concrete result
which should make us happy. Per-
haps, the Education Minister has some
new scheme under his consideration.
I am told that in the guise of volun-
tary organisations, giving this work
to voluntary organisation and ear-
marking almost 250 crores of rupees
for this purpose, a cretain sinister
political mechanism is being created
which will have very little to do with
adult education, but which will strike
at the very roots of our secular
character.

I would like to know this from Mr.
Chunder. T have full faith in his secu-
larism and I know that he means well.
The manner in which he has gone
about as far as some of the legislations
regarding some Universities are con-
cerned, it is a hopeful sign. But as
I said earlier, he should not fall into
a trap of certain bureaucratic creations
which while giving a cover to adult
education are trying to achieve some
other purpose. Sir, when I look at
this whole picture of education, es-
pecially after all that was being said
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during the elections, by the ruling
party, all that was being said in the
manifesto of the Janata Party and
despite all the loyalty to the
Gandhian ideals—smoe of the leaders
are fond of swearing by them in sea-
son and out of season—despite all that,
1 get a feeling of nervousness, a feel-
ing of fright that we are going about
in our educational policy in an aimless
way. Perhaps, the Education Minis-
ter has some objective, but 1 do not
know it. Again, Sir, I am reminded
of an Urdu couplet:

“gga AREET wEHR FTRET FT OIS

dfser 8y,

TR TAR FgA FEal I8 AR
A g

The way the whole caravan is going
about, it is going about aimlessly, it
is going about from confusion to con-
fusion; the promises by their very
nature becoming are incapable of
being fulfilled. The patterns while
looking perfectly all right on the
paper, unless the wherewithals, the
necessary requirements, the funds, the
staff, the equipment are provided,
they shall not produce the result.
Therefore, I would plead with the
Education Minister to clear this con-
fusion. He told the other day that we
were creating the confusion. Well,
perhaps, the Opposition does that kind
of a thing. Everywhere it does. But
he should be in a position even if we
have created any kind of confusion in
the minds of people to clear it. He
can do so if his aim is clear, if his
objective is clear and if he knows
where he is going. But, Sir, I find
even the 104-21.3 formula suddenly
gets changed because the Prime
Minister felt, “No, 104213 is not
correct; it must be 84-4{.3” or some
such thing. Then, Sir, the Cartoonist
Laxman in his cartoon says “What
does, it matter? You can put any figure
so long as you come to that total.”
Sir, are we totalling or are we having
a pattern? It is that question that I
am asking the Education Minister be-
cause, believe me, Sir, the parents
are suffering from a kind of mental
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shock. They do not know what is
going to be the future of their child-
ren. They just do not know. Sir,
the way we are passing our students,
nobody bothers whether one is really
merit student or not. This is the
worst disservice that we are doing to
our educational system. If you have
money, specially black money, you
can get 80 per cent, 90 per cent
marks and you can get easy access,
easy entry into any medical college
or engineering institution. T am not
blaming the Education Minister for
that. But I am only telling him that
he has to take steps in suh a way
that this kind of a situation which has
been prevailing in our country does
not prevail any longer. Otherwise,
people will lose faith in the whole
system and if they lose faith in the
system, Sir, our future itself becomes
a question mark,

3 p.M.
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“Can we combine the progress of
science and technology with the
progress of mind and spirit also?
We cannot be untrue to science be-
cause that represents the basic
farts of life today. Still less, can
we be untrue to those essential
principles for which India has stood
in the past throughout the ages?
Let us then pursue our path to in-
dustrial progress with all our
strength and vigour and, at the same
time, remember that material riches
without toleration and compassion
and wisdom may turn to dust and
ashes.”
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og AL T HeAT ST A E 1 TR
aw § wrafas foert &1 6o & fay
I &Y mr%fmﬂ‘rgwahvﬁ%-

I 22 I
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THE \ raths foem F @@y
g I | AT aF N1 FW gY § SAH
2 3 fagmi =1 afafaar gar da@a
FTAH T IS MEF ) ITH HEALE
AT Gar AT AE g1 fomwr Wl ¥
F1E dFq @I gl | W U gTHiHE
TR F I Ft TS § SqH ¥
Tq fadt 7€ § | 3R uF e forer
A AN T g sk ag sgr g f&
AR AT H 6y 14 99 F ==t &1 foerr
& @y T AT oG FEH UF
g ArFL a@ fag & W F

Without
compulsory

Fzq qma F1 gAfag 331 @ E &
aga & wiEt ¥ 9y 97 faer 39 F fag
YT 919 &, HEATGF &, q fod X Aqv+T
qA F AT A T @Y § @A F
qgT & o 78t o & ¢ et Awery
g f5 gur 1= St 7gy 7=9 § it
I 2 & fay F15 ¥ 9@ Fem
geaT) @fa gmR s F fawm
forar 93 QU ETAT AW €, TG IHHT
TIW B W I AT g, afs ¥ ug
#g % SOF1 qFq A9 ZIAT § 91 wg
TELERT 1 3H  YFIT ¥ IH yearq
F ARIQH AT 4g @ HT T Foa
FTEHA H ITEAT g1 FT TEW G2 1
TAFT WAFL ICNH I o0 T o=

insisting on
school attendance.

A H g AGI AT T HeATIF

IAHT UgM Agl AT | 9§ HIAT
gl FATq T ATH W A @A )
§ wamar g fv g+ aformeas
qw #  fogr fyes Swd
gfee & &@r s qV 4 1T 91 &
H fadr o g, ag st @i g

EX0)
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3y 917 & 7g FgAr Agar § 6
grafgs  foer #v uF 31 AAEEAr
78 g % o=t amt & wravaEarn
F e AT sy fyA foar w1

¥ STaT & G g Sewr § @ g

w7 mifedt. wawsm @Y mod fae
FIT H 9@ 1 &g 7y fa
FH A #wd afra £l
FT9 Fg0 ATFT | 3F FFTTHT fr
¥ v @y 7§ gwemar § B ogEm
1 FY TR grafaa foegr & R § 752
afafadl ¥ g 23 &1 vy W=
I gHET &1 AAIfeqqd T FT J9A
oTaT & ar Fergat 9ar g ATy &
HATAL & W27 TG T® TH FT WG 4T
THATT G a1 & fF ot g 2w A
gt #v e & Arvagi # gfq gne
HEL ST ®E AT fey ag foexa
o g STar g1 " S w5 wfu-
FrmoranTi Fy feafa s ga sy €1
=0 FFIC & FTH T WY F7 9 @A
faar snar anfagg 78 =€) faar aar g
grata® ferr & i ¥ faay o1 e
g ET et ¥ A 21wy oY
TiET A RYE qERET 7@ AT &1 A
F AT AW A qEATAT § I FGT
a0 & 1 uw gm@ gMAETe §

I H UF AWl gE W &1 g

auEaTHl F1 @A T Aar gfemm
Iofeqs gaT 1 Fgt &Y AET & AW
FTEAAT AT F1 5 gu @ §391 )
g9 @l w78 g gmmar =ifgn
fr foaar s amagam I 2
HIT qET F AW AES A AW E

§ frwt § | ag S & T mifghas

I H F AT qATE g & AfET ITH
qAY HERTT §, WA gEgfa 21 =R
ITHT g F1 oY g, a® A fou
T qgHed aca &) Q) feafad mrawew an

196
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AT H g F T gH strafi fer Y
faear w<q & a1 e fer @y fo=r

o T AN IAE ZW AT AIAT FT AZATT

¥

&1 Torerr Fggg § faadr W afafaat
Tt § o Te-fom R g @ s
TiF ATl F1 T STH HIE T TG
qq & =ix wwmwy & F arway
T 2, FAug &, f9awm w7
FE S gfte 7@ #E Frav-qea
T &1 g e wfear  anma §)
ST JF W AATHF Ve F g A
FUANOTT F1 AZAT ALY 1 TF T AT
2w ¥ faerr &7 Nfq w7 awad 7&7 g
FEA Z1 ar HAT WgRw ¥ AW
18 gATT ag ¢ % awwee fover w0
sfamgas¥) A F AN AES 7 |
T & atatent w7 sfaa #1owfqar
ggamy frg Fr st s ara g B
I8 foverr & #a1 =nfgm o w1w 3
farear 37 §, W& A A3 9T § u®
farerr SF FTH ATOAT AT AGT HATCIAT |
T AT FY HaHT Aweq” 7| faesr
F [IAME U, WA A AAST A
TgFT  AZT TE! WA 1 A A H
29 g 5 wowr #0 wE #
TTITGHEAT ALY, gH HasT 341 757 W@ )
¥ Fumar g & wia § wmafas fwen
FET BT ATGATHT § & ATG | AT
avas a2y % fget 2 g1, Arganan
¢ g1 wHdT 3, T, I, TTETT,
ghamat o g gt g ) 39F g
geTy &7 Al afas o § w1
qgq ¥ WY IuHT &9 9g) | 9w ¥ a8
FHAT AGr | SEA qTEW T FT
FEI FATF TS

forerr &1 UF Y vy & frw & faua
T et At Srar ) 4 q=ai H1 QY
AT {orerr gaar wr< At g 5 9
foesg a2 £ 5 49 searaag)
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frowr femi ‘g3’ ofwar & uw aga
gy st fqwar fewwr  sigw
AT ‘Fed T feha’ sav 1 Sargrw fear
gHT 8 98 W@ FT TE qATMARAE
TF g5 1 9T 1 AT &, a7 y=ar
g M Hag 7Y wwarg, AR faw fwmerr
afa W g, wr gum agY wa,
®® wEH agl owar 1 ‘ga F§
FFT g HICH-8eaT F7 4qr &+ foear
N A T i e o e
zaarg & fau g 33 M5 § srargen
F fauw aq g% @< wratas foar =1
IF SA1a & A9 FB T FH A gHI
gar  =rfge AT S faerr @y
Tefa & g9 urs Awdt § o7 forerr
3 W SR FAA UF Aq=F g, WA
FT T FIEAT, FEH AR § 1 qE
ST qF WA 9 aF WT 47 F=@ [
i, WT AW W F@ § g, forr
faeds =g

gvag arar & o wet o afgama #y
4591 GTT FT AT FET TG0 784 |
9% 39 919 & grv & & A site foem
& faT 200~250 FUT w@AT & &
freaar fipar & 1 § o St vRaT §
fF a8 7w o awie W & fram
g ? @l ¥ T faew T Amw
ok fau =maear #v & 7 dig fasn
qX €T AT qEF g9 § ;i
S #raT far 9 9N §, a9 Ju Seul
1 qg & fag ofw F0 & 1 A
foar e farfere &1 &t a== @1 gge
fraw & fau gfasr @ e 1 afz
W 9¢ & Y aeAl H1 FH GO T GET
afs ofgs wg § a1 afus 3 a@w )
qry g1 9T AagIE 9w a8 § fF S
arar foar 8 98 @Y § I I AT
Y QT TET 7 HEATTF [ TSI
T T M T A ¥ e

A
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. [Sro W F#3]
qﬁrﬂﬁmmguaﬁ‘t
Fw e s & wren-far a1 S
gl ST § T q9°7 &1 9ers qX0 94
ITR 9E Wes § WIS a1 ¥ o
FX 1 T gftr § g forer smawrs 2
97 T69 UF WY g TP UvE oA
RAECIRE T TIE D T ot S S
T forar @7 gAT F; oW
g | AT aF e /e 7 e a1 s
wepifawer w8 fear e B
Y FeaFE W e fre & A ¥
250 FAT TAT § F< /a1 & 1 509
TERT TSI F q@  § A F0
gi w2 o & 1 37 e @ &y &,
ag We A& § 1 witaw yow & i faen
H1 WG AT FT IO F7 T T8
g\ ST wF Ty Jw g ad fen
FAT QOIS FT WRT T8 TG | 91
§ %aw 1 g & foad e T §
forerr w57 F7 oH W W ) @
s fred Fawfiew ¥ sofew
&1 ¥ fratfa fear fF frem 37 o=
FT FeT § AR gO o s w1
e 5T F7T oA 97 1 gEie AW H
T &7 fver & 22 &7 gy ot 78 AT
g & st fiew woa & @ @ 1 -
i o g frar fagei
T A 2, SAT qICEIOT HEAT,
IEHRT HOT TGAT, THH AL AT ATATH
garaT faEmY a7 Foer § 1 SR
FITRE A fewer giatadr #1 33feor
TARTY H w7 @] 71 fAEwE w1
oA fFar 1 99 9 A8 aue
7 U A2y F 5 709 747 IR0 1 9]
afaeor # fag & faar f oo e
HIT FT wifq F UF HEAQW FHex
g 1 N 39 faewie 7 T faEm free
Fr 34 gafa FrwaT 99 97 e

-

g foerr &1 <od@fa § AT T@Er
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AEAAF & | AOA @ Al e w7
Tamifawr fRar g gt wEE W
g VA sw ey frew Aifs awE
ar dig fwem F1 wafT & 99 &
e, S s § famees,
gaar faam fapd geel &1 3 1 AR
QU A TSI BIaT ST @ g, WL ISqFT
FT HFT qieomT g 1 et & wew
aga | Sfawrd @i &, Fad aweg
FT OF Waq g Jef ) 0% fag™ o9
#1 wfqar g A o=@ 41 dFad eI
difast #1 gfawe & T § | 97 g
AT GAER 99 G g 99 fopar AT
g€ duries &7 A7 AgY, #f9 T AW
AEY, GE HT AW AT AV L S Av
UF Bl ¥ T 9% | Ig 3W & fAq uw
o vy feafd & oW W
PN # WAl AEEw § UF AR
AT STAA &1 Fae7 fFaT 1

5 ©F g} IR F1 foeaw &
&, 7T 10-4-2 o & 9% §
42 Fw & fag mfes gfee & wEF
i@ RAWA g F fag
JAT & G wha § AfE T Lz do
FEAT FET g al A& Wg e ~
F1 FATET FC G | 2 F HIRK
fFqaT =9 R TEET FOUAT AR I
T @ FE F AT -2 W F
faw @9 @@ sguT AIfEw BRI AR
Fg Y UF W A7 TEman, Bret
qr wav foad fET 40-50 fa=mdf -
FH FT T | i AT IA /A §
ST @1 agt TgT & TFeT Fvers g
ITH -2 FT 9QTE BT qEAT §, TAR
SUERIECE SRR L
H AEY ST | 39 Z2¥ FTAS 1 BIel
TUFT T ZRIT | FAfT - 2 71 qesafa
U
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g e (R ¥ A §
T TIW ) I WAW F I B
ZWTE e Flew face® g1 s afT
AT 2 F Tl H qwET | -2 &
aFq g4 & faw fraam aeal @
qqeE & A § AT ST | T
At wERT ¥ 3R Ak § faaa G
3 S frouw ¥ oy THE AEE T
sfrwed ¢ e faawtd
a7 qTaT § A3 WX gY & ) FA PR
fota 7Y F7 qFa £ AT AT HIERIE
g‘r@%ls@@aﬁ'{@aa@@
F o gaf i fe Fi AT
é}@%lﬁhﬁzaﬁuﬁm%w
Fay-aey G fe @rd F AR Ew
FEEm L L2 & e 7 AT AW
fqopr T FT ATAEAT £ | S gAY
Afgq argT F gW IR PEE A
#%, AT 4 T ) O A A1 R 9T
g2 ¥z FTAS A9 AT SRATH
off ZHT SFT FV ATEATC F FAS F
mtﬁﬁ,gwa%w@rr&lgqﬁ
f5 a7 AFE 31 AT § 7

sqeET JfwEr &) W a0
s 2 A g -2 # F g
sy T | gL AW K g e
q-(g'r%o AT ﬁommﬁ_‘ﬁ
sty wEATT & | 59 Ardo o Ao
% sie fova fyeaTe & 41 Y 2
stee oated. faghd o W@ 2, ¥
q@\mzqﬁqﬁrﬁﬂmﬁmm
A7 AT AF T TN AT A
e g A AT w8 Fd
aw 7z & 7 v W A AW R
"'ﬁqﬁg_maﬂﬁﬁ,ﬁm%%
,s‘-{:qq;qﬁagam,a'gﬁaﬁmﬁk
25wt § @ ag fear =R
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g1 a1 faaw wrge &o mrdo §, faeey
T FNAT OHEA g TP AR A gH
HFAT T2 | a8 daw dgras G
q g, far & g-atg =afw w1, @&
T &1 ST, OF FNElE A o, I
FHARN g w17 GwmEy food
F FIA FfFE gw @7 faww A
20 W S OAT w W ' ORI
7 #gd 4 F AT ¥ woy 9
IS | SET # a8 99 F a7 e
g foelt 7 <7 & wg AT @ 20 TR
qg & 39N F1% guiT T8 8 afs e
A AT F HTEOATAr w1 gad
& ggr F faa1 g1 =77 J%ar 1 ug
fosFe ¥ a9 & A1V 9 T F9 AT
FHAAT T AT §, FEHTH F JET g
FHART FT |

quy FW g |\ fawfzasw av
foreaqm ¥ A H FH FFA AZAT E
favafaeners @89 &1 ¥ FT T
£ 97 G T § 3 [T I
sifu® FERT O W@ 2 | ZHIT fe a
qay ger TG SHET TAHTaET

3
Q.. -

faraer & qar (o0 wwamta o)
famafamea A1 A9 37 F W2 0

Mo ANHT 777 : AAT ZWIX 77
TR @ e 5 famfeamma sz s avagar
TEFT UF AEAqU wR g, g
foers ferm ¥ @%@ W W@ W T
¥, wEul ¥ agd 3K A AT WE
yaiF faaa ¥ fa9rmesst 1 99 <@
I g7 feqr, wraqw F #¥ fgar) gHY
o Fagaty T o ars e fea
T | FAT TGT ST ATLE-HTRAL =7 T-
a9 ¥ ™G &, THAT ATeo To THo 7
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[eTo FT =] .

o7 S & S &1 ferar &, faenfaai &
wt A ofemg AE gt & o1 S
q$e To THo HIAT &, I GWHAT 2
for ¥ gferm, st 51, SATET & FET-
7 B TS & AN Y foer "o w7y
Y 77 afa &1 9% fa=nd #1 amw
e T AR qAT a6d | favafamma
& & AETE waAr Ay fatTatiEy
& wEe afy gegemfs aaq wid,
a1 famnfaat F7 oqa § 98 957 T°
g & q5aT § | famfzamy & @9
=< a% fgafrat &1 @@ g7 1w
faarit & wfq weTrow 7 e frad
% ot 7 afwaw 33 § 1 99F g aga
oraea® g OF franfaai st @t g9y
¥ ofg e 1 HX 7 9aqY g § g
FUTA &7 T |

UF WEEAqW ATT WA L |
&7 go skt § gaa fzard fF av-
QT TF & TR FT & HIT FTH A=AT
mea FT fau F1F | yAEE &
FER FT &, TF 98 A9 & ST Fad
faarmr-asm % fag gaT 2 1| 99 TewE
R qLHATOL VLT, T G9T TIAT 7T JISAT
qITF FE TE 97 | 76 No IAFT
az Aas &7 § Wg@qu a9 T |
TaFT ame & fau #gexr & wav
FEETT FT AU FHX I
sEaw (T fora) & faaer
i¥ome fow ot w2d &+ F gamar
g % =7 ST 1w HoAT TWGT A0
frefaemadi ¥ W@ sRaw ¥ oF
T=3 & @R | T qF WG (A
S & 9 gn A fafema 9 w7 1
5 famafraraat & #gaw T oA
FHq g, aNTTHI, qeaqei HIe fFani
FT FAT FHF & | ATT qTOF & 7L
FEFAFaT AIWAA F oaw gw g
T WAt s FATA0T w14 A g qTar
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Tl TETagT @ JaT § | 9w
qiFe @ & fF wEam F feg o
AT €T AMAT, JETA T AE ®IAT
foe o=, g & faw 7@ @war
qg WU TET UHfeqmAYE  ATSof
¥ =T STar &, 4 weater  fram,
FAT HIMAT, HFTIT CIA &, qMIG
gug  Zranct  fawnn, sfe e
gt wEa™ gar § | g famr
9&7 %I FALAAT &Y § | TS TAgaAT
21 77 & o favafazmerst & @ aeaga
g1 AT HIL 1 g AT § 9
wig 7 & favafaars &1 arfac gar
T\ A AT TYFT 3750 {297 U7
Tifgn | @ q FI0 w=w1 0T, wfaw
HAT ® R0 A I AfaF awfq 7
FF A dfza St 17 S = 97 fF
X & fosirar oY Y, w1 o7 &1 AR W
#T AT §T 98 THA &1 qHT |

oea H ¥ Fgar @wgan g fw andy
favear ® arestas g ot ag=t Trfeg o+
Iq% AT ST g gET wifEu )
s faamdt qud & f5 71 s&a0 3q4T,
g g fF 97 & w77 grcafasam @
&\ wfamEmy #1 s faanfii #r
JET 9aTar g | Al HERd FT Faeq
g = favarm #r faandt % weaw s
5w S wisy § gaet 4 7w 3qt-
FAT, I§ [AT AZIET TG0 49T AT HEL
TqEET TEY FATAT | S A fagema &
FATAT TAGT & ITHR IO AT
GIATHAIT TAT AT § 1 GATA AT
FAFT AW A SATAT § W IAHT AT
IR FATT a7 I & )

aF A< faow arg 2 fF S fasm
g TT @ S, 98 I T qTT 1Y IAY
TGA GT & 1 ’W & o FfATT AW F
92 fag @r g2 e B 1 e 6y e
o THT T60aT g7 o Tt foverr
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g, O gEEw A gi {5 av9 qg F%
o St F3 o ¥ faar 79 & A o
# faer & 9T a2 E @I E | fameEe
AT § S=T faar %98 @, T997 qTH
wrar-faar & #zar & f5 3% ¥o T
AT | A7 afE@R FT 99 AR H7R@T
% g firey s ¥ o1 farerr sETe-
g gaar s § 1 gamaE faear |7
FTE ATH qET &Y qFAT & |

Ha § § Had OFE0 ST gATAr

F ST AT F qI AT ATAATHI0
9T & | AT X ofemw & i @
T FTH G WT 8, 1977 F TA-T(ATE
§ gmreerfaar § & qeaey g, e
fawg ar awfa & w@aE 9@ | dga
¥ g wega fFT ) S T F AT H
O ST JATAT I13AT §

“Humane Aspects of Progress:
There are however cases where the
positive role of engineering in
medicines is less obvious. ‘Over-
engineering’ does not always mean
more humanization, it can some-
times mean questionable humanisa-
tion, perhaps even dehumanisation,”

TITEr THT IW & ST ZH HATA-
FYFT FY, TH SN ARATSSO FF TP
F AT IFAME AT G EW G
HUOT T & | g9 &9 7T HEw
SEQE F 1 gAY @1 A P Aife
frea £y areser faww S gTeom
g 9% gt afa TN 59§ w9 o
g1 o srgfasar @ g 1 wrafawar #
s T 3w 1 qH A0S qear T
T Fev H—FF gd wfenll 3w § 9ga
FoaYaar § | 95g ST o 77 T §
qfo=ret 3oi ¥ &) g5 a9 FTH AT E !
samear § =Nady sfey aiar F uw
AT WTAT J, T SEE 14 T,
1969 &1 f&ar AT, GIrar ARAT §

FAi0F 72 =@ ST ¥ agT 99F §
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“Bducation is not merely an
accumulation of knowledge for
knowledge can soon be out of date,

.but a means of stimulating the
capacity to thing, to learn and to
innovate and to apply in the in-
terest of larger causes.”

afe 57 fawz «mi & fau, 57 faame
wedt & fqu gww o0 F1 gw & 2
A I FT Fr=A7 9T foF 54y Afa fagl-
P w w9 9 & Saw fwer mifsagi
F1 & BT T g1 X WA ATRAAT
WY T FY, ATHIOT HT AT T B AR
gt F gk faa7 W ¥Fw 1047 5
gfawa & fan forerr fraifor 7 &7 s
afes Zor & 80~85 afawra S T F7
A1 297 gY, WX ST F AT qAT #7T
Y ST 1 ST TF W F) G217 FaT @
| 2 o fagiR 5= (% o For g
q gATA g1 A0, TA I FT ATIEA BT H
Sifaa @t |

PROF. RAMLAL PARIKH (Guja-
rat): Mr. Deputy Chairman. only
very very recently we have had an
occasion to debate on the educational
policies of the Government when in
the last session we had reviewed the
working of the Ministry . 1 thought
that probably it is now loo early to
have a very meaningful discussion
today on the issues which have been
debated very comprehensively very
recently. But since the occasion has
now come, we shall try to refresh our
thinking on some of the major issues
that confront our educational policy.

Sir, the problem with the educaion-~
al policy is that it has not been so
much a matter of fundamental dif-
ference of policies that worries us. The
question has been more of implemen-
tation of policy, of understanding
these policies correctly, of applying
these policies at the gross rout level,
It is here that we are really stuck up.
If we look at the history of education-
al policy, even in the pre-independen-
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{Prof. Ramlal Parikh]

days some of the issues were such
on which there were hardly Qifferen-
ces. Take, for example, universal,
free education. Was there any diff-
rence? But the question remains un-
resolved. Nobody would be guarrelling
that adult education is essential and
is so imperative. But, Sir, the ques-
tion is how do we implement all these
policies, how dg we arrive at an agree-
ment on the application of these poli-
cies,

st FEAATF T (IAT IIT)
TifeE AT e faas F st
S v 8, § SA T AMET FR,
FIATIT AT )

PROF. RAMLAL PARIKH: Sir. I
.appreciate it but since we are....

DR. V. P. DUTT (Nominated): I
think it is very wrong for anyone to
try to force anyone ip speak in any
particular language. Let him speak
in English. Please continue,

PROF. RAMLAL PARIKH: Since
we all just heard Dr. Zakaria about
the three-language formula, I would
rather not make it an issue about
speaking in a particular language,

farey, wATe wemmw AT geata wa
(=t 9a w7 =7) §awEr
¥ oamar |

PROF. RAMLAL PARIKH:
cause we are all committed/ to
three-language formula and we
use one of them...,

Be-
the
can

DR. V. P DUTT: But speaking in
Hindi is not.. .
(Interruptions)

Al FEAAL WX AT ATT AT
F2T Z | wIT ARfaw

{ RAJYA SABHA ]
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PROF. RAMLAL PARIKH: Mr.
Kalp Nath Rai knows that I teok my
oath in this House in my mother ton=~
gue, Gujarati, and not in Hindi. A

DR. V, P. DUTT: Ang 1 will speak
in Punjabi.

DR. PRATAP CHANDRA CHUN-
DER: I will speak in Bengali.

o wEAWE QWA ¢ T AT TN T
CICIALT

PROF. RAMLAL PARIKH: But
that was not meant to create any bar-
rier between our communication. As
far as I am standing here, I am lpok-
ing at all the sides and trying tp com-
municate something. 1 may commu-
nicate it in Hindi, I may communicate
it in Gujarati, I may communicate it
in English or I may communicate it in
any language in which I have an assu-
rance that I will be understood. This
is the whole discretion and criteria
which T keep in my mind.

«fY FIAATA G : F qAA TG AT
wEgfragmmrgg s ?

PROF. RAMLAL PARIKH: It is
known that I have been one of these «
who js a crusader for the introduction
and development of regional langua-
ges as the media of instruction, as
the media of administration and as the
media of all our national affairs. So
there is no question of my drifting
way from what I have been crusading
for last thirty years. In fact, that bas
been one of the most important issues
on which I have to fight with my
friends also. So, let us not bether
about the language question here be-
cause then it would be bogging down
the whole education policy into nar-
row orbits of the language issue omply
After all, language is a means of com-
munication ang so long as we can
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communicate, let us be open minded
and work accordingly. If we have to

/ communicate, and if we look at the vast

. these elementg into our sysiem.

masses of India who are illiterate
and who are depriveg of all the edu-
cational facilities, nobody can question
that it can be done only through the
regional languageg or only through
one of our national languages. But
that is not the question which we are
debating at the moment.

Now, whatl was saying was that the
educational policies that we have been
framing from time to time have. more
or less, g certain common core, a cer-
tain commoyn basic agreement,

like
adult education, primary education,
media of instruction, that education

shoulq be oriented more towards the
needs of the community. All this is
agreed upon. But the question is not
what we agree upon but the gquestion
is how do we integrate all these into
our educational system. The most
difficult thing is that the system re-
mains as it is. The Kothari Commis-
sion gave an excellent Report. I agree
with Dr. Zakaria and T have been one
who has been admiring this Report
since its inception, but it has never
been seriously attended {o  Manv of
its vital recommendations on which
there was a test of the change of the
system wore deferred lor future. Tt
15 not a question of what we accept
as desirable, We accept cominon
schools as desirable, we accent medium
of regional language ag desirable,
we accept adult cducation as desir-
able, we accept productive work as
part of education as a very essential.
desirable and good thing, but the test
comes onlyv when we have to inte-
grate all these elements into our sys-
tem. And I must say that in spite of
all our efforts, whether of the previous
Government or even this Government,
we have not been able to make
much headway about integrating
Our
system has remained closed, rigid, un-
responsive and is not yielding place
lo new ideas. In the system as a
whole, there are good pockets, good
slands, within the system evervwhere.
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My friend, Sarup Singhji and I when-
ever we met in the Vice-Chancellor's
Conference, we accepteqg everything.
We have aiways accepted that good
and bad go together; we have always
accepted coexistence of the evil sys-
tem and the good svstem. Therefore,
we do not give up any of the old
components of the systems and we 2o
on adding something. The result i3
that the question of changing the sy -
tem remains where it is.

And 1t 1s here that the Educativa
Mimister has o very difficull ang a
vcry challenging and a very stupen-
dous task, and I must say that he has
starteg doing it very sincerely, very
earnestly, since the day he took over.
What was the first thing he came to
say in this House? He brought to our
notice the most important thing that
we have been lacking in prioriiies in
our educational policies. He was the
first man who made a statement on
the 5th of April in this House and
said that the whole question of re-
structuring or renovating or transfor-
ming the whole system ig a stupen-
dous task, a very challenging tagk,
which needs co-operation of everyone.
No single party can do it; no singl=
authority can do it. It is not a ques-
tion of parties or only the Government
or only the officers or only the bureau-
cracy or only the educational adminis-
trators or only the cducational insti-
tutions; it will have to be a combined
strength a sum total of several fac-
tors combining together in a spirit of
understanding and co-operation, which
will bring a change in the educational
system which we have been craving
for, which we have been crying for.

Now, Sir, the point is that the new
Education Minister started his conduct
of educational policies with fwo ma-
jor priorities. In his statement on
the 5th of April, he said that the pri-
mary education shall receive the high-
est priority ang that 50 per cent of
the allocation on Education would be
allocated to the primary eduaction.
And thig is obvious. If you look to
the statistics, what is happening? We
want the primary education to be
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made universally free for the dura-
tion of seven or eight years. Even if
we want to complete it by 1985, what
ig required to be done? Today there
are 65 million students in the pri-
mary gchools. We will have to raise
the number 1o 85 million, That
is for classes 1 to 4. For classes 5 to
7 or 8, we will have to raise it from
15 million to 55 million. That means
that we will need an addition of near-
ly 52 lakhs students every year. Only
then we can achieve this target, we
can achieve this objective, which has
been prescribed in our Constituiton as
one of the Directive Principles making
it obligatory on the State to imple-
ment this basic objective which we
have not been able to achieve in one
or the other way. But the Govern-
ment has, I think, struck its attention
very rightly on the core of the edu-
cational system, that is, the system of
primary education is the basic system
which has been neglected so far. In the
last 30 vyears, what has been the ave-
rage? If you look to the average, the
average enrolment is not more than
24 lakhs. If we want to complete
this programme by 1985, we need it
i0 be more than doubled, it should
be made 52 lakhg per year. In the
Jast three or four years the neglect of
primary education was so much that
the average enrolment in the primary
education declined from 24 lakhs to 11
Jakhs. Now, this ig a very alarming
situation. And that is where we have
to seek the co-operation of everyone,
and make it an all-out effort, to see
that we do not lag behind. Other-
wise, the consequenceg are very clear
ang evident—that our illiteracy will
go on increasing. In spite of what-
ever we may do—we may even spend
Rs. 600 crores on adult education—
our illiteracy cannot be wiped out if
we do not resolve this issue of pri-
mary education. Therefore, I think
this is a step in the right direction and
this should form the first priority in
our Education Policy. Ang the Gov-
wrnment has been moving in the right
Wirection. I was very much surpris-
«d when Dr. Zakaria said that the
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Government has been moving aimless-
ly. How can you say that? Here is |
a Government which comes forth with
a concrete programme with a conerete
direction, of moving very rapidly to
achieve the goal of universal primary
education. I think nobody can dis-
pute the Government’s intentions. And
here, it is not only a question of in-
tentions it is also an action-oriented
concrete programme that has now
been built up and which the Educa--
tion Ministry and the Government of
India are pursuing.

In the same way, the second prio--
rity was adult education. This also: *
is g very serious and a very stupen-
dous challenge which the new Educa-
tion Ministr hag takan up. It is a stu-
pendous because in five years’ time
we want to wipe out the illiteracy of
nearly 10 croresof people. Working for
wiping out literacy among a hundred
million people is, I think, a staggering
proposition. But the Government has
taken up courage and said, “We will
do it. We will find money for it. We:
will seek the co-operation of every-
one, of all political parties, of al]l asso-
ciations, voluntary agencies, State
Governments, local bodies, everyone.
Let everybody join in this national
endeavour”. This is again, to my
mind, a very significant and important
step taken in moulding the new Edu-
cation Policy. &

Before I go to the third point, men-
tion was made about the 10+2 system
ang it was said that it was not neces-
sary to enter into this statistical jug-
glery. It ig not a statistical jugglery.
In the name of ten-year schooling, the
primary school system was totally
submerged and subordinated and was
practically being abolished. There-
fore, ihis rectification that has been
made recently by the Education Mi-
nisters’ Conference is a right and cor-
rect reclification, without which the
whole purpose of primary education,
the basic obligation of the Constitu-
tion would have been forgotten. I
was very happy when the Prime Mi-
nister suggested an 844 system, Some
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people say that he was playing with
statistics gnd that because there was
a new Government, he wanted to
change it. No. It was because even
when the Kothari Commission had
suggested this, many of us had said
that this submerging of the primary
education system, of seven or eight
years, which has its own personality.
is own gbjectives and which ig univer-
sal, free and compulsory education,
under secondary education in the name
of 10-year schooling, was a disastrous
proposition. It had to be changed.
Irrespective of the fact whether this
Government or that Govermment was
in power, many of us woul® have con-
tinued to fight against the 1042 pat-

term. It was not a question of whe-
ther the 10-+2 pattern was right
or wrong. Nobody questions the
fact that we want reform and

change in education. But this is a
very good corrective that has now
been accepted. And what was fur-
ther suggested—which has not been
accepted and for which I am going to
continue the struggle—was that we
are making too many layers gnd mak-
ing our education too much hierar-
chical. After all, our society is so
much ridden with hierarchy that we
want to get out of it. But in educa-
tion we are increasing hierarchy, It
will lead us to the old feudal order
if we do not correct it. Whether it is
in ferms of layers or in terms of cad-
reg of teachers or in terms of positions
in administration or anything, we
must reduce hierarchy and the mini-
mum. The Prime Minister has, there-
fore, suggested that let there be only
three levels of education—primary,
secondary and higher education. He
never suggested that 12 ‘years should
be scrapped, that we shoulg go back
from 12 years to 11 years. He never
said that. None of us ever said that.
The Education Minister never said
that. Instead of two years of secon-
dary education and then another two
years of higher secondary education
ang fragmenting education into units
of one year, two years, three years,
he said, let there be a four-year inte-
grated course for those who want to
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study further and for those who want
to terminate at 10 years, let them also
have ap option to terminate. The Na-
tional Educational Conference which
was called by the late Shri Shriman
Narayan came to the same conclusion
that students should be allowed an
option; those who want to study up
to 12 they need not go to universi-
ties. I entirely agree with it, that we
must stop this mag rush tp universi-
tieg and colleges. On that there is no
difference of opinion....

DR. RAFIQ ZAKARIA: The Ko-
thari Commission never suggested
that.

PROF, RAMLAL PARIKH: I said,
that is why why even the Kothari
Commission’s formula was defeclive
and imperfect. That is what I said:
in 10+2 even the Kothari Commis-
sion’s formula was defective. But
the Kothari Commission did suggest
one thing which I do not think most
of its remember, that 42 stage of 11
ang 12 shall be a stage of secondary
education as part of high school sys-
tem, not be tagged as a corridor of
the college. What has happened in
the name -+22 We have crealed
more coming for enrtance to univer-
sities and colleges. As a consequence,
what we were hoping to achieve has
been completely lost sight of. in
course of time we should alsp have to
integrate secondary and higher secon-
dary education into one allowing
numerous options, or electives in all
courses. I do agree. let us not label
anybody as vocational or non-vcation-
al. This is the bane of our country.
Gandhiji raised his voice long ago,
since 1907 in his Hindi Swaraj. No-
body listened to it. In the world of
education evervbody paig a tribute to
him but when it came to implemen-
tation, everybody developed cold feet;
they began fo run awav. I have been
in this educational word for a period
of over 25 years workihg as 3 pro-
fessor and a Vice-Chancellor. I have
been attending their forums. J have
seen how theyv began to stagger when
the question o* ‘=mnlementation, of in-
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-tegrating productive work into edu-
cation, came. Therefore, it ig a very
hard and a very diffcult problem:
which the new Government is facing
.and Adiseshaiah Committee. And the
ment faced. I am not making any
distinction on that account. But the
-Government here did make a break-
through and appointed two commit-
tees immediately Isharbhai Committee
and Adiseshaiah Committee. And the
important thing that was brought out
was “socially useful vroductive work’
because we were doing some kind of
a make-believe thing in the name of
work experience which wag a Western
concept. This wag never known to
us. There may be an experience of
productive work. There cannot be an
experience of work. It wag the most
mischievous and fraudulent wore the
Kothari Commissiop used. I had
told the Kothari Commission, if they
wanted to use that word, work expe-
rience, they should have the courage
to say that they do not believe in
productive work. But they uysed a
-word in which they believed but they
-did not mean to do it. Thig is how
our academicians, our educational
experts, are going about in this mat-
ter, and I have to continuously fight
against them ang say that, this
make-believe word will not do. They
say this is an excellent thing and they
would find some terminnlogy or other
under the cover of which they can
escape  the responsibility of imple-
menting it. Thig Government Has
“tried to pin down thisg issue and said,
“socially  useful productive  work”,
“Not Work Experience”, will pe an
integral part of education, primary
education and secondary education.
And to that extent it is in line with
the modern educational thought. This
whole maq rush of information load,
considering education as mounting
information, crushing the young minds
under the load of information, to be
given up. I, therefore, think that the
Government is moving in right direc-
tion.

My fourth point is about the regional
fanguages. It is equally true that our
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education cannot be mass oriented, it
cannot be consistent with our national
interests, it cannot be in tune with
our national life, community life and
social life, yntil you gave all education
including the medical ang engineering
education in our regional language. It
is np use saying that you study in your
regional language up to a point and
when you go in for medical and en-
gineering education vyou study in
English. For that Dr Zakaria will
say: You make {hem learn English
from the beginninyg. My suggestion is:
You impart medizal and engineering
education also in the regional langu-
ages. ...

DR. RAFIQ ZAKARIA: Where are
the text books in regional languages?

PROF. RAMLAL PARIKH. Text
hocks have always followed introduec-
tion of languages the world over. Pro-
duction of text books has never pre-
ceded introduction of a language. By
now some generations have learnt in
regional languages ang theyv are far
superior to others. When I say this,
I speak from my personal experience.
I am not quarrelling with my friend

.. (Interruptions). I can substanti-
ate what I said. For 25 vears we
have faught trvibal students, Iarijan

students, rural students. urban stu-
dents, middl: class studenis and
upper middle class students
through their mother tongue.
They are not tacking in anyvthing.
Lack of {ext-books have created 1o
problem  Of course, I do not sav this

in order to minimise the importance
of text-books But do not 1ry to (re-
ate thig fear of text-books and then
try to put an obstruction 1n the pro-
gress of this very important program-
me. Without introduction of regional
languages as medium of instruction. no
country make its education people ori-
ented. What type of education vou
want? Do yvou want some type of
education just to serve a limited oli-
garchy of urban people? Or. do you
want the education to serve the mas-
ses? If you want the latter one, then
regional language is inescapable. In
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1966 the Kothari Commission suggesteg
that we should implement it within
We did not cven remem-
ber it. After ten yearg we say we
will implement in the next five vears.
After five years, we will fix a limit
of another five years. This is not the
way to change our educational system.
By making peripheral changes or plac-
ing patches here and there, we cannot
transform gn outdated sysiem.

Coming to the question of policy, I
alsy feel the time hag come when our
higher educational system should
come to a ha!t. No more expansion
shoulg be allowed. Except in very
genuine cases, it should be very diffi-
cult for anvbody to open a college or
expand it or proliferate irrelevant,
traditional outdated departments in
the name of this centre or that centre
which does not have relations either
with our local problems or even glo-
bal problems. The whole world has
been thinking afresh. In 1960 I was
in Moscow and there I asked my So-
viet friends: What is the key to your
progress? They said: Our educational
system. 1 had been to other western
countries also. All of them attributed
their progress to their educational
system. None of them may say so
now because they gre also facing all
these problems. All these people feel
that the educational system basically
has 1o change and 'we have no betler
solution than what Gandhiji had pro-
pounded or commended. Everybedy is
coming round to that view now. I do
not say that everything that Gandhiji
had saig is right or it should be ac-
cepted. But the basic core of what
Gandhiji had said has its applicability
even now. You cannot have real
education unless you undertake so-
cially useful productive work. That
alone will lend credibility to our edu-
cational system. My quarrel with the
educational administrators here. In
Gujarat we introduced productive
work.

And, at the end of the examination,
they said that the marks for the
achievementg or the preformance of
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the students was not going to be
counteq for working out the total for
their career. I had a quarrel with
them and I said, “Then, don,t do this
at all.” You want tg introduce social-
ly useful productive work, But you
are not counting it for career. 1
think that we should stop the expan-
sion. Of thesez colleges. Fifty per
cent of the colleges are nonviable
colleges and they are without any sub-
stantial enrolment at all and they do
not have any viable number and they
do not have the minimum number
which is required to run to college.
Now, in this situation, t¢ go on ex-
panding the colleges is not good.
Now, 1 was told that in Rajasthan,.
during the last three or four or six
months, fifteen more colleges were
added. I do not know whether it has
come to the notice of the Rducation
Minister. If that is so, it is something
which must be looked into.

Now, Sir, the next point in the field
of education or in the field of educa-
tional policy which the Government
hag adopted 1is the acceptance of
diversity ang no imposition in the
name of a uniform policy. That alsc
was something which we wanted,

Then, Sir, the next question that
comeg up ig the questioin of the place
of technology. Several people are
creating some misunderstanding on
this question also. Only a couple of
weeks ago, we had a statement laid on
the Table of the House showing the
various schemes of rural technology or
intermediate technology or appropri-
ate technology, or whatever vou may
call it, being pursued in the various
departments and institutions, in the
various departments of the universi-
ties and in other scientific institutions.
This is something which we need and
whep this is integrated into our edu-
cational system, you will find that
everybody would have gainful work
through his or her own skills,

Then, Sir, coming to the question of
textbooks which has been referred to.
I would say that I personailly feel
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that the Government shoulg get out
of this business. No government should
publish textbooks on its own. It can
recognised textbooks ang it can say
that textbooks of this standarq and
with these contents, with thig kind of
an educational aim may be accepted,
and Sir, when you have only one
textbook, it becomes very dangerous
thing even if the government does
it. Let there be two or three or four
textbooks in each subject and myv own
view is that the first step which we
should take is to see that the govern-
ment itself never undertakes the
work of publishing. But it should cer~
tainly moderate them and it should
certainly try to see them gnd evaluate
them and it shoulg also see that only
appropriate types of textbooks which
are consistent with our national
goals, with the aims and objects
prescribed in our constitution, are
allowed and there iz no doubt
that if there is any textbook
which undermines secularism which
undermines socialism and which un-
dermines democracy, we should not
allow it. There is no doubt about it.
But the peint is that in the process
of doing it, the Government also
should not acquire the undue authori-
ty 1o do whatever it likes in the field
of education. In this light, Sir, T
would like to say, that some of the
textbooks which were prescribed here
by the NCERT were not good. On
1his there was some controversy also
and T also thought in the beginning
why there should be any controversy
at al] over this. But, when I read
some of those books, particularly
some books on history, I wondered how
this kind of a material this kind of
a highly objectionable material, could
go into the textbooks: TUniversity
professors cap wrile any number of
books, but not school textbooks,
Textbooks are meant {o provide a cer-
tain commonly agreed material and
are not to bring about any controver-
sies or class controversies or any other
type of conflicts. But T think the Mi-
nistry had no choice, But it can cer-
tainly go into certain textbooks where
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some very objectionable things have
been found and there 1s no harm if
those objectionable things are correct-
ed.

Now, Sir, there is one more ques-
tion which I want to deal with. I ghall
now deal with the question of adult
cducation. I had mentioned it earlier
and I want to complete it now.

SHRI K. K. MADHAVAN (Kerala):
How much time will he take?

MR. DEPUTY CHAIRMAN: He is
taking his party’s time.

1 P.M.

[The vice-chairman, (Shri
Lal Yadav), in the Chair].

PROF., RAMLAL PARIKH: We
should not undertake it as a kind of
war on illeteracy, not take it as a kind
of normal administrative programme.
I remember, Sir, that in the last thirty
vears the Government did its best but
could not succeed, We have to ap-
proach voluntary agencies. I do pot
understand why you distrust them.
Once the condition is made that po
agency which is of communal charac-
ter, which is against secularism, will
be allowed to do this, or no political
parties will be directly allowed to do
this or undertake this work, this will
certainly get support and strength. I
feel that without involving voluntary
agencies on a very large scale—not
as a minor 5 per cent sector or 10 per
cent sector, but 90 per cent voluntary
sector and 10 per cent Government
sector—only then adult education as
a mass movement would be generat-
ed. And to that end, 1 think the Mi-
nistry deserves our congratulations
that they have taken the right step.
They should not be afraid of this cri-
ticism of involving voluntary agencies
and pursue it unhindered and unfal-
tered, Without involving voluntary
agencies neither rural development
nor adult education will succeed. In
my State, during the last thirty years,
we hardly enrolled 300,000 zdults—
in thirty years—for the literacy pro-
gramme. And in the last four months
with the help of voluntary agencies,
we have been ahle to enrol 2,50,000.

Shyam



221 Discussion on

Sir, whep the Government has de-
clared that it has to be completed
in five years, let us make a deadly

~effort, a determineq effort, to fight it
as a war, because if you delay it,
more and more pecople will come into
the fold of illiteracy, and we will
come to a situation in which, I think,
we will never be able to eradicate il-
literacy in this country. Therefore,
the time factor is very crucial. No-
body can go on giving it priority—to
adult education, every time. I say,
therefore, make it two or three years.
For three or four yvearg we concen-
trate on adult education. Within
three years we want this to be wiped
out. It is for completely overcoming,
completely wiping out illiteracy that
this adult education programme <hould
be undertaken. Ang then, of course,
it wil] have a great impact on plan-
ning, it will have a great impact on
development, it will have a3 great im-
pact on the quality and improvement
of life of our people. There is no
denying this fact. I need not go into
details on this question,

Lastly, I am sorry, Sir, the subject
js such a big one, education is such
a comprehensive subject, and has such
a wide dimension, that it is very hard
to present one’s views in a shorter
time even if one really wanted to.
The last taing that 1 would like to
say is that the steps new, Government
are taking in termg of forming a new
educational policy, are welcome, But
I would only say that the policies
must be made, if at all, we are able
to commit ourselves to something, and
not just express desires. If we cannot
commit ourselves to anything, let us
not accept that. When we say we are
committeed to common schools, it
means abolition of public schools. No
compromise on that. It is better not
to give lip service. If you believe in
it, public schools must be brought in-
to the sysiem without delay, and no
fees should be charged for the first
seven years, They must not be allowed
to have any foreign language as a
medium of instruction. They must
4each .in the mother tongue, Only then
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they can form an integral part of our
system of education. They must fall
in line with the primary education
system of the nation, This is for pri-
mary schools; I am not saying this,
about secondary schools. The acid
test of this new policy which is in the
brocess of being formulated, is how
this commopn gchool pattern is establi-
shed without delay, which means no
difference between public gchools and
other schools. The idea of providing
scholarships in public schools ig noto-
rious and obnoxious, Il 15 an evil svi-
tem which is not 1in tune with the ra-
tiona] system. a system where no va-
iues, no goals and no aims of national
education are being prescribed and
you want the Government to spend,
provide gcholarships 1o study 1n these
schools. We want to aboiish the pub-
lic school system. Here it is for the
Government tg decide and to make
up its mind, (Time Bell ring.) I am
sure that the Government will make
up its mind.

The second test will be mdult edu=
cation, wiping out illiteracy in 5 years
and not cxtending the programme be-
yond 5 years. With every day that
is passing, we are losing something.
then the regional language as the media
of examination in universities as well
as public service commissions, Then
stopping of expansion of colleges and
de-linking degress from ordinary Gov-
ernment jobs except where specialis-
ed jobs are required jike engineering
and medicine. There are the acid test.
If we can do something ang if we can
not sharpen our policies towards
these things, the national policy will
be hardly useful. I have every faith
and confidence that our Education
Minister, Dr, Pralap Chandra Chun-
der, who is a dedicated educationist,
will spare no pains in getting these
things done. He might have difficul-
tieg in persuading the State Govern-
ments. He might have difficulties in
persuading the universities. 1 knew
that it is not easy. But his dedica-
tion, his sincerity and his endeavours
would bring about these results and
then you will see that India has a real
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n tional educational policy, This is
what we are striving for, what the
Governmert is striving for and what
ail of us ip this House who come from
education irrespective of whether we
belong to this group or that group,
this party or that party are craving
fer. Let ug all join our handyg toge-
tier in this noble endeavour,

SHRIMATI RAJINDER KAUR
(Punjab): Mr. Vice-Chairman, Sir, I
want to draw the attention of the
kon. Minister only to the centrally-run
Ergher Secondary Schools which are
@irectly under his control. It is a fact
that the educational standard of these
schools is quite good, the descipline
je well-maintained and the staff js
always well frained. Only there are
some drawbacks that at times the
classes start and the books are not
available, I can say that these schools
are much Dbetter than the so-called
public or convent schools. The only
{hing is that they need to be expand-
ed to many more places, I find that
211 the Centra! Government employ-
ecs are unable to get admission in the
central schools. Thev are useful, but
siill there are certain shortcomings
which are, of course, there in our edu-
cational pattern. They are not as
ruch job oriented as they ought to
be and even in primary classes and
rniddle classes, the children have to
learn too many subjects which are of
no use absolutely to them in their
I»*er studies. That is why it i some-
times said that the difference between
¢ student who passes the examination
£=d a student who fails in the exami-
rntion is only this muech that the
Jzter forgets what he has learnt be-
frre the examination and the former
* ocis after the examination,

Sir, this is a lengthy topic and I do

r it wish to go into details, I will
concern myself only with the central
school curriculum, In the central
s hool curriculum there is absolutely
provision whatsoever for teaching

e regional language 5th class on-
rds, in the 6th, 7th and 8th classes,
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the children have got no other option
but only to learn Sanskrit. Under the
three-language formula, three langu-
ageg are to be taught. But only Sans-
kri, 15 being taught in the central
schools. In  three vears in these
schools, the children can gnly learn
whit verb, is to be used with what
subject and what object. They ean
learn ngthing more of Sanskrit with-
in three years and one year therefore
they forget whatever they have learnt.

Sir, 1 have got personal experience
because all my childrey are in the
Central School, My eldest child learnt
Sanskrit and she got maore than 85
per cent of marks in the final exami-
nation. If you now ask her anything
about Sanskrit, she has entirely for—
gclten 1t. (Time bell ring)) Sir, I under-
stand that it is very difficult to make
a provision for all the regional lan-
guageg in agll the Central Schools be-
cause they gre spread all over the
eountry, But there can be a provision
for the regional language of the re-
gion in which a particular school is
located. For this there would not be
any extra expenditure on the exche-
quer, If a school js located in Bengal,
tho Bengali teachers somehow manage
to get posted in Calcutta or any other
ncarby place. If the Bengali is made
tha optiona] language in that arca, the
~nildren can easily take up that.
Therefore, I would like fo suggest to
the hon. Minister that if a school is
located in a particular region ang if
a certain number of students opt for
that regional language, then there
should be a provision for teaching that
language,

Sir, there is one thing which I want
10 say awout the 10+2 system. There
is great disparity between the college
curriculum and the 104-2 curriculum,
in the curriculum of the students who
g0 to 1042 and the students who go
to the college. The student who goes
to the 1042 system has to study five
subjects and the student who opts for
the college has to study only four
subjects, Sometimes the combination
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ig not advantageous to the students
in his latter <sludies. A non-medical

_4& student has to take biology as an ad-

ditiona] subject or one other language
as an elective subject., In the same
way, a medical student has to take
mathematics, For a medical student,
mathematics is of no use in his later
studies, and in the same way biology
is not of any use for a non-medical
student.

Sir, I know the aspirations of every
Member of this House about the re-
gional languages. Therefore, I sug-
gest that there should be a provision
for the regional languageg in these
schemes, Then, Sir, we should not
consider Urdu as a foreign janguage.
It is as much known to the people
here as outside. And there may be
a provision for Urdu also to be a se-
cond language, Previously, we used
to have Persian, Sanskrit and other
languages and one had to opt for one
language out of them. Sir, Urdu is
spoken at the all-India level. Why
should not the students be provided
an opportunity to study that also? For
the regional language also, there
should be some provision. Thank you,
Sir,

: st awie wAt (fagre) - AreTEw,
T o Zov #7 forarr agfy 3@ 2w &
TeETT ILIAT Fo qIMET FT ATF grav
g | gafaaw gark ¥ § o faerr
ggfr @ & Wi =@ w5 foger 16
gHAt 7 37 1 f5w Avg & sifeaq
frarwarg 39 & gA 3T s T aT o=
g & guy 3w #) forerr wgfa gar
T IFAT AT AIAF A4y, afew 9
¥ ags g

A, ZHIT T Igew AT 7
_ gA waR dfqgra A wgr F--gH-
faear, sada AT warsaE | #Ar
garr fomragfa 27 wdw 3gwAl
) fag 35 ¥ Agras g$ & ? gnd
1039 RS—8

[ . . -
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797 dfagrs ¥ wgr a1 fF qw At ¥
HIT7 14 9 TF F7 I F JHH T=A1
#1 g frooe® wite wfqard forar &7
31 T {17 N gH IT ITIT qF AL
WA FE 1 31 A YT A ARA
gHTY 391 ® ;Y WY 70 ®@aE7 AW
#A9g &, wforfera &1 & 70 Fradr AW
F1F E 7 % guI w0 F §FG A
AR E 1 a1 gATe o 7 o7 foreqr agfa
g 7g wEl ¥ fau wd @, ag wd
& faw & | 9g adl & fadrarfasrd
F1 &1 w1 forear agfa § wiw o€y F1eOr
2 fx g7 uF 7w @A § v qursfag
afsts eheq § Sgh F a9 9T 5-5 |
w5 ogs ey w13 € Al gl atw
o Y THT & Fai 9T B AW 5 ®UG
{1 g9 a8 5 @ €

qETA, EH 3H GFET § AR
Tt § w7 F awrg g0 TAte fadeq
F1 Igq TLAT AMEy 2 fawgia fasefem
R F7 gaeam #71 faag wegaq fwar
&, Sgi+ foreqr & qrasy § aga &1 @dis
1T w1 & | faFwroier o 7 foreqr
vgfa & #ar Q19 § 7 ted, § zwg
SEI AT AT

“The shortcomings in the educa-
tional system are manifold as you
will come to touch upon. At bot-
tom, the main cause besides pover-
ty why they should have persisted,
is the gelfishness of this upper
strata who hold power in these
countries and do it rather indepen-
dently of their constitutions, They
have not been prepared to take the
consequences of the goa] to reach
greater equality which they com-
monly pronounce. Instead, they
have been bent on perpetuating edu-
cational systems that preserve their
traditional privileges.” o

7g garqy foer agfa #1 @aw
FTT W 2 1 A8 W w7 IR

gt war fowd 16 wEAl H | gW 9
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[ di7ez 7wf]
F2a & fr fao™ 16 aftal o S
gY ME 2 A1 AT g0 W 94T AT AT
¥'aT 3wy £ 5 fyqdt & §z afa-
afadry g, f5as: & =g favafagms
g, @d FT G F FAF qAT
aw faeafaama g & w9 mwifa,
TG WX FEIAT & gF g9 T
g =aF fagmr AR waFl faoa-
frama ot wrR=T F 47 a% 3Q
T F@ 02 gu & 1 ARl aded
T W E |

zaar g1 7@, afz adr & arq
gAY a1 smrar f=ar ag QAT 1 =T
feT og™ gAIY &7 & AT FHIS 9AA
e & Fa7 a7 BF wEtarE w1 R
a9 W@l & | & faq 598 asy faar
F AT G § FAFAT T 1T 0 F qATH
ot & fe, qaty Saggarfed)
& faq m«q 7 faar & a AT
Fifgy afs gardr forsr deqm @,
gardy foar azfs ax &svffar =1
IEITIATE FT AZITLIL FA7T 2
rufrizagfFagargrgr 21 9
feafax & -7 99107 IFT FaAT
TA GeR FEAT |

T gwIR qFFFT HIRT A,
€9 |18 I T4, I3 ‘vatAge
gfear i 5 9FqF, fSaF1 eTo TH AW
wat F femr & #r =9t F1 1 T4
Fgl fF 39 ®aF F 92 F7 T7g F
faargmeas a7 frdr & | & GFIC T
et FrEal § fF %N gte uw waw
oqf, Tfear gz, gwdg  afaar,
fafra =7z, a®w ¥ mfs—fFoE) =Y
frara &7 fadam & fawrer w2 amge
& f7ar & AY G1E7 BFA T FAT FTILA
g1

Tro YA AT T ¢

g

ag qir Ag¥
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77 Frper @at ;o Farg i |
gHH AT WT T H 9GT 1 §W HITHT
T TRET AEr &, g R § Ak A
&1 FLHTTHT AT H F18 GST AT §——
T @ FT FICTTA0 77 FoT ZAIT

§ ¥ <ar a1 f5 32 1€ fasTs
afafy # a57 wt= v & fa7 g7
w1 F guaar §owr adr gard
TE |

qr-T9Y, T JA7 g fF g7 I
# zfagrast =1 ma¥ a3 9ws7 Efenq
feed wtia’ & 1 39 3w & zfAgrast
& ofafafost & g9 o571 7 fraay
F fasr w17 & fEwre weara e
fear & 1 afeq gurdy geare & 34
fapar 7 gary farerr 94T & =av frar ?
it fgwr aae 7 oar fwar gafan
‘fexdt wtag’ F1 favwaq % F fAo,
IR T T & fan gadi gear @9y
FLET | FEFIC G, & F qF qraa
g, argAr &Y w7 9d) g safas us
FaL qeqr @ FT &7 AT TH qEar
FT grafaed F3 ¥ oo F15 q9-779
fogm #1 =& gamar v afer 0w
QIATANT H1 FTIN TAT HE 7877 FI
F g e gz forer a1 Ffaqe o ife
§ Iz FT ag 9T 9mw F F fAo
T H A AT

qreaay, Sfo T WIW IAT A
Faq TH W W wra-wrg zfazesd
afer meadedta =uifa & sfhgras
g, faas) g wivg F zfaarg ox
a3 F faus garEe fesw,
satewT, gitrar, T ga% 3on & faeam
A § | Tg T&F I FIF MG F
g | wawar gfaafasr & 9 g7
‘vafagez Zfear o amow 3[R F L
FATAT 9T | Fgr i A0 G4 gawr
‘wfefasn 37 $fear’ ams graw &
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®q ¥ ga1forg Prar war & 1 seisdr
C'rty w1 uE fagr 3w & A oF ot
A F1 J1T g | AfFT A41T 7090 ]
TTFAT FT SAMIT H 9T A9 F TS
&1 T Fg IHNIAT F7 971, 5 1T
F1 AT 3@T F¥ Iw@ g | qeq uforar
T arsawa g AT 8, 39 7 fa=re w#
F fag uF weaisdia i @1 @
a1 1 Sa¥ fgedt & ww 07 fagra &1
ST FHad wedrg wATfa 1 fagr g
afes meavisdir emfa #r fagm 2,
FR St wrei sfagre 1 S fage
g, 395! 3q Sfgare ¥ gm Av § OF
fear war 1 zaFT FA4r FGT AT, F}AT
qIqT T 7 IAET HITY T AT F
ag FEASITAET TET & HIT Iq A
& e sfagra wraafas £ @ gaaq
e frgs F) Fiwor FT T | 39 AEC
fgrgars &t g aF agr 2, agr IAHT
FGT AT |

oFy Yo TR Afy (afaaaiz) :z9%
feo =T agrar aarar war ?

A7 Ay wAt. FEATFI0ET qFAr
%, 9% 41 907 T Z1 qFAAT G §
RIFFAT, GLHT &1 ATF § FI1 J7a0
2 Br saw afzat oF 1 afesi fasrad
F fory wrg fadtas w727 adf d5. w8
gfeaa fgedt siaw 7 g9 Ppara &1
gadq 5371 1 & 9 @ 73 9540
=rgar{ fFgacagagraraai ayarfas
Za A zfagra w1 fagar [ & A
FAT AT FFT AZNTT 3T AT T TFFIT
FW F g 7T 5 39 9=

qIeq § TG WAL AT 4T F9aFT gzrar

Tifgy w7 fra & &g gasy oq o
wiFv 3 7 FATF A3 T JrAT F fAmg
Fme 2 fF g garg ¥ srfg-wifa
AT WEAITATT FT T T TR &
gagar o faad s wisr A9 gAry

[ 16 AUG. 1878 ]
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3w arfgafe < wr & ? gafay
T T 38 15 31 5 {7 gw aaqiw
§ ST FAUAT AT G5 4T ITAHT AT H
frwra frar sra @i gstifas sfeso

¥ zfagm #1 fagt im0 g

glo 9@ HF =7§ - FIT ¥Aq
IT& ug feara @@y g 7

= At @At o Svg, g

39 feq@ #1 qame aal &1 & guaq
FLaTg | H =ngar § v omw 99 e
q¥ uF ST Frfed SR Su faafagt
o faqasl &1 geed ) e
19 faar 50 39 fFama & forerr s
yfaw feam | o qEE A oo A
forear & @ ¥ ATZAHT AT T FW L,
STAdE F AT FIA §, TAU qTE AT
Tq FIC FI FgarEar g & 1 &
FAAAT g 9§ Sad B T 7R faer
dF FT MIAET TF JFHTE T 6EFWFIT
T @ g |

g § WO G O ST
TEAT AEAT § | TF o Flo Hlo
Fgq fagR & #wRT AEgarT @y
HEqra H AT & T | JsT g IAHT
fraprer fear o 1 78 w0 fawrw
frwar A SAFT AT YT AT, TEHI
1 @y # qE@ g1 AA A3
feT 0gd Few ¥ yeaw uF fGwr FUw
gt faad gemmar & faas o aw
FB AT | IT HAT K o g 7 Y
I+t 7.3 frarg | aEr 39 fagme FT
FL AT A TG FG F forg g fasa
fear T\ z@ FEERr 3 fearw
R fage & faesm @t § o) fagwi &
qAIT § F9F JEHAT FAT AT AR
FAFAT FH! g5 g | W@ AW A
HOFHT FT F1q FQ &, Afpa AT
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(st Frtes oA f]
FEIIIAATE AT AT AZC BT @ & IqH
¥ fag™™ HTaHT |19 [T TEY I &
TN I T AT AT G| T
ST & faeety 3 Trorgre w1 ¥ 3fTgra
faam Huw faws g = JouAafag
0T ITHT W 7o 7 7 qrierer = @
2 |

1 oo a9 Wr g ? swfae fr
G FEgl § oAy FAIfAF efewi oed
AgT @7 WY § 918 39% fAQ g¥ gront
afq Tl 9% | §H TINEHEE &
A T g AT @ 9w &
FAATT QL FGT | 48 & G &
AFTlaTe, faw s 0 sgw o A
fa= gz ¥ | ATHER gATT ’W SEA
TSTR, A AW | g0 ST 3@ W §
TR "Tq AT T ZIT SAfA0 g7 39T
JHR AT TET A8 &, faeait & &t g
ggad? feear & 14 F91 § HEAW
g1 Mo AYo do & 7 1 g4 AT §
f& T e foem a1 sawr faug
g fo=it § 14 s 1 mafEr
FHfedi #1 Few fogr wav 1wy
THTL A 93 {247 | H1y = f5ar |
7g favaRrr o & | ) A e ?
zafae &5 oo wde wHo ¥ wiawd
Tt FRCAT FT T 5 AT ST 6T
14 FTA91 & o1 79T Fafear garg TF
a8 9X Ao THo THo & AW HT Heaed
AT T | T ART Teqey 91 TQ
fr famsi & 3o Afgs o @ T
ag & #mwr fuwem & wfg Sw o
(Interruptions).

N 7 wART ¢ (SALWRW) © AT
ST ATLo THo THo & ATH ¥ FY ToTH
ZRE ) Fo TI~ THo FT 19 HT

T IO E i

AW HT ATEAGE GR@ET 3. . .

{ RAJYA SABHA ]
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A, g1 Fo Qo Jo & a1¢ A &
T ARy | gAR wweE faa
s T St g g R A | dfea gw
& 7 Fg fae1 T @ Ewa & f ww
ﬁ'ol{#oq"\o%ﬁﬁqaﬁasﬁm%
fow arfeer s @ & S ag 9w @ &
quTe Ayl Aie qany fafa &1 @afaa
F A FT | g @ fedom ¥ ¥
ST ARG 1 FoAke awAfa e ®
T/ I FIS |

U e WA YATE 34T § -~
TR, T AT FT AT ISAV
TR | g Iaw FX fava faeem
qftug fe=dt ¥ =&Y 78 © & aifF wfuw
q ofas @t & goe § wrE | gA-
afaet sater gAafeer fvaq § 441
BT W g ? IEF A AT U ;ET A
gaTer  aqmeT W9Rd § | ga gy
fomafaarag | argq stqa< 7 I g
#1 S sfew fFu & Sfemtaren amm S
e ¥ | 9T IH AXG AT AN gl g
fare foreqr wesml & wif| &8 @ q&ar
g ; foear geenart & foerr = #fedd
AO TEAT &, TTRIAT & el T
g 3w A7 w1aE AR gHifes saTedqr
¥ fawwar gedr a1 Wi g HiX 39 fquwar
#1 @™ ¥ gw fuem qgfa 7 1 qwmEw
F3, foe 3w § 21 F<rE WRHY AT
git fog 3w § 60 @@ fuferm  FH1
w99 2w & fawafaamw § % wfa
FAREq gararg ! |

wret oft gt wrifa &, HEAw g SR
qa FU W F AFGF [ FAMGE
raRaTH ¥ S qTEAt €, ¥ &
TR X B § A IaF AET &
foret 1 aqAT 1

go fargre #, wreaa, faendt &
F2q g 7 7€ e, gw 910 ¥ SW
fogdt, e § 1 v AT e fear
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g TR FAT g AT T gW T A

T Y A AT ATEHE ITH GG TG,
AL F FFAT R |

UF AFAAT /ieq 0 Fay 7

A Qe wat - g a fr @
A T gH Og FW I ;T A
ZTHRT AT TG FLGHRAT § | ATHA
TF Farfas &) feEa ¥, ow g
qEAT FT1 gfaaT |, a9 § gl
AT 34T, GRAAT T390 foF agy Ao
foraq grgor s & 419 9 5aT F4\
9% FgrHT gmaFt fasmar aw wgdr o9%
TS qg AT qg AT AT ZTE 7 a8
gafee At T @ g % s qary
AT X JATAATT g v g o
IR grEqy  FIRT qEAT 57, a8 I@T
e asaggrqm arfa @ T g1 ag
YR FY AT AT AT FAT & WX 3qAT
& adi | o Soy awmr ar 5 3
gy sifed & AT 9 - g e F
HA gamm  Gfedwe! FEd g g
TTFET, T FUT ST {1 GG @ F A
SUECRCE S

=Y qar A5 FG da@T A
s HaAr (T TR FAA fAg) ¢ G

TE!

i qg ot . WRE T
gm, afewdl FER & 0F g T
t@'ﬁ%, g‘?q‘ﬁ%mw
e & faw 3 o T=y § AT 99
i§ ww ww  faafr @ ogEw
9 hearfiar 3 forg F30 T I0FH q° AW
F ag 7ed & fF aER A § 90§,
T O F A T, AR F g
frag 1 I WA a1 @ fau
Fi frEre & 7 @ Taw gr oo
frree & 1 g fowRere sAmn
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AT freierT & ST &, sow Qg O
9T g3t @A |

gtg forem & Avr 9% agg @
W aqE W g 1 gw fagarT aear
¥ ¥gu q v aEEa # 5 oum g faar
AT TEl §7 FA A7 © & afew 719
WMo THo THo T GRATT ¥ /T
T GREAT AR @RI 797 &
YT 9T &q1faq F37 § weEg F37 o7

- @ § 9igt W 5 oag FASR a1 1 ag
© T 339 § WX 3W A § Wy g

forear & qerRTTaTR 1 SRR e @ ¥
57 ATAl F1 3@ F AT g Agd T &
5 g =g faerme foveyr w4y foeever
aga €1 Gramat feray €, 08 faoerr uar
F EHICHT T AT &1 ®I £ a1 A Ty
framt #1 ogaT W # fan ( §
a FT I E ) 3! (FAmEy #7 qgAr
TeF AT | ST OF Fama ST Sarredy
4 ol mft § 1 ST fgeet e
ZHT & ST gA TR1 R, T ATy
FI &ET IO FT AT, IF FAT
Ftqga & a1z ga  favaw 78 g
¥ fpama sTRY TR 99 afE fom@
avd § | Wi+ 39 frqe # femy @
f &ee dfemr FvT & mfrmT ge
TR qEAT & HE 9, Tg1F7 gy, wfaa
difeq SraaT F1 qieas araat & Iqeat
¥ I qer=Td § @i F * fow o
IR I g 6 qvg A o
g Fr qiAFT qfew § frarr et
e #7370 '

ag gAR forer ded7 o dro &
=g 7 fagr § SO¥ fawam 48 grar o1
FamaeNaggEasa g

s JAAATT [T ¢ STGWTEAH
TR, STo THIF SIH1A| T g7 ¥ 78 %

I praise the secular Chief Ministership.
Now I ask what is your opinion?
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THE VICE-CHAIRMAN  (SHRI
SHYAM LAL YADAV) Please con-
clude, e e e

SHRI PRANAB MUKHERJEE
(West Bengal): 1 would like to tell
only one thing to my friend. After
all, it is" a good povel and is worth
reading, He should not be so critical
the wole country rose,

sft a¥iez oAl : gH EHA TR G §

Afgea 394 3977 &) frdad F@T =1gan
Therefore, I read and I am sur-
prised and shocked how such things
could be written by learned Dr. P. C.
Chunder praising the East India Co. as
a liberator of India agamst whom
the whole country rose. -~ "+ 3

SHRI PRANAB MUKHERJEE: I
do not think Sir, it js wrongly inter-
preted. 1 would like to place on re~
cord that the book js worth reading.

L s qgem oot qwean §
Frg o ot dfprfes gfieam, =1 @t
T WA $€e oS FEAT FT gHAR
7Y &1 AT W A1 A & F G
fr ag ferear # fomex & #< oms |
WA 7@ T Fr fAex FEAr ag
3w s A=, Swrwifa & a9 ey &)

SHRI BHUPESH GUPTA: If it is
50, Sir, on the basis of the friend’s
disclosures in the House I say that
this book should be withdrawn. I re-
quest you to withdraw this book.

SHRI YOGENDRA SHAERMA: For-
tunately, that is not in the syllabus.

SHRI PRANAB MUKHERJEE: You
have never read a novel in your life.
Why are you interested in it? He has
never read a novel in hig life.

DR. PRATAP CHANDRA CHUN-
DER: 1t is a very good publicity for
my book.

ot Wr Al § @ew FT W@y

g 1 fE § 3 @1 gena § ) A

wRT ¥ ¥ IgA A ag & i foe
FEml & gFETae Wi avgeTgaTy
Y gT FU | ST TATIEAT WX SHA-
gifa® gdg v oy w7 | fagre F
AT favafares #1 amsg-amvewT
FeaT qmad a1 ® § ) wfwwac ¥
ataga favafaemag fag o1 @ & ot
I AT &1 1T FG !

| RG] ﬁzr&rr il mﬂn?g@“r

L B A 1

a=mz'|1‘-

= el am, foen ) cah T

AR N AR EGEA R AR AR b
Tl WT FH FA, FIH FL AT T8 |
51 foerr & fag ot § 9 7 ag
A 60 g fafag dw1¢ § W aar
T frad @ma foew §.. ...
A FRT AW UG 2 UF FOS

[ = Qe Tt 1 I O S,
T AW FT AN AN I/ AR AT
¥ §ifsg afs =19 gwmw ¥ o
farerr sr 1@ E AT g IT F 70
stfqere T w1 wfwe F wdw ¥ qaw
FET AT & |

wifaT & § Fgar Sgw 5 g
ST g qg-ATHT I §,FATF GH] F1 AT
et W § agl I fawndt wrpar, fod
T -FIqT FIHAT Fga & Afward
g1 afe 2o FT UFAT EH FAW @A §
qT Y 991 qEEAT § | AIgHTET §
FA § ST Tmer AT =feg fEa
alg & @i §Fvgr @9 F a7 g
€ T ag @i A, faandt sear
W] HTAT AW | T FH fg=iy &7
¥, frad ey a9t & Tl § @y
1 fear 1| T F glo IFAOAT & 3
gauT F1 aure wew 5 gg @

|

LW
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a7z H fa-ardt wrfer § oF Wi ¢
g 7 FAT Mg <@ W F WA

¥ gga I @grAAr g1

Tlo UAMT o7 AT : qISHT Ziegq
AT ¥ F Ay 7

it Ay el : gw wwEy § s

grT =rfen 3@ § gl ¥ agraan
giAt =rfge

DR. PRATAP CHANDRA CHUNDER:

No South Indian language?

B SHRI B. SATYANARAYAN REDDY
(Andhra Pradesh): It should be in
Telugu.

\

A

st AWg @Al ¢ : a1 R 3% AT
HIaAT |

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): Please con-
clude now.

s gz @Ay :eﬁaffr T ATGIT
T

(Interrupticns)

SHRI B. SATYANARAYAN REDDY:
Should be Telugu.

st g mAl o el e ag
fr fordy f&6 T o A e nfeg
qGg AAEY T FAST WY AgY vy
=1fzy | ag S ofagifas aw § gar
AW AAST #T, I T IMFT qFT HIAT
17T 1 gw fadr war & fae w@Y
§ 9%y AU AW FY AT g AT W AY
AW F e gArdr Wit Aifa ot gy
arfe | e

b

gl TeRi & gy § qATeq F@g |

» *SHRI E. R. KRISHNAN (Tamil
E Nadu): Sir, I welcome the debate on

*English translation of the speech
delivered in Tamil,
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educational policy and I take this

opportunity to express my views
here.

Before our country become free, the
percentage of literate Indians was only
15 per cent. Now, it has increased,
it is stated, upto 40 per cent its seems
that the census has included even thosg
persons who know only how to sign
in their mother-tongue. Our country:
is not, I regret to note, similar to
America, wherein the literate persons
constitute more than 90 per cent or to’
England wherein the percentage of
literate persons is more than 88. It
cannot stand equal to the Communist
Countries, wherein the literacy has
grown up more than 90 per cent.

We will have to think seriously as
to how the literacy has to be spread
equivelent to- other - countiries in the
West, I think, it may take even onhe
hundred years more, if we follow the
present state of affairs. It is a very
much regrettable position.

When the Education was in the
State—1list and the States were allotf-
ing 30 per cent of their funds towards
Education, the literacy was very low.
When it is included, now, in the
concurrent list, then also, we find, the
progress is not upto the mark. And
hence it seems that the Central
Government is reviewing the policy
and going to include it in the State—
list again in the interest of education
we feel that only one Educational
policy is not at all suited to this
country, because it has many langu-
ages, many cultures. India means
“Unity in diversity.”

In Switzerland, wherein the total
population is more than 6.5 million,
there are 25 educational policies in
their different units. Even in Britain,
there are many educational policies.
If we follow those examples and
permit the State Government to have
their own educational policies. 1 feel,
there is every possibility in the growth
of literacy. So far as our Tamil Nadu
is concerned, we are deeply interested
in the 1042, because it has an
opportunity to learn 36 types of
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[Shri E. R. Krishnan] brought out by the NCERT.

technical  education. Our Hon’ble

Minister Shri Chunder has also I protest strongly on the efforts.

appreciated our Government’s effort
in the progress of technical education,
but some conservatives do not have
faith in the 10 1 2. There is every
opportunity in the 10 2 system to
learn nursing, dentistry, fertilizers etc.
The conservatives are interested only
in History and Geography etc.

If we follow the 10 4.2 system and
achieve the desired progress, there will
be every possibility of getting empioy-
ed ip the technical fields for the
graduates. The 1042 system will also
prevent the unemployment problem,
which has increased because we
followed so far only the old and con-
servative type of education. If this
10 4 2 system is to be pursued sincere-
ly, the Central Government should
increase the grant to our State Govern-
ment. In regard to the Adult Edu-
cation programme, I may point out
here, some persons dupe the uynem-
ployment graduates with the promise
of job and take bribe, say Rs. 5,000
to 6,000 in our Tamil Nadu. I request
the Minister to take adequate and
precautionery measures to prevent
such mal-practices. So far as the
Three-language formula is concerned,

this House is aware of our Tamil
Nadu is dead against it. We are very
successful in  our two—language

formula for the last ten years. Where-
ver the three-language formula is

followed,  find, only Sans-
krit or Urdu is studied as a Third
Language. May I ask the Hon'ble

Minister, is there any Hindi speaking
State where in any South Indian
language is taught as a third—langu-
age? That is the main reason that we
had rejected the three—language
formula and pursued the two—langu~
age formula. I may also point out on
this occasion that no serious efforts
were taken in teaching South Indian
languages in the Kendriya Vidyalayas
located in the Hindi speaking States.
It is also very much regretted to note
that no lessons depicting the Dravidian
culture and the progress our Tamil
Nady were included in the books

taken to teach Hindi compulsorily in ~

the Central Government Offices, it has
caused unnecessary embarrassment to
all the non-Hindi speaking employees.

When the resolution favouring
Hindi as the Official Language was
adopted in the Constitutent Assembly
in the year 1949, the voting was evenly
given ie. 128 votes in favour and 128
votes against. Because of the casting
vote of the President of the Asembly,
Dr. Rajendra Prasad, Hindi was given
the position as the Official Language.
It is, therefore, crystei-clear that
Hindi was not at all given the position,
Sir, as the official language with the
majority of votes, as it was often
stated. It is also said now and then.
That Hindi is the language of the
majority of Indians. We know that
the crow is seen everywhere in India;
that does not mean that it should be
acclaimed as the National bird, but we
have given that credit to the peacock,
although it is not seen every where,
due to it’s beauty and charm. When
we take all the States into account, we
find only the four States i.e Uttar
Pradesh, Bihar, Rajasthan and Madhya
Pradesh—where in Hindi is spoken
by the majority of people. In Haryana,
Delhi, Himachal Pradesh Hindi is
understood. Even we take those three
States also into account, we find that
Hindi is not at all spoken in the
majority of States. Then, how can
you claim that Hindi is the language
of majority of Indians? This type
of confusion created now and then, I
regret to point out, mars the progress
of education in our country ; even
after 31 years of our independence our
literacy did not exceed more than
40 per cent. ]

We go to foreign countries, visit the
U.N.A, but we feel ashamed of in
quoting our percentage of literacy,
whenever any foreigner asks about it.
It is, therefore, not at all a civilised
claim that Hindi is our language and
spoken by the majority here. Please
do not impose Hindi compulsorily, it

.
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would, definitely, stand in the way of
our national integration. Let every
State-Government take  steps to
English
should be continued as our Inter-
State language. We have no objection
for teaching Hindi in the Hindi
speaking States, but it 15 not justifi-
able to impose Hindi on the non-Hindi
speaking  States. Even Mahatma
Gandhi did not advocate Hindi as
our official language, he was in favour
of Hindustan: commonly understood.
On this occasion, may I request. Sir,
for taking sincere efforts, atleast
within the ensuing 10 to 15 years for
propagation of the regional languages?

No eftorts should be taken to impose
Hindi upon us and treat as second-

class citizens in India I welcome
once again the 10 2 system and
request the Hon'ble Minister for

allocation of more funds to our State
Government. Thank you.

5.00 P.M.

DR. V. P. DUTT: Mr. Vice-Chairman,
Sir, time and again I have participated
in the discussions on the Education
Policy. In fact, for the last six years
I have been taking part in these dis-
cussions. Sometimes I have even
initiated discussions on the Education
Policy. In fact, I was wordering to-
day whether I should speak at all. I
have seen Governments come and go.
Education Ministers come and go. All
of us come and go, but the educational
system remains where it was

Sir, when my friend, Mr. Ramlal
Parikh spoke, I was almost tempted
to bring back those reports, proceed-
ings, to show how I have year after
year pointed out some of the funda-
mental problems. I have pointed out
that the primary, most vital, most
urgent, central, task in India is to
remove illiteracy. The new  phrase
that is being used is universalisation
of primary education. To my mind.
removal of illiteracy  goes beyond
that. 'Therefore, I still use the word
‘illiteracy’. I say, the most vital
problem facing the country is to re-
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move illiteracy from this country, to
bring some knowledge and light where
there has been darkness before I
have been pointing out that education
should be related to labour and work,
that learning should not be divorced
from life, that there shouid be an
intimate relationship between learn-
ing, labour and productivity, also that
education should be related to environ-
ment I have said before, some two
or three years ago, that we have our
own lakes and ponds and our own
flora and fauna, our own natural
environment and we must bring
our education, our school education,
in alignment with this natural environ-
ment, that the educational system
should enable us to face the chalienges
of life, should essentially make us
independent human beings, able to
think for ourselves, a%le to solve the
problems, and that in order to achieve
that the most unrgent need is to spread
the spirit of science, to inclucate the
scientific spirit, Also I have pointed
out year after year that our educa-
tional priorities were distorted, that
the rate of growth in our educational
sectors was in jnverse proportion to
the needs of the country, that the rate
of growth of secondary education was
higher than the rate of growth of
primary education, that the rate of
growth of higher secondary education
was higher than the rate of growth
of secondary education, that the rate
of growth of under-graduate education
was higher than that of higher secon-
ary education that the rate of growth
of higher education—post-graduate edu-
cation—was higher than that of under-
graduate education—I am talking of
the rate of growth—and that the rate
of growth of the highest education—
post post-graduate education, Ph. D.
and so on—was higher than that of
higher education, and that this is a
distorted kind of priority for a
country like ours, also that 75 per cent
of our children drop out before they
reached the 9th class. I have also said
again and again in this House that the
entire infrastructure of education, the
complex of education, the industry,

the related development should be
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taken to the willages of India and be
made relevant there because that is
where India really is. I have also
mentioned and I am repeating it to-
day, because these are the fundamental
problems, that the rate of growth 1n
education hasg no relationship with the
rate of economic growth 1 the
country. We have had 10 per cent
rate of growth in education, virtually
speaking, since independence whereas
the rate of economic growth has only
been 3.5 per cent. Today the Govern-
ment says that the rate of growth 1s
7 per cent. But one of the most im-
portant members of the Planning
Commussion, Mr. Raj Krishna, has said
pubilicly that this target is entirely
unreal. Unless we bring the rate of
growth in education 1n alignment
with the rate of economic growth, 1
do not know how we are going to
solve our problem with our education.

I have also been pleading in this
House for delinking jobs from edu-
cational qualifications. I moved a
resolution here some four years ago.
In that private Member’s resolution I
had said that qualifications for jobs
should be functional and that you
should not require a B.A. degree for
every little job you have in the country.
If you require that qualification for
any job, you should enable everybody
to get that degree. In that resolution
I had said that while delinking job
from educational degrees and provid-
ing for functional qualifications and
providing sufficient protection and re-
presentation to the weaker sections of
our society, we should have a dis-
criminate system of education and ad-
mission in our higher education. All
these things we have beep saying time
and again. I should also like to say
that these are not new ideas. I am not
saying something fantastically new
which nobody else has even thought
of when I say that essentially educa-
tion, work, labour and productivity
must go hand in hand. This is an
idea which has been universally ac-
cepted. In fact most of the pro-
blems and many of the solutions
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to those problems have been given by
the Radhakrishnan Committee and
wherever there was scme
was provided by the Kotari Commit-
tee. There is hardly anything that
we need to know from any new Com-
mission that we digd not know. But
that greatest problem is implementa-
tion. That is where everything fails.
It is at the level of implementation
that nothing seems to moved. I would
be the last person to say that we
have made ng achievement in our edu-
cational system. We certainly have
made tremendous achievements in
spreading education. We have also got
an oasis of excellence. But that re-
mains an oasis in the desert of what
we call either illiteracy or useless and
irrelevant education.

I would say that the greatest need
today is for innovation, change, ex-
perimentation and willingness to try
new methods and discard high-bound
customs, traditions and rituals of edu-
cation. Our goal is to remove poverty
in five years or six years, remove un-
employment—I do not know in how
many years....

et

SHRI N. G. RANGA: Ten years.

DR. V. P. DUTT: I would like to
point ocut that the NSS estimates that
there are at present 19 million man-
years of unemployment and that 70
million persons have to be provided
work in the next decade. This means
creating something like 200,000 em-
ployment, units a week. This cannnt
be wage employment, but outside the
wage employment sector and the Gov-
ernment itself will admit that no known
econcmy can create employment at this
rate. How are you going to solve and
who is going t, implement? In fact,
I was interested to read the Isharbhai
Patel Committee Report. Very good
ideas are there and they say at the
end :

lacuna it -

i

-~

“We are strongly of the view that
physical conditions in which the
teachers and children could work
together must be made by providing
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suitably designed buildings, class ;
room space, teaching aids, science

equipment, facilities for socially use-
ful productive work....”—that is

. the new word for labour—*“and pro-
ductivity and recreation”.

It is all right and I do not want to
play upon words, They go on to say:

“We feel that if teaching condi-
tions are made reasonably congenial,
creative and experimental work can
be developed.”

I would ask you who is going to do
this. Who is going to create these
conditions? Who is going to provide
these buildings and class room space
and the teaching aids and science
equipment? Is there really any mas-
sive national effort being made to pro-
vide these things? Where is the imple-
mentation going to be? Sir, the ques-
tion of illiteracy has been mentioned,
the question of providing even pri-
mary education to all the eligible
children. I not only say that the task
is colossal, but I am alsg cynical
enough to point out that it would not
be achieved in three years or five years
or even ten years, although my friend,
Prof. Ramlal Parikh believes that
everything is being done now. He is
a good friend of mine and I admire
him and I do hope that he does not
dislike me either ang we have many
things in common. But, I am sorry,
he is probably new to the treasury
benches and he has more enthusiasm
and also more of optimism and expec-
tation. But the analyses that we have
been making, the exercises that we
have been undertaking, over the last
ten years do not warrant really any
optimism in this respect. Sir, in order
to provide primary education for every
eligible child, you have to provide
facilities for five crores of children.
The total number of children attend-
ing schools would be 4.52 crores—1.37
crores for class I to class V, and 3.15
crores for classes VI tg VIII anq if—
this is from the Report itself—the 22
per cent of the enrolment in classes I
to V of children who are either under-
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age or overage is teken into account,
then facilities will have to be provided
for more than five crores of children.
The story does not end here, because,
even where children are registered, a
great deal of it is bcgus registration.
They are not really there in the
classes. As I have mentioned earlier,
75 per cent of the children drop out by
the time they reach class IX. So, you
have ty provide for a total of 64 lakhs
of children during the five-year period
from 1977-78 to 1982-83. As I said,
this is virtually an impossible task
and, not in the nexi three or five or
ten years, but in another twenty
years, if we could achieve this, T would
personally be satisfiad. But the way
we have been going, the way we are
stuck up, the inertia that has come to
seize us—I am talking of this only
and I am not blaming this person or
that person this agency or that
agency, but of the inertia that is
there—and, more than this inertia, I
would say, unfortunately, the ill-ad-
vised policies, the ill-advised concepts,
the ill-advised thinking, of a great
many important people, I don’t think
it is possible tg achieve this during this
period. But, Sir, I would like to make

a very serious proposition. My
esteemed and elderly colleague, Shri
Kamlapati Tripathi, is here. I have

my party leader, Shri Bhola Paswan
Shastri who is here. Shri Kalp Nath
Raij js here. Dr. Lokesh Chandra is
here. My proposition, Sir, is that the
fundamental problem of education of
India is the problem of education of
the Hindi belt. I am making a vary
serious proposition. I have studied
this question. Let me say with all
seriousness that the problem is that of
education in the Hindi belt area. Sir,
74 per cent of the ron-enrolled stu-
dents, that is, students who are not ger-
ting even minimum literacy, are in
eight States. And the largest number
of them are in four States of the
Hindi-speaking area. OQut of 3.58

crore children, non-enrolled children,
between the ages of 6-14, actually one-
half belong to the Hindi belt States——

Bihar, U.P., Madhya Pradesh and
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Rajasthan. I Bihar, the number of
non-enrolled children between the
ages of 6.11, is 40 lakhs, between 11-
14, 28 lakhs; the total is 68 lakhs. In
Madhya Pradesh, thcose between 6-11
number 37 lakhs and those between
11-14, 29 lakhs. The total comes to
66 lakhs. In Rajasthan the number of
non-enrolled children between 6-11,
is 34 lakhs, and those between
11-14, 17 lakhs; the total comes to 51
lakhs. In Uttar Pradesh, the number
of non-enrolled children, between the
ages of 6 to 11, is 24 lakhs, and those
between 11 and 14, 41 lakhs; the total
comes to 67 lakhs, In Andhra Pradesh,
West Bengal, Orissa and Jammu and
Kashmir, this problem is not of the
same magnitude. That is why, I would
‘like my elder colleagues 1o consider
and ponder over this question as to
what has gone wrong there. I say,
what has gone wrong is the educa-
tional fanaticism in these States, un-
fortunately. And piease consider this
as a national problem—not from any
narrow point of view, but as a national
-problem. . . N

One other thing that I would like to
add, Sir, while on this question of na-
tional effort to remove illiteracy, is
how can you remove illiteracy, how
can you expect these teachers and
these schools, two-thirds of whom have
to cater to villages and village boys,
to be really dedicateg in the kind of
conditions ‘that we are giving them?
In fact, it is a mockery. We are mock.
ing at them by, on the one hand, tell-
ing that they should have ‘guru-chela’
relationship and not think of material
benefits, and, on the other hand, a
school teacher gets not as much as a
peon gets in this country. Sir, my
friend, Dr. Ramlal Parikh, talked of
the Soviet Union. Let me say that in
‘the Soviet Union, one of the first
things that they did was to raise the
status of the school teachers ang to
provide special benefits and special in-
centives to school teachers to take up
this work. Ip fact, most of their effort
in the first few years of reconstruc-

-tion was spent on removing illiteracy
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and improving the schools, especially
the primary and secondary schools.
Sir, in this connectian, T have
other misgivings, fears and apprehen-
sions which I would like to mention
to the hon. Minister. I have gone
through all the reports that he has re-
leased so far and very carefully. As
I said, there are many good ideas in
many of them. Now, with the new
system, neyw scheme of curriculla and
syllabi and courses that are going to be
offered to our schools, T cannot resist
the impression or I cannot resist the
apprehension that we may be going
backwards and that there is a denigra-
tion of science, new mathematics and
economics. I am 1ll for making the
svstem flexible using the diversily of

India, I am also in favour of not
compelling the child to cram ‘oo
much. Therefore, I am all for intel-

lectual stimulation. But it appears to
me, if my reading is ccrrect, that even
in the 9th and 10th classes, you have
introduced awful categories whereby a
person who takes history, civies and
geography will not be studying any
economics and may not be studying
science either ang a student who takes
science will probably have nothing to
do with history, civics and economucs.
Now, Sir, if my impression is correct
in any case, I am totally opposed to
this kind of optional categorisation—
I feel that we may look back to the
past and we may try to create Ram
Rajya so far as social situation is con-
cerned and social equalities are con-
cerned, but we have to look to the
future also. We have tp look forward
also. We have to keep abreast of the
strides that are being made in the
world in science, in technology, in new
Mathematics and in technical studies.
1 have a fear that w= are slipping into
anti-diluviap policies. I am giving a
word of caution that let us give careful
thought to it and let us not play with
the future of this ccuntry and the

future of our countrv. Let ug give
very careful consideration to it. It is
all right saying that you should not
put top much burden on them. But at
the same time, they have to keep this

some™
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country in line with the progress that
is being made elsewhere. They have
4o see that this country takes its right-
ful place in the tomity of advanced
nations of the world. Tc my mind, no
country which 1gnores gcience and the
scientific spirit and mathematics swill
be able to take rapid strides. In fact,
my complaint has always been that in
our schools, especially in the villages
and even in the towns, we have made
machine a kind of a dreadful thing
whereas what we should be doing is to
train our people to master the machine,
to lose his fear and dread of it and
to be able to innovate it, experiment
with it and take the country forward
with his independent thinking., I do
agree “that there are certain basic dif-
ferences of approach in some areas
between you and us. I will mention
just a few. Yoy want private enter-
prise to undertake education mostly,
whereas we, at least, T certainly, stand
for the society to undertake this res-
ponsibility. I do not want commer-
cial managers of education. You seem
to believe in the philesophy of capital-
ism and private enterprise in educa-
tion, and I do not. You do not want
any textbooks to be prepared by the
society, by the Government by the
nation as such but only privately done.
I believe, and I think, many other col-
leagues believe that the teaching ma-
terials must broadly subserve the na-
tional ideology enunciated in the pre-
amble to the Constitution—socialism,
democracy and secularism. How are
you going to ensure this unless there
are some broad teaching materials
subserving these ends ang prepared by
the society, prepared by the Govern-
ment and prepared by the country to
be used in the country? And also, how
are you going to promote national in-
tegration unless you give attention to
this aspect? We know that in the past,
communal poison was spread through
our educational institutions. I have
heard myself many examples given in

. this House as to how communal poison

was spread through our school curri-

culum some five or ten years ago. And
‘today—it is not a party thing for me,
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it is a matter of convictions—again I
feel that the communal obscurantist
ideclogy of the RSS is infiltrating into-
our educational institutions, from the
schools to the colleges and to the uni-
versities, My friend here mentioned
one college, the Rajdhani College. I
do not want to take the names. But
the fact remaing that today they are
infiltrating, they are trying to en-
trench themselves. I have nothing
against the people individually. I am
talking of the communalist, obscuran-
tist ideology, and that is taking hold of
our education and our educational in-
stitutions. That is why, we have stood
for education being in the Concurrent
List. It is not a question of dogma.
We must ensure tnat the content of
education is secular, democratic and
socialist. And also, there is another
point. You are making these national
policies on education. And who is to
ensure that they are being implement-
ed? Whep the subject is in the Con-
current List, it does not mean that it
is only a Central subject. It will only
mean that the States implement the
schemes, but the Centre has alsg the
right to ensure, to over-see that they
are being implemented. (Time bell
Tings).

Finally, Sir, I will make one or two
points. One is the question of voca-
tionalisation. I do not want to enter
into the controversy of 10 plus 2 plus
3 or 8 plus 4 plus 3 or whatever you
like. I think, I will ask the hon. Min-
ister t, clarify the position. I am
getting more and more confused as to
what really is the policy. I do not
want to enter into it. But it has been
accepted that there shall be an attempt
an effort, a massive effort at voca-
tionalisation of education in betwren
10 and 12 classes. It is on that that I
would like to mention just one or two
points.

1

I

Sir, I am speaking from experience.
If you want to succeed in that, do not
split those who work with the hands
and those why work with their minds.
What I am saying is, let there be am
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opportunity to move from one into the
other. Let not an inferiority complex
be given to those whg go in for skilled
training. Let them not be condemned
as second class citizens. Let them have
an opportunity also ,if they demons-
trate merit, to go *o colleges and uni-
versities. (Time Bell rings). This way,
if we say that this is the terminal
stage, if we say that those whg are
not good enough to go into the educa-
tional stream, will gc into the voca-
tional stream, we will be inviting dis-
aster for vocationalisstion. That is
why it has not made progress during
the last one year or so. I say, there-

fore, that the skill-based education
should not be isolated and divorced
from the knowledge-based education

and that the relationship between
education and labour work, producti-
vity, skilled training, should go to-
gether all along in one form or other,
from the beginning tg the highest uni-
versity education, Of course, there
will be some who will go only for one
or the other form, but let us provide
for flexibility so that the scheme does
not come to grief. This is a good
scheme. Let it not come to grief for
fear that if we go in for vocational
education, it is good for nothing, and
we will be considered as second class
citizens. Sir, I do not want to speak
on higher educatiop because the time
is not there.

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV) : Please con-
-clude now.

DR. V. P. DUTT: I hope that there
will be an opportunity, when we dis-
cuss the University Grants Commis-
sion Report, to speak on higher educa-
tion.

Sir, here [ would just like to make
-one small comment about it. The Uni-
versity Grants Commission has pro-
duced an excellent reporf on the deve-
lopment of higher education in India,
a policy trend. We should seriously
consider thig report and subsequently
discuss it. Sir, I would like to com-
‘meng the University Grants Commis-
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sion, itg Chairman, Prof. Satish
Chandra, other office-bearers as well
as the memberg of the Commission,
for the work that they have done.
Therefore, I would only like to point
out the problem pinpointed by them,
ang that is that this system has be-
come a gigantic monolith very difficult
to move or change....

SOME HON. MEMBERS: At what
page is it mentioned?

DR. V. P. DUTT:....and in spite of
ity achievements, which are by no
means inconsiderable, it has pcroved
itself to be inadequate to meet our
national needs and aspirations. The
system maintains a set of double
standards. A small minority of edu-
cational institutions at all levels is of
good quality ang compares favourably
with those in the developed ccuntries.
But this core of good institutions is
surrounded by a large number of insti-
tutions where although there is open
door access the standardg have deterio-
rated.

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): Please con-
clude now. RIS Co

DR. V. P, DUTT: I am concluding,
Sir. These are the aspects that have
to be given attention and I would like
to emphasise what we have been say-
ing, what every friend of mine here
has said, namely, that sur educational
system ghould not be by the elite, for
the elite ang of the elite only, and that,
at the same time, we should not get
into fanaticism whether of the langu-
age type, whether of the ritual or edu-
Gation type or whether of the methods
af education. We should not get into
any kind of fanaticism but we have to
make a national effort to make our
education relevant and labour oriented.
For this, T would suggest that the hon.

Minister of Education consider colling -

meetings at varioug levels of the
various political parties, of academi-
cians and of others, for making such a
nationg] effort {fo change or for arriv-
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ing at, at least, the minimum consensus,
and also at the State level, where it is
most important and also at the grass-
roots level, where the community must
be involved, where all the leaders of
the community must be involved.
(Time Bell Rings.)» Let that be done, I
would, once again, like to make my
humble submission to the hon. Minister
any say that lef that be done in order
to change and overhaul the educational
system of India.

THE VICE-CHAIRMAN (SHRI1
SHYAM LAIL YADAV): Mr. Chanana.

PROF. RASHEEDUDDIN KHAN
(Nominated): One minute, Mr. Vice-
Chairman. I had submitted to the

Chairman the day before yesterday
‘that somehow it has become the prac-
tice that the nominated Members, who
remain unattached, are only called at
the fag end of the debate. I have
submitted it for his consideration.
While 1 appreciate the role of the par-
ties in this system, the entire purpose
of functional representation by persons
like me is not worth its attention if
we get the opportunity by 7 or 7.30, at
the time when the House is exhausted
and when the Minister is overwhelmed
by the rich ideas and the wise words
thrown from there. Therefore, as an
act of protest, T would like to walk cut
of the House for the first time, because
I have spoken to the Chairman, T spoke
to the Deputy Chairman and 1 wrote
to the Secretary-General also and I find
that no attention is being paid to our
legitimate right. If our voices are not
worthy of being heard . .
(Interruptions).

DR. V. P. DUTT: May I make g sug-
gestion? Actually, if I had known, I
would have given my time to Prof.
Rasheeduddin Khan. Therefore, I
would request you to call Prof. Ra-
sheeduddin Khan earlier and 1 would
request Prof. Rasheeduddin Khan not
to carry out hig walk-out. In fact, I
would have gladly given my time to
him_

[ 16 AUG.

1978 ] Education Poucy

254

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): T think Prof.
Rasheeduddin Khan zets time every
time. On the External Affairs debate
also, he got the time. What can be
said about it? The parties are there;

they have got their own time. We
have to go by the party-line. How
can separate time be ziven? He will

get his time also. One person from
‘Others’ has been called already.

PROF. RASHEEDUDDIN KHAN: 1
have submitted that while I respect
the parties’ role—and I am writing a
long note—1I think after the first round
of the parties is over, you should show
indulgence to those who speak very
rarely and speak either on educational
or foreign policy or on problems of
national importance. T never take
part in the Question Hour; I have
never given my name for the Calling
Attention, because I think that my
role is very limited and specific. And
when that specific role is over-ruled,
what is the purpose of myv staying on
for hours? T am not interested to hear
mv own voice if you think that my
voice is not worthy of being heard by
cthers.

(Interruptions).

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): One Member
from ‘Others’ has already spcken in
the first round ang we are now taking
the second round. .

SHRI DEVENDRA NATH DWIVEDI:
(Uttar Pradesh) Sir, on z point of
order And that is, as has been made
out” bv h9n Prof Rasheeduddin Khan,
1 think it is ridiculoys tn have an edu-
cationist and an exp~t o~ external
affairg of the stature of Prof Tashee-
duddin Khan to. ...

(Interruptions).

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAYV): But this vou
see, T have already said that one per-
<on from ‘Others’ has spoken. .
(Interruvtions).
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SHRI DEVENDRA NATH DWI-
VEDI: I am referring to the manner in
which the Chair and the
prepare the list.
to that.
round of the speakerg is exhausted,
immediately, he shoulg be also....

Secretariat
I am only referring
My request is, once the first

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): Let me ex-
plain; perhaps, you are not aware a5 to
how many persons have already spo-
ken. We started with Congress, then
Congress I, Janata, CPI, ADMK and
one from amongst the ‘Others and
these persons have already spoken.
What can be done?

SHRI DEVENDRA NATH DWI-
VEDI: Who-so-ever is responsible, I
feel Prof. Rasheeduddin Khan is peing
wronged and we strongly protest
against the manner in which he is
being called at the fag end. . . -~

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): That can be
discussed with the Chair and we can
arrive at an agreement.

SHRI BHUPESH GUPTA: Sir, we
have been discussing this thing. I
agree with him and I agree with Prof.
Rasheeduddin Khan also very much.
In such matters, Sir, you have to fol-
low your own rule. Sir, the practice
in the past has been, especially when
the subjects like this, sclence, educa-
tion, culture, etc., are discussed, those
who are particularly conversant with
these subjects—and in fact, they come
to the Rajya Sabhd nominated on the
ground of being connected with them-

should get opriority. Sir, I do not
mind
THE VICE-CHAIRMAN (SHRI

SHYAM LAL YADAYV): They got the
chance.

SHRI BHUP®SH GUPTA: I think
one round thould go to the parties....
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THE VIQE-CHAIRMAN (SHRI

SHYAM LAL YADAV): There is ne

denying.

SHRI BHUPESH GUPTA: Then an
Independent Member should be called.
As far as T am concerned, in such
matters I am in favour of them even
if vou like that some of the parties
may come later. Let us hear Prof.
Rasheeduddin Khan.

o

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): Everyone has
spoken...

SHRI BHOLA PASWAN SHASTRI
{Bihar): Sir....

' THE VICE-CHAIRMAN  (SHRI

SHYAM LAL YADAV): Please.

st e qreEw mest (fagre) o
qHT gg9 ¥R § qPEA AT AT F A9
o § SRl K AT \mEar g ol
qrAAls g9EF Tlo WA GIA &
&Y WigAT & IAET YT FWIE |
zofu fa & ot 6 a7 859 557 FT AT
FARETE FEIE I F AW FT
g3 =1 AT faer | ag fages @ A
QT Y Al G ag S § 1 Ag A

f Q1T F1 @ F A fowar § ML -

gerdy aret F AvaT surel  AfET I
AT IH dTF FT A1%A W &1 THEdT
anfgw | & weEy Ad) agan g B o
g% TR Ty fE9 W7 a a9
fat @ otz 8 1| | THFT AEYT F<@AT
g 1\ W1> wigdE @ A oagl wIg §
IR T & IW AT wyET fRaar Jfpe
3% faae e 51 faag Tifgw A g41-
g faag oY @@ & 1 o=giF Fuedq AT
q S xgT, fAaed taor afea aw.q-
Fz FEYET A% | ST TLT AT LT |
# 5g wggd FI@1E A Ay w7 frged
FWIE F 37 & agey gang go

~
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F1 e aifed | AT ITET WA @
39 ¥ gH 39 g & | 9T Wy /YT
fasrr =fgw o

SHRI DEVENDRA NATH DWI-
VEDI: You should revise your decision.

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): He will get
hig chance,

o FRanfa Ot : geT # Oy
g B g1 wigdm @ &t Ao far
ST | 0

o0y

DR, SARUP SINGH (Haryana): Sir,

Prof, Rasheeduddin Khan may be
given a  chance. I withdraw my
name,
(Interruptions).
THE VICE-CHAIRMAN (SHRI

SHYAM LAL YADAYV): I have called
Mr. Chanana. After him, I will call
Prof. Rasheeduddin Khan. Other par-
ties will suffer. Dr. Sarup gingh has
withdrawn his name. (Interruptions)
Members should not be so much sensi-
tive on this. I would request the lea-
ders of all parties to discuss the whole
matier of allotting t{ime to different
parties with the Chairman and the
Secretariat. They prepare the list. I
have to go by the list which is prepar-
ed here. One or two Members are
always accommodated.

SHRI CHARANJIT CHANANA
(Delhi): Sir 1 shall comment only on a
part of the process started by the
Janata Government ever since they
came to power; in fact, right from the
day when they released their election
manifesto which was full of slogans. I
am touching only a part of it. In this
process of undoing all that was done
in the past. they should give exemp-
tion to a few subjects which are very
delicate subjects like foreign affairs, as
1 had submitted the other day in ihis
House. Perhaps, education is a more
important subject which should be
given exemption, not only exemption,
but it should also be given national
attention: it needs’ the national atten-
tion, of people who are living today. I

1039 RS—39.
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am purposely saying ‘people living
today’. When I am saying people, I
am including in this particular catego-
ry, the policy-makers, the educationists
and the experts. They have one ac-
cusation on themy today. Everybody is
saying that the problem foday is *he
generation gap. Now, why and how
this generation gap came into exis-
tence? How is it being felt by the
next generation, the children who are
ten years ahead of us? They also feel
that we do not live today, but that we
live in yesterday. :

T

S . 11
BN N

My hon. friend was talking of the
system of education which our elders
had, when they did not have any
books at all. They read  without
books. They became educated with-
out degrees, That was a  wonderful
system. We did not cal} them ‘educat-
ed. But they were more than that.
Their outlook was very rich. Now,
you have a system which is a differ-
ent one. In fact, you were born in a
system which was an imported one.
We have to get out of it, This will
not be a simple exercise.

Now, Sir, before I go on, 1 would
like to start with a few presump-
tions and I would like my friends to
bear this in mind whenever they
make such statements. Mahatma
Gandhi is the Father of the Nation, Be-
sides that, he was a great philosopher,
One very important thing which he
said was that he should not be quofed
in future. He said ‘Don’t quote me in
future; quoting me in future in words
would be misquoting me. He might
have said one thing in one situation
and another in different situation.
Therefore, when one is quoting
Gandhiji and when one is trying to
say that the system followed by the
previous Government was in contra-
diction with the Gandhian philosophy,
he is absolutely wrong, howsoever
highly placed an educationist he is.

Now education policy in a society
must be woriented in its social, cul-
tural and philosophic cutlook for



259

. Discussion on
4 o

[Shri Charanjit Chanana.]

. tamorrows to come. While we live to-
- day, we learn from yesterday, but we
build infrastructure for tomorrows to
come, Otherwise, the next generation
* will not pardon us at all; that is the
L very important thing. ‘

. Sir, a wonderful Committee that
the hon. Education Minister created
. as the President of the NCERT was
the Patel Committee to review the
curriculum for the 10-year  school.
Now I would give a preamble to
this report, which the Members must
know, that this Committee was crea-
ted at a time—in fact, I wrote
an article and it was published in
daliy newspapers—when  promises
and counter promises were made by
the Ministers, statements and contra-
dictions were made by the Ministers
"and even by the Prime Minister. In
the field of education I can give you a
list, a statistical table, where the
hon. Education Minister has made
one statement and the hon. Prime
Minister has  contradicted it. And
this is a change that we see in the
newspapers and all of you would
agree with me on this, and that is a
very horrifying phenomenon created
by this.

The other day 1 made a submission
in this House and the hon. Education
Minister was kind enough to have
given it a jargon of beautiful English
vocabulary, I wish that that beauti-
ful jargon could evolve a system, but
unfortunately, that does not evolve a
system. My submission that day was
that you have already created a con-
fusion, I would, therefore, like to
request that you have an opinion poll
conducted on a  scientific basis, in-
volving educationists, teachers, pa-
rents and children, because all ihese
plus many more people are partners
in the system that you are trying to
evolve,

I started with this Committee. In
Geometry we used to prove theorems.
We were given a theorem and simi-
larly, a theorem was given to this
Committee, it appears, that they
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have to prove that the system evolv-
ed by the NCERT was not good. Had
they restricted themselves to the syl-
labi, it was all right, but the
terms of reference of the Committee
were wider. On page 2 of this Com-
it is said:

ST, IS MERRI)

il

“In the opinion of the Committee
the terms of reference were wide
enough not only to permit a review
of the objectiveg and scheme of
studies set out in the document.
‘The curriculum for the Ten-Year
School’ but also fo identify the
principles for formulating a new
scheme.”

[ s

So, this Committee was  almost
made a big commission. Fortunately,
the Committee starts with a  very
good paragraph which only is to en-
lighten the people who want to un-
derstand the exercise which was un-
dergone by the system, ignoring the
first para. The first para says: The
recommendations of the Education
Commission—i.e, the Kothari Com-
mission 1964—66—this is very im-
portant—worked for a period of two
years whereag this Committee which
claim to convert itself into a3 com-
mission worked only for a few
months and produced this report,
including the time consumed in its
printing— were considered by the
Government of India and the Reso-
lution on the National Policy on
Education was adopted after consul-
ting both the Houses of Parliament
in 1968. Now after the National
Resolution of Education was adopt-
ed the first part of the implementa-
tion was initiated at that time it-
self. Now I would like to draw
the kind attention of the House as
also the Members who talk of the
rural education being ignored ete,,
that this particular commission—the
hon, Education Minister would know
it better than me—congisted of 12
task forces and 7 working groups. See
the composition of each task force.

e -
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I would just like to give headings
of the task forces which are very

yImportant in the discussion here be-
cause that would only give you the
coverage of the commission.

No. 1 is the task force on adult edu-
cation. No. 2 is the task force on
agricultural education. No, 3 is the
task force on educational administra-
tion. No. 4 is the task force on edu-
cational finance. No. 5 is the task
force on higher education. No. 6
is the task force on manpower, No.
7 is the task force on techniques and
methods in  education. No, 8 is the
task force on science education. No.
10 is the task force on school educa-
‘tion.

"These are the task forces, .and then
you have got seven working groups
won these. This is not a simple exer-
cise. This is a Commission which
cconsisted of top educationists in the
country, the policy-makers, the aca-
demisians and applied  scientists.
Therefore, to have ignored this by
just creating a theorem for a Review
‘Committee is not a proper thing at
all, .

My second point is this, I would
only like to draw the kind attention
of the House to the magnitude of the
subject with which you are dealing.
According to the population figures of
1971, the school education system
covers the age group from 6 to 19
1 am not trying to create that equa-

tion. I will talk about that when
I come to 10 plus 2 plus 2 or 3. In
1971, out of 54.71 crores, the 6—19

age-group, which is your ultimate
aim to be educated—I am talking of

the whole thing in terms of your
slogans about education—is 19.56
crores. In 1976, the estimates say

that out of 60.19 crores total popula-
tion, 22.27 crores lie in 6—19 age
group, In 1981, out of 67.20 crores,
this would be touching 25 crores. The
estimates are 2444 crores, but then
these keep on revising. In 1981, the
figures, as they stand today, would be
2444 crores.
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Now the reason why I am resort-
ing to these statistics is that you
have to deal with the future of 25
crores of the childrep of this coun-
try. This is not a small thing. That
is the population which touches the
population of the United States of
America, The process having heen
already evolved by the Commission—-
which you are still trying to play
with; it has not yet been finalised—
I waould say that this is a very hig
call to you. You are a great nation-
alist also and you are a great edu-
cationist also, My only appeal to
you is, if you think of covering the
children, who would be in the age-
group 6 to 19 in the year 1981—I
am not wanting you to go far off—
these will be 25 crores. You have
to decide how much of this popula-
tion would be imparted education
and what type of education you are
to impart to them. The second im-
portant thing is what would be the
product out of this education.

My hon. friend, Dr. V. P. Dutt,
has just talked of the NSS figures
which are old figures, I would like
to give you the latest NSS figures.
The 27th round of the NSS puts the
unemployment figure at 40 million.
He talked of 19 millicn. You can
see the difference between the last
round and this round. It is almost
hundred per cent increase. What
is going to happen in future? I will
give you a  break-up of the age
group of the population between 6
and 19 who would be coming forth
for employment In 1981, you will
have to think of employment for 7.33
crores. Now if you keep both these
things in view—this is my submis-
sion to you—and try to see the
maghitude of the whole problem,
you will realise that such a problem
should not be dealt with at all at a
casual level because that, you would
cgree with me, would be a national
crime. I would like to say as a stu-
dent of economics that a new mould
given by the Patel Committee has



263 Discussion on
[Shri Charanjit Chananal]
already extended the structure of
education. I am now talking of the
economics of the system that you
have already initiated. A new mould
given by the Patel Committee has

extended the structure of education
because now you have created a
wonderful distinction between the
structure and the content., You are

now putting more stress. The new
method given by the Patel Commit-
tee extended the structure of the edu-

cation system to the 26 States aund
Union Territories. I would only like
to tell you one thing that Kerala

wag the first State in 1967-68, imme-
diately after the National Resolu-
tion wag accepted, to have adopted
this system. West Bengal, Mahara-
shtra and Tamil Nady accepted the
whole system in 1974 although Tamil
Nadu has now adopted the curri-
culum which has been giver by the
N.CER™ Karnataka and Andhra
have already adopted the system.
This is besides those within that
group of 26 States and Union Terri-
tories. I would like you to feed the
imagination of all of us as to what is
going to happen to the system which
started in 1968. What would it cost
if you put the whole system in this
reverse gear? The system was, in
fact, introduced on 1-5-75 by the
N.CER.T, The expenditure incurred
on evolving the system, the effort
put in, the experiment about the
cost borne by the children are very
important. I am not talking about
the budgetary provision in terms of
money spent by the State Govern-
ments and the Central Government.
I am talking of the tremendous cost
which is to be evaluated in terms of
impact on the children when you
reverse the whole thing, My basic
quastion to the law-makers, the
policy-makers and the imyplementors
of the policy, the edugationists, the
experts is that they have the res-
ponsibility  because they are acting
as the custodians of the future of
today’s children and, as such, do they
have the right to feed them with
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their personal prejudices and predi-
lections? Do they have the authority?

These are the issues. Can they poli-

ticise the system of education?

I agree with the hon’ble friends
who have raised the issue that the
system of education or the manage-~
ment of the institutions is being po-
liticised in a very big way. These
political forces are trying to create
national networks wherefrom they
would be able to generate their po-
litical systems in the educational
institutions. T am reminded of one
of my great teachers that the object
of education is to generate and
create  such students as have the
power, as have the capacity to dis-
criminate the right from the wrong.
If you have already biased the whole
system and if you are going to feed
the system with pglitical fuel, then
you can imagine what you are going
to have—whether you are going fo
have a democratic State or a theo-
cratic State or a State which would
be hued in whatever colour, what-
ever input you put into it. That in-
put would decide whether it should
be 8 plus 4 or 10 plus 2 plus 3.

The system of education in our
country has also had one richness. I
have to remind the hon'ble Minister
and the Members that we were told-
by our elders to respect our teachers
as Guru Pita. That is what we are
trying to do for the simple reason
that there is confusion, What is hap-
pening today? There is cleavage bet-
ween the teacher, the parents and
the child. By generating new confu-
sion what are wvou doing? In  the
earlier system they were meeting
the teachers and the students. They
would discusg the whole system. T
would give you the example of a
man who  headed the group of

6 PM. -
mathematicians. He is a person who

happens to be a mathemati-
cian, a professor in an Ameri-
can university, This man did
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not agree with the American system, or
the system, of modern mathematics,
4he way America has evolved it. He
also did not agree with the Soviet
system as the Soviet mathematicians
had evolved it. Now you would agree
with me that this js one science in
which our country is very rich with
experts and academicians. This is
the country where the birth of the
concept of zero had taken place, But
zero should not be equated with no-
thingness. It is a mathematical con-
cept. 'That is supplemented by -one
particular fact, as many hon, fri-
ends said here, that Indian ma-
thematicians, Indiap physicists and
" Indian scientists abroad—I am talk-
ing of Indians in advanced count-
ries—are having status which has
won them Nobel Prizes and other
international prizes. Now you have
to evolve a system for 25 crores of
people where you produce not two
or three Nobel Prize winners but
you will have to think of starting
with 25 Nobel Prize winners or more
than that. If you have to do that,
you will have to be very serious
about it and you should not at all
be casual about it, just by appoint-
ing a committee which will give you
a product that you want. (Timeabcil
TUNG.)

The social, political and economic
infrastructure of the country  de-
mands from the futurologists in the
country the evolution of a system.
This is a very important challenge
which I am throwing to you. You
wil]l have to evolve a system where
the children of the Scheduled Cas-
tes, Scheduled Tribes and other
backward classes are educated and
brought up in an environment, in a
system. so that by the time they are
grilled out of the system of educa-
tion they are the top citizens of the
country and they are as brilliant so-
ciologists, scientists and experts in-

“cluding, of course, politicians, as
any other. I amm not depriving these
Tower castes the ogpportunity to pro-
~duce politicians also.
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SHRI K. K. MADHAVAN: You
have said “lower castes”. There is
no lower caste or higher caste here.

SHR] CHARANJIT CHANANA: 1
am sorry, I did not mecan it. The
criterion should be an optimum sys-
tem for the country. We would like
you to take it as a challenge and
accept it as a challenge so that this
system of education would raise
a class which would not like to be
classed as Scheduled Castes and so
on., Why should the child of a
Scheduled Caste always remain  at
the same level? The  educa-
tional system should ke such as
would give top priority to the
Scheduled Castes, Scheduled Tribes
and other backward classes in differ-
ent parts of the country and to start,
with, first priority should be given
to convert them as top citizens. Not
only should they be given school-
going facilities. My suggestion fo you
is that these children should have
boarding schools. They should not
only be provided with teachers, books
and other facilities but they should
also have an environment.
The system of education
should e able to create
an environment which we ysed to have
long ago in the ancient gshrams of
ours where {he chliren used to be
sent away [or edvcaticn. My first
schooling was in an rshram where I
was sent away from home. The insti-
tution of ashram was created for the
simple reason that there should be no
difference between the child of a rich
man and the child of a poor man,
where they were only students and
where the guardian of the students
used to be the teacher. the guru. The
guru used to enjoy the status of a
father tg them.

My challenge and my submission to
the Janata Government is that if at
all they want to do a thing like that.
they should evolve g system which
woulg give top priority for giving edu-
cation to the Scheduled Castes, Sche-
duled Tribes and other backward
classes. .

Thank you, Sir.
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PROF. RASHEEDUDDIN KHAN:
Mr. Vice-Chairman, Sir, let me start
first by mentioning that what I submit-
ted for your consideration was ro re-
flection on my friendship towards you.
Ags a matter of fact Sir, I feel very
much overwhelmed by the spontanzous
response which I have received from
the Leader of the Opposition, Shri
Kamlapati Tripathi, the leaderg of the
Congress Party, shri Bhola Paswan
Shastrl, the lsader of the Communist
Party, Shri Bhupesh Gupta Dr. Sarup
Singh of the Janata Party, my friends,
Dr. V. P. Dutt, Mr. Dwivedi, the
Union Minister of Education, Shrimati
Barkataki and my friend, Mr. Sinha,
Minister of Parliamentary Affairs, in-
deedg from afl quarters because I was
submitting about a role which I think
has some relevancs to the provision
for representation of functional groups
and functional interests, and I will
have oceasion to submit it a little later.
The hour is late and I would not like
to go into the many aspects of the
educational policy notes on which I
was trying to make this forenoon; I
shall restrict fo only a couple of
its aspects.

I can do no better than begin by
appropriately reverting the attenlion
of the House to the Independence Day
broadcasting message of the President
Sanjiva Reddy. He saig many things.
I quote.

“The country’s political system can
function only within the framework
of accepted norms.”

“There is need for an ennoblin®
vision of a yesurgent India, imbued
with a crusading spirit and an ex-
hilirating sense wof participation in a
common effort”.

“A credible gap should not be 1l-
lowed to develop between the rass
of our people and those in position
of authority.”

He hag given voice to the sentiments
ef his compatriols in this rega-d.
Therefore, I approach the problem of
educational policy with certain trepi-
dation, with a certain sense of serious-
ness, especially because we are talking
of the educational policy of the second
most populated country in the world,
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the largest country of the non-aligned
movement, and a country which has
committed itself to the building of a
new educational policy. 'Therefore, L
submit that like the foreign policy,
the educational policy, in all fairness,
ought to be a policy of national con-
sensus, at least in its broad perspective
and the larger strategy of implemen--
tation. The policy should not get vi-
tiated merely by the change of (Gov-
ernment or shift in administration. In
fact, I submit that during the last 30
years, one of the achievements ijs, if
one can say within modest limits that
the foreign policy and the educational
policy have by and large remained the
policies of national consensus, and this' %
was taken as axiomatic. There had
been a universal commitment to the
values of democratisation of politics,.
secularisation of society, socialisation
or at least increasing social control of
the economy and the means of produc-
tion, and I will add inculcation of the
values of composite culture in order
to comingle the many streams of re-
gional and linguistic diversities into
an ever expanding mighty river of
national sustenance that would not dry
up the myriad streams that voluntarily,
inevitably and regularly flow info its
confluence, but in addition expand as
a consegquence of this. We hagd also
sought to reconcile our rich socio-cul-
tural heritage with the vital elements
of global techno-scientific culture and
the temper of enquiry, rationalism and._
humanism, in order to become effective
components of the growing and inter-
dependent world family of man.

We thought that the magesty of our
system and the vitality eof our Jdemo-
cratic experience especialy in educa-
tion would not be tampered with
merely by the change of Government.
Since the challenges remain more OT
less the same, the instruments of imp-
lementation also remain the same and
the general direction of Parliamentary
contrpl and vigilance is in tact, hopes
were raiseq that the Janata Party
would not depart from the path ol -
national consensus, but I am sorry to
say that when one examines very
carefully the shifts and turns, the with-
drawals and marking times, the hesi~
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tations and capitulations, the inertia
and non-action in the working of the
Union Education Ministry as exhibited
past 16 months, one gets al-
most possessed by a sense of disyuiet
and despair, no less than by a mood
of indignation and anger.

Sir, those who <ay that they are
happy under all circumstances and
satisfied in every situation they face,
are, I subimt meodestly, either sublime
hypocrites or ridiculously insensitive
characters. I confess that when one
looks at the future of the country and
the prospect of national development,
with which everyone is concerned, even
elementary patriotism should make
one alert and vigilant. Sometimes,

therefore, one feels very concerned and
angry. -

My basic submission in all sericus-
ness for the consideration of the Minis-
ter and the Ministry is that the Janata
Government’s Education Policy has
generated confusion, cynicism and
demoralisation in the ranks of the
teachers and the faught as well as in
a large cross-section of our citizenry,
by contradictory statements, needless
experimentation and, above all, by
side-tracking the national consensus cn
the goal and strategy of education.
While tha Congress Government used
to grift and drift tragically in matters
of education, the Janata Government,
it appears to me, i5 almost out to
wreck the very edifice of national ecdu-
cation and culture which has been
assiduously built over the last thirty
years. 1 am pretty sure that the Edu-
cation Minister would be startled by
this statement—and in his unenviable
innocence and becoming naivety might
even feel offended. Nothing farther
for me than to offend persons, rertain-
1y not a person whose patriotism and
liberal outlock are as manifest as
those of Dr. Chunder. But let him
ang others in the Ministry realise that
some of us whe have honestly and
patiently watched the working of the
Ministry for a year and a half, without
so much as openly criticising in public,
have now reached a stage where
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silence would be tantamount to conni-
vance and repugnant to the very ethos
and expectations of a parliamentary
system. Therefore, I submit for your
consideration some aspeets, . o

Dot LyUEL

I PR S S

Sir, it is a fact that when we talk’

of policy process, we talk of at least
Six components, Firstly we talk of
identification of goals and objectives.
Secondly, we talk of formulation of a
National Perspective for policy percep-
tion and pglicy articulation. Thirdly,
concretisation of proposals, steps moda-
lities for each component of policy.
Fourthly, implementation.  Fifthly,
monitoring of implementation process

for rectification or modification of the-

direction and pace. Lastly, perfor-
mance evaluation at periodic intervals.
I do not have time at the moment to
go into each of these components. But
for considering the performance of the
Ministry, one can judge on all these
counts as to how it has worked. There
is neither time nor pccasion at tbe
moment to dilate on this theme.

Briefly, let me say that the Educa'-‘

tion Ministry is at least ambivalent
and, therefore, confused and is con-

fusing others about the goals and objec- .

tives and the national perspective. On
the ons hand, we have an excellent
document prepared by the UGC in
February 1978—mention has already
been made about it by my friend Dr.
V. P. Dutt—entitled “Higher Education
in India—A Policy TFrame”; and, on
the other hand, we have g whole host
of pronouncements gnd
the hon. Education Minister and ad-
ministrative  arrangements made by
the Ministry which are reported in
the press. There is I submit, an ap-
parent conflict of position between
the two. In fact, it ig nothing new in
this country that the printed docu-
ments are prepared by experts and
well-meaning bureaucrats, and 1ihe
policy pronouncements are made by
active polificians, and a careful conlent
anzlysis would reveal a deviation bet-
ween the two.

speeches py .
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Apart from divergence in goals and
perspectives it is at the implementa-
tien Jevel, I submit, that—this is g
very important level—the areas of
change and compromise become evi-
dent. Let me give a single example.
The UGC document rightly emphasises
the thre:. weakness of our system,
namely, dominance of the models and
value system adopted during the colo-
nial regime; secondly, maintenance of
a set of double standards one for the
affluent few and the other
for the miserable millions; third-
1y, the proportionate  benefits of
education  accuring to the upper-
middle classes to the neglect of
backward classes. Therefore, the
document very rightly suggests a
drastic overhaul through the introduc-
tion of “a modern scientific outlook”
by prometing ‘‘ethical values and
human welfare enshrined by science
and technology and promotion of ratio-
nal outlook, a scientific outlook”, etec.
etc. In this spirit, among other things,
adult education is to receive high
priority. The gocument says that the
programme of adult education should
strive to make gll adults of age group
2135 functionally literate, andlay the
greatest emphasis on the non-formal
education of the youth (age group
15—21); a massive programme of moti-
vating adults and enthusing and
training voluntary workers will have
to be developed. All this is laudable.
All this is well-taken and bright. But
then what happens? What happens
is that the RSS is invited in a big way
to permeate the entire programme of
adult education. Let me add, as a
democrat I have no objection to RSS
working there. I think the vision and
strength of India will fight all negative
forces. T have friends among the
RSS. Among the RBRSS I have Bhan-
daris, ] have Vajpayees, Advanis,
Sinhas, etc. But the fact remains that
when you invite the RSS in a big way,
you are inviting agencies whose value
orientation, whose major premises of
national development, whose entire ap-
proach to politics, are too well known
to stand scrutiny or any deeper
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analysis. And what is interesting is
that here I have the ORGANISER
dated March 12, 1978 in which it is
said; In the meeting of the Akhil
Bharatiya Pratinidhi Sabha of the RSS
which met between March 2 and 5,
1978 which incidentally is the highest
policy-making body, they have adopt-
ed a resolution “The ABPS accepted
—1I underline this word—the Union
Education Ministry’s invitation—I
would like to underline these words—
to help educate 10 crore illiterates in
the 15—35 age group and called upon
swayamsevaks to extend
cooperation to make the scheme a
complete success.” It was noted that
out of these 10 crores in this age
group as many as 6 crores came in
the Hindi area. Firstly, before ex-
amining even the nature of the RSS.
particularfy in ferms of their value
orientation, I would like to ask: Did
the Education Minister invite the RSS?
If so, would he kindly lay on the
Table of the House the letter or the
communication or the transcript of his
oral invitation or whatever is relevan'?
Dig he invite other organisations also
and what are those and when?
ABPS says it accepted the

Education Minister’s invitation. What
is the text of the letter of acceptauce
and what are the guid pro quo involv-
ed?
there are 10 crore illiterates in the
country, and of these about 6 crores
are in Hindi area and assuming that
at least the RSS will be interested in
the education of the 6 crore illiterates
in the Hindi area, if we calculate at the

rate of 10 paise per head, for six crores

the amount comes to Rs. 1 crore per an-
num. Is it the intention of the Education
Ministry in order to help an organisa-
tion which it has inviteq to subsidise
it in order to fight illiteracy in India?
These are the problems.

have never spoken about the LSS
earlier. But I would like to submit
that the values of our national life
and the consensus thereon are very
clear, namely rationalism, secularism,
democracy and if not socialism at least

commitment to egalitarianism, that is, .

active

The ~
Union -

Since the ORGANISER says that .

I am again
speaking in a non-partisan manner. T _

3
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treatment of ali as equals. I would
like to know whether the Education
Ministry has examined whether RSS
JSubscribe  to these values. I would
welcome RSS’s interest in change—-
changing even the Imam of Jama Mas-
jid, Bokhari. Indianisation should take
place in the process of development of
RSS. I would like RSS to be indianis-
ed. But by that I do not mean they
should stop with the ancient age or
stop even with the medieval age. 1
would like them to become the 1n-
‘heritors of the entire civilisation and
culture of India together with the rich
medieval culture and together with
the scientific temperament of this
period. In other words, I would like
them to forget their past and become
the authentic rational Indians. If so,
RSS is welcome. This aspect is impor-
tant pecause I understood that Shri-
mati Subhadry Joshi, the President of
the Congress Committee here wrote 10
the Education Minister some time
back. Since I have been associated
with an organisation called Educators
for Socialism, Secularism and Demo-
cracy, I am concerned to know the
Education Minister's views in this re-
gard. Is it necessary to recapitulate
in the House the entire ethos of the
RSS? 1 do not think so.

Let me now go to another point.
What is the policy towards secondary
and higher education? If you have a
look at the policy document, certain
approach emerges. But the fact re-
mains that the entire experimentation
of what is known as playing—with

figures such as 10+243 which bas
now become 8424243 is all lead-
ing 1o tremendous strain on the

academic administrators on the one
hand ang a large bulk of our young
people on the other. Has the Educa-
tion Ministry worked out the impli-
cations of the inclusion of higher edu-
cation in the Concurrent List? What
is the implication of shifting higher
fducation from the State List to the
. Concurrent List? What is the policy?
Is it a fact that attempt is being made
even at this level to resurrect un-
veason, parochial outlook, communal
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orientation and even obscurantism by
allowing people belonging to Parties,
who all the time advocate all these, to
play a very big role in the field of
education? For instance, some-limes
reports come from Rajasthan that
about 60,000 teachers at the primary
and secondary school levels have been
inducted having close association with
the RSS. Is it a facl? I would like *
the Education Minister to clarify this.

I would like to find out whether the

withdrawa] of text books of the
NCERT....

oft B9 WY ¢ TITEY FT A

q A1 gFo gFo fagrE 3 @i ag

¥ AE fe@rd 3w &)
(Interruptions)

SHRI KALPNATH RAI: Siop,
Mr. Deputy Chajrman, we want to
hear him.

FFROF. RASHEEDUDDIN KHAN:
My friend’s agitation is very well
founded. Hag I been in the RSS I
would have peen offended to hear all
these. Let my small voice of reason
be heard inside the House. I would
like to sit down ang talk to him later,

I think the way the NCERT books
have been withdrawn under the sur-
reptitious  attempt of an anonymous
letter emnating from the Prime
Minister’s Secretariat, to put it mildly,
’is extraordinary. After gll the Educa-
tion Minister i expected to examine
the entire episode. He belongs to the
undivided Congress Party. He and
his illustriougs forebears have played
a very important role in the national
movement I am aware of it. When
you withdrew the text books, did you
examine what happened? The vacuum
created by the withdrawal of these
textbooks would be filled by academi-
cally  unsound, wrongly  focussed,
cheap textbooks, which ~would pe
coming into the market through the
process of cheap commercial competi-
tion in different parts of the country.
Sp, what was the reagon for the aboli-
tion of the Boards in the different
subjects? Have you been able to ap-
point an alternative Board of Profes-
sors? I can understand that the
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[Prof. Rasheeduddin Khan.] .

pulicy-orientation of the Government
approves a certain type of people and
it does not approve of g certain type
of people. Probably, some of us woulg
not be interesteq to work in such an
atmosphere. But has an alternative
Boarg of eminent historiang and poli-
tical gcientists and sociologists been
appointed? This js what one would
like to ask. On the one hand, respect
for the autonomy of the university 1s
being mentioneq day in and day out
and, on the other, an gttempt is being
made to uproot and encroach on the
autonomy of the wuniversity. I am
very much hesitating to talk about
the Jawaharlal Nehru University. First
of all, I belong to the Jawaharlal
Nehru University and I have been
there since its inception and it will
appear as if I am offering an apologia
on behalf of the Jawaharlal Nehru
University. Nothing of that sort. The
Jawaharlal Nehru University and its
distinguisheq faculties are capable of
taking care of themselves in any pub-
lic gebate. That js not the point. But
on: thing I was trying to say. The
manner in which the inquiry was con-
ducted into the charges and the man-
ner which it has been advertised are
all very alarming. Firstly, I was a
Member of the Executive which went
to see the Chancellor ang the Chancel-
lor made it very clear the inquiry was
being conducted within the framework
of the University’s autonomy and he
mentioned: “I ag the Chancellor am
doing it.”. Strictly speaking, in terms
of the Act, my impression is that ex-
cept for the Visitor, nobody is entitled

to institute an inquiry. It may be
internal inquiry by the University
body. For example, the Executive

Ccuncil of the University could insti-
tute gn inquiry and the Chancellor can
conduct an internal inquiry. The
Unijversity has paid for the gservices
of a retireq ICS officer to help in the
examination of certain material...
(Time bell rings) ...and it was expec-
ted that the Chancellor of the Univer-
sity, working within the framework of
the University Act, would send a report
to the University body. But what
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happens 15 that suddenly the distine-
tion, a very vital distinction, very
subtle distinction, between the Chan-
cellor and the Prime Minister gets §
evaporated. The Chancellor actg like °
the Prime Minister and sends the Re-!-
port not to the Jawaharlal Nehru’
University, but sends the Report to
the Educatron Minister. The Prime
Minister is within his jurisdiction te *
conduct an inquiry and inform the -
Education Ministry. I am not speak®
ing about that gnd I am not disputing -
that. But, if he was conducting the "
inquiry as the Chancellor, then, I
think, propriety demands that the Re-
port shoulg have first come to the’
University body and a copy, even an’ N
advance copy, of the Report could
have been concurrently sent to the -
Ministry instead of its being sent®
straight to the Ministry first. Nothing ’
of that sort was done. While you *
are to send it to the University body, -
you have not sent it and the Execu-'
tive Council has met earlier ang we -
have got the meeting adjourned to the ™~
28th August and we just do not know
what is happening.

SHRI YOGENDRA SHARMA: Was
the inquiry conducted through a
Deputy Secretary of the Transport
Ministry or the Tourism Minijstry?

PROF. RASHEEDUDDIN KHAN: I~
do not khow what the distinguished
person’s background was. But one
thing I must tell and that is that he
ig a retired civil servant and the Uni-
versity was asked to pay for his ger-
vices and the University, because it
was an internal inquiry, agreeq to
pay. All these inquiries coulg be
paid for. But the fact is that the
Report is still to come and has not
come yet. In half-a-sheet of paper it -
is there in which 13 at-random com-
palints have been mentioned ang a
few sentences are there in the form
of findings of the Chancellor supposed
to have been communicated, but
which does not give any indication “—
except of the interference of the
Chancellor even in the process of -
selection. After all, there wag a
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regular Selection Committee of the
University, a Committee of external
~—experts, and these Selection Commnut-
tees are supposed to examine the
candidates and come io ceriain con-
ciusions. Nobody in the Selection
Committee comes to any conclusion on
the basis of any uni-dimensional
screening 0of the bio-data or of the
published papers which you are sup-
posed to have published. Appointments
are made only on the basis of curri-
culum vitae. The Selection Commit-
tee dig nothing. Now anybody in the
Department can say that he has got
a First Class with 65.5 and another
64.5 and, therefore, he has got one per
cent more and he should be appointed.
That should not be the approach. The
selection should be made on the basis
of a complete organic assessment. I
would only like to say about the man-
ner in which it was leaked out in
the papers. Ags a matter of fact, the
“Times of India” report gives much
more information. Il says that “us a
fraterna] gesture, the teachers of *he
Delhi University have sympathised
with us on which depends much and
that the Jawaharlal Nehru University
hag become the preserve of the leftist
ideologies”. Now, it is a" fact that in
our University, we have eminent
scholars who pretend at least formally
to be Marxists and some of whom
pretended to be Marxists of one hrand
or the other. There are others who
have been inspired by the historical
analysis of Marx, who have been ins-
pired by what is calleg left ideology.
But it is also a fact that there are
people who neither subscribe to the
Marxist school of thought or
others, Some of them probably are
neither Marxists nor anti-Marxists.
There is a happy inter-connection of
different groups. I would like some
of vyou, Sir, to come and visit us,

without informing wus, ang sit
down in the class rooms and
see how lectureq are given and

how things are gone. No bell rings
in our university, no attendance is
marked in our university.... (Time bell
rings). This is a University where the
‘frce press’ enjoys vicarioug pleasure
in mud-slinging. Thig is something
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very alarming. This University was
built with high hopes. This Univer-
sitv need not be treateg like this. One

instance of the Janata Party's =n-
crcachment of the autonomy is the
marmer 1n which the Jawaharlal

Nehru University affairs are publicly
aired. ... (Interruptions)

Sir, I will take two minutes. S,
I have been particularly unhappy by
looking at the affairs of the Institute
of Advanced Studies, Simla. I hap-
pened to be in Simla in June, I had
occasion to go to Simla some time in
Jure. Sir, there the whole atmos-
phere is chargeq with disquiet, sus-
pension, suspicion, misgivings as to
what will happen. There gre several
aspects which should be examined.
Proposals were made to improve its
working. It is a very important na-
tional institute where occasionally
seminars, conferences and meetings
lake place, where work has also been
done—some good and some bad also.
But to spread the impression that the
Education Ministry is even thinking
of winding up the Institute or at least
removing the Institute from the place
where it is locateg at the moment, is
demoralising the scholars. I would
request the Education Minister to
take a more positive view in this
matter. It js an important institute
having eminent social gcientists. Well,
sometimes the rumours are that all
parties extenq patronage, the Congress
had its share, and the Janata Party
must also have its share. And if a
person with his own backgroung of
Un.iversity was recommended for ap-
pointment as Director of the Institute,
well, that woulg be a sad day. I will
suggest that the Education Minister
must take into account all these fac-
tors, not in a partisan manner. He
should act 55 a leader of national
Eiev.elopment. Sir, T say all this not
in a spirit to accuse, not to derail,
not even to attack. but as a student
of Indian politics and problems. As
a Member of Parliament, I feel great-
Iy concerned, and as I mentioned pre-
viouslv, as far as the working of the
Education Ministry is concerned, it
leaves much to be desired.

Thank you very much.
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ot TRTaT fag (ST waw):
A9, ITAVTERT WA, A TG
gur § f¥ dfsa swar ofy faardr o
Atz § A1 T maarT Ay o §
& qrdy avdl Y aga M F gAAT W
AT farerr § N A &9 @ § A%
97 g @ faenfadi ¥ & w10 w2
|1 M FS o a7 7gr 9% gd &
a@H! fAOATETES & 1 THTC FAT F A
T Y R F1E ATAT TEN § W EH AR
FT Ffaardy wgrf o {5 qeF § ferr
# AT qTCad T ge T ToF AW G
ag FFAT | HVA, 23 AT FAT & T H
qABT AT A FT AAET ITT ZAT
SaFT qfore ug goT 5 W & oF
FIEE AT HIT FAF qET FT a4
foa & gorem Fzan g, SEFT @wdn
EHT | AEE ST F T FT AL FH =774t FEAT
ARAT § FIF 1947 § g7 amr 7
3@t f% fora ot & g9 & 97 .1 @Y
g q qew 4 fazmd wf FC awd

gl

ot wT A AT AT AT QY

< S
Y TATAT f7g : W9 AT FART
e o S ) § 777 gewa AT AH
Y T STATEY ATFAT P JT gH AR &
fawrr &, @ Arsrarat & fawor § o
IFET A AAEL Afgar F Iwn d
g AW A UIAIfE #T AT AW A
g & % 57wt & grar § aqr 9T
W@ § 3T fear g@ AT § ag =y
¥ ST ¥ @ G AN, 93 98 wgAl
¥ WY A AW IF qoF AT WA
g FL gFa & | F e w1 A9 w1,
HITH A AT AMGAT § | HT =T
Wz Wit §, § ;e w1 @Y e g,
& ©F g § 90 gATE, AT STHT AT
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' 3fga, sfrae, forerr w& oY, & qwgar
2 f groat #€Y gfee gandt ol &7 A
STTEY, AT i ®7 747 greaa g | faedr
HAT ST, TF GTF A7 85 ¥ 90 wiqwa q
e § et 9 fF oot @ Y eve gl ],
ate g al fgarer a€Y &, <are § aY 2wy
TGl 8, BT & a1 Tl TG & 1 T FOF
FOF 85 ®HIEAl AT FAT
wgt 9 fF 3w g5 &1 I feedt @Y
Tl &, 3 FAFAT FEIE TG § | o,
FATAT A a7 F WA § 99 TF
qUE AT ST ATSHY 1T &1 15~20
T UEN STHET HWARY difgar &
0T § qA W F WAG FT AT AT
97 | ST Fifgar #§ I ¥ foan q,
Fga & fx QT sl dHe a7 G3F
F2I A, TTFT FHE KT ATE TET A,
g% ROl @) GeF g §, 78 Al
Foai vy FfaueaEma g 130
fre@ a g Ma F a9 g F A9
o @ ¥ gerd MR E AR uF 41K
HYTE AT gFT I7F 19 ST FT, q81
T T OEF qETERT & IH A Y
Seiv faarat | Sa gew § 99 9
gaFT Aty faars @ gt F71 IO HSA
¥ aymar o, 5= § agt alear g g
w0 ¥ WY g% 1T T F AYHT {7,
¥ 1 T Tl & TN FT ALET AT F
faar | a1 #fiw, SoaareTs WgRA,
TF qE 85 & 90 Wfawa Al ¥ v
agl g § I €hdAl § wgd g, el 9%
& wrer AT weamaw W= 2, woIT @Y §
T TF TTF IT &l § Igi gah!
fegmar stgr fF afwal & faqi & sver
AT 3 F foat & woff @y &1 Y
e (919 30 § a7 Y, 5% U § g 9
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YT Y §3 13 MR Y 75 F gAran

W @TE, WG A ST RE | AT ST3Q

HIE AT TG AtHT § QIOBT GAIAT ATZAT
g1

- IEANTSAL (Y T T ) ¢
qIT AT FT qEITT HIT0T

st TR fag « wits G
farenifag &1 1 o, % Fgar Sgar
g v stz enfear wgr v ¥ fF arade
F1 Wil qTs 3w 7 afqay § 7 faamr
Frmfeasafea & | wis @ gw w1 wifas
gHTAIfaFeT asie @ mifaw fagar ar
g AT A § et 5 § T G123
HgTar g ? wF IEI ¥ a9 A Y
q gAar g, s {0 #7 a7y A g a
gAAT F TATT &I a1, #, S
fedE & @tat g, e are yega w
% fau, ag B THEE 57 *0E g,
T FHAF Y {WE F g7 AW AL
w1y &g °) § ggHT gaT g afwq gad &9
2 wrag Toer @&t ST TEST ATAA
FrErEr FwrT @7 o Wy {5l
Tt GERT & I AFIL 285 G X@H
gad faar gar g-dfsq ot =99 #
HIUE FEAT AT FET & @Y A §,
1T WY HEY @, ATTHI WY FFIT 30
FWaF EE. .. :

sy wwaAnfa vy : Foerr welt o
1%%! T

st Trreae feg < W Corr Helt o1
w® 9% § weu AT T @ IF A A
sfre, 30 Tw 285 G faar g f5 85
srﬁmawa Ty I § ST FTAT HIT
geztard F 0 &1 ¥ O Ao 285
Fe F T E (% 1 I3 A0 & A=t
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F1 9 ¥ fg g avgo &, ag sowy

F1 & 7Y afex agt ardy qar‘r-zma ¥
qYT A ITFE BN o o -

-y

=t FoT AT X : 3TFT 57 g o

ot TRFEER g @ HI1R FY q@@TET ¢
TIEH F9 § 1 &V A A1 § ey wreay
g1 38 "R g1 gFifwg waw ad g1
TE WX T & favafomray gaary
AN &1 9%qF &1 A8 105 faze-
ferrerr & stat f wriast & g1 Aem
Tl &\ IF AT WY W GHAS §
% 70, 9g a1 fiw s § &
gfratedt F Ut | qrsig gfatfady
¥ 71 &1 S 1 @ifers, S e
g1 wifas fa<ar, etet g2t @rar sar
g, 9uT @ & forear #1 wavT o agr
AW A JoTgur 3| fonent & @ H
qfeqd o oy far & dfeq, snfe @
g1 | sfa & o7 dfeq &1 5F @ faar
STQ 7 g% €T F157 & ) UF 95
wet Nfaat =wmg of fa g favafaeeni
¥ oI as uF A gHET arEa-araa]
105 Fiaaf=2Is § A a1 & | IUTEHE
wERE, OF WY AT A 99 947 g1 |
F @0 Jran) afww gheml w1 a€y
gErs gAY AYd WX F AT I
& fr gfcml a7 g7 IO AT § )
o7 ¥ g9 afaded ¥ 7Tq & A1 g #1
FTATALOT T F AGAT§ JT qAP 1 LT TG
FET 5 HE qa¥ 937 ;EF FI
g gy wae foer $ SO Tt
FEAEI @I &, A1 W, 7g faenn & arear
WA g

. ¥ agr frary & fao oF oY gEaw
oft gre @rar § fawwr 9y aGERF
wsgawa fafwedy & satfog fFan g
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[#f wAwae fag] s o

=Yg, gAR AT oY HEFT F 93T a3
fagm & qaea & wWragaas fgm g
Ig IEAF WIRT GORL F I Sorfaq
g “deza fedEawa g zfew)
uF g3 gl @ ¢ Or gfwar &
591 #1 T F fAC 94T K19 ATH
g, g% fag Arega aq | § {1 =rgar
gfraa a3 § Al e & TFT
gfrafadt aF s ge6T AT WIS F
AT § AT G FF 3600 ¥ FTFT
F g o faaray wigg, =y os
qHY g7 swaeyt ¥ fora w1aw & fooy f5
TF Sfq F A0 QA AT IR § 7

a1 forerr Wt ST gaThr At #r a<H
£qT &, TAT Afq 41 ? AIw ar s
g & oy A&y grew frar gar
% 99 guat & fag & o9 gIR AW
¥ zw 3w ¥ fag Fg a7 7o §, wi¥
FATT 9T & 39 3w AT Ary fraq § at
&, 9= g9 a9 IF ATHT F1 KATY
H aq &1 graifs afsq s omoit &)

gfex st 7 wfg-ofa & B faam)
& IS w1 qAAAT FAarg gar g,
g g ArgaT e 1 dfsa S 3w
qraa ¥ A0 § | 7T JU-sqTEqT OF TEHY
saATAT § HIX AT AZEA AT THT THA
T 7T FA AT @ E 7 AT IREET AR
FI 9T T FAT W & qatw famrref 78
FAMAZITIT GG, ATAT
WEY-FATE FI, AT AAT § FAT Y,
JAC IGRT FH T #7A F Frar gar
g, wewrr § foar gwr § 5t @
F1ATFL IGFT AL T T 3~
dfsa st gz & 78 3% 9¢ 3] §
MR 78 gEas § a1 § A Ay,
g TFIF ATH GTHR FT IFROAT §,

T H A g4E FLArg | W g7 o
799 JFT fAarr 37 g Afve )
@ Fga1 a8 § T ag wy sqmeqr & Fr 3
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fairer Y o9 TEAF ST AT AL 50%0
¥ AFT 350 ®IT Iq (L3 &, ITHI
AT S 2T 2, A gy Y, 7
ST FHE 7 AT ATy & /7 g ARt
wrsarrert & fawa g faardf, weates
ST frerar & & S99 Zo UAHo To SAFI
T FL a3 favafageal ¥ 3% giag
WE—ag fog #7 WE? a8 wId
FLHETT &1 87 g1 99 §HIR ¥ 9
sgaedT &1 F1aR @ g fw faae
uF 2 gwe wrfqarE og A gEd
qATH 97 KT AT A1 T HI IT F
QIAF FT AIAE a4 | 9T, Ig §F
T gataq arg feamar fv v fia
S 5 ag g g & fa o ag w1
AT

Wt o Sarw i (fagme) :
A FT & I FqAGT FT a1 {7 R 0

ot TR fag « § swar gt &y
HTHETT FT AAG FEAT AAEA 2 30 9
T WOFT FICGT FIF T AT g 74T,
FEY ATT AT IHT TET T 57 AV AT
T § ATd A 1 S Inzerruption)
zafae & =rgar §, ool AIEIL 31
Aife I, 79 AT EY TT AT AT
AT F AT R T AFT IATY, ST 07
HAGT § IARY ATAL T JAT FL FATT |
3 GIT ATF 5 ST AT A @E E IAHY
1oy e foreq eared T S —4 TEI
AT ¥ FISAHT, FAAT H VT F¥, = TG,
93 arg £ gAT ) T 98 § 3957
HIfaTed AT 5w Afaiadt Fan
@, & & & Aga & fF Fmir faea-
forarrerar o wmwr gar @ ) fovery AT 52
Ffsw wraHT &, wriaer Ay E § &9d
7 BT Az § AlHT B § TR0 G,
T 1 Fgar 727 | Forayr T T, wraw
TaegsrredT &1 faer a1 =t fgar gz sarey
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farg afrafast #1 faq wdy a7 qITH

g ITEdmIigr & e a3

g FqTEATL AT ST FT @S N 0
gA0 & 71 FEY aArem § wfrzq Y & 4%
T T X AT A AT ?
st weq A TR : qfvzg Y F FA
CICEEA
Y TwEaR fag @ o an faw an
FA A1 @ § AR Ffratady 1 qzaw
FW IA T @ & T&T T AT T A7
ITTAZI @R | HACHIT A1 § Faarriara
FTATT GIL A AT JELIF AT

7gT | ' -

g & 39 3 51 @y a=r g
SIE AT A G g, g F A qF Wl
FC 9T qray F—< T A H FaT @I
oAy, e "wemt 79 [ 6@
afar, .

ot F@F AR @R T I @A AW,
TRa®t 7R FET I I §, AW
g FATIT FAT HIT FILE FT JT FI
@ & ar afrar F T FT Q&)
ot TR¥aT fag @ =fag § s
FATE, TR AT A qfAaTH ., |

Y FFTACK AT 2 ITAATETET TFEA,
TAITYF AT F AT I QA G, TATH
F Agh

IIAATETA () WA AR AET) ¢
g faqa 9T #4IET )

sy TR fag : @1 & 39 v

¥ g @l § % S gard ¥ aw AEr

TS AT G & | &7 AG¢ faaar st
@ F g 1 77 30 avf Fr3&A §,
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HTIRT TIFTTHT 3T & | FTIHT FIHR 7
fregar & A3 ¥ 37 wew 7 forqar avars
far § g7 Ay § Sar ardf F7 A
F1CH gAAMCE, g Wt Far aret & §,
gHFATT TINI-TF AT AT F.

FATE YO 9F F ATIR FIT ATART
fipaT & ) w9 3 arger fRaT 8 fF s
@il =it F1 wEate faaer =@ifae
fir Y gaF ora € 1 wgfEa srfa qar
waarfaat & qf@ra &1 duafos
FATT (AT w1 | 9% YW FE
fACeT=aT gX T HY a1 HY 3 o Ty
g7 AT g W w37 § fF wmw ofsos
THAT T AT FO 1 ST, TH A A
Faga @rs 9r v @ 3w §F ofeaw
TH gH T8 T | AT FEI 8 [
HqASAT B GRAT FIA | AT A 3B T
T &, AU AT § e F ) H g
g & fergeama A1 sy, ToMET der
g G ) gAE qF equST T@ f
afger a S @1 qF CIAA TN,
T A AW HAA FT GHAT FHAT &
faq grAr gAr Frfge + 7T 9qT TEY
fir staT et #iT Faar aEt Fr o faar
AfF Fe FT W & | Fwar qrEr v
farerr T @ AT W & wat 30 AW
aF dfeq ot F1 awET @y 1 3g faa
FIT T FLT @Y, TH KA F AT
FLAT FgT § 1 ar mrad g foear
qras AT fed qF 9w adf wAm |
@yt @y & oamg g+ (:aE)
FTIH g T ATIAT FT ATF Ao
7EX FT B HIA 72T 457 | (FqTA)
FI0F g7 AR T 74T T7 39 KT a4
F faT wav 1 ;@le frar | osAsr
gt Fgm iy ARG Foa [T ST 7L
FifagT; wa, sAwdr Tha¥r qgT Avd

& dvg gwT AwaEr o o, faad
Fnfaar, €m@2Y, QR0 Uo WX
flgsodro WY ¥ FATETI G
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[ AT Fag)
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——p
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ghoa & 1\ A fower Af e
@ " ay aF o foen Aifa <=
g %7 gt qar aE - &1 g
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9 A(EAT &, AT qfed S TEd §
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FIATT HI, T a9 &®T AT FT T
T Agnars =@ @ a8 WY g9+
TGl &, WX FAAT Q] & FAT AT FAAT
arEt F1 g1, § =rgar g v v a w
A 1T 9T FIET &ATA I FIF TA
1947 § @ gax w3 ¥ fF wig9 et

F GIFTT FEAA H a0 AT WA
ST qret &1 aEIT K o gw AwEw g
WE | gar o g SO} feur v §
fa ot aq@ Fiaw F w4 foar w47 A0

# 75 gRIT 39 a1 8 A8 F@IE |
(*AAAR) T AAAH F FITHT 37T T gaAT
2 ¥ farerr welt ot & 51X 719 & =g mar

F g FEAT ATedT § difs & g §
g, #% samar fe 9w ogomw ¥
AT g o ST 9T A o R 9w @
g\ § 3@ Tk & mram § R wEr 9%
AR I W TR F AW F, W a9 F
M § 1 74 frvaar & sag Mg amw *
FLI § | qGEFH AN BT qG AT AT
fasqr e | ag FATFTA ATTAT ST HT
ToTT & | SfEa gat #r ang g fw
dfeq ST 7 FTwre 7 9 &f et w
JATFY gfer T T[T AT ATTHT ALHTT
ff TR it SUURT F AU RS Sarer
TN FTE & ) gAIS I RN ST
FYE faFTaier #19 F &7 arg £73 &
A ST qrEl @ AT Ay ATE-AY
faed oot & 1 W9 AT AT F
ey, § foerr ooy 7 & #gwr 7 F
FAIR AT 914 99 FL 2W@, 13 FUS
®F F1 ST a9 fgeg gfvafady 7
gAT & | SEWl O TE gE 1 sTo
STl & T § aree ferg afataedt
# ag 13 FUS FT FTAT R AT fr7=r
5 wgEngaTed fFar a1, afFw 97 9%
1% oAt ag fzar mav

IE SR B T AR £
13 FUT &I FT AT TSTAT =NATAT F
FAFTE H§ gUT § SGHT FF AT
=Tfg | AT T 20 ASEET 1 A
& wre IgLar fear | shwrer F o3y
gfaafads ot wraad @ & A
I O] F1 ATS T Jfefaer ]
Fare &< fear 1 ofmrel 9 FArw
fog affafady 1 qag 0 7 fax
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a7 g faar i 7ef & e s9g QW §,
gl & @ e 3 g 1§ qeAr
AT g fF A Sy amT & gy A §
#T &g AT M H AT FOE,
W war § wwen AfrafEd § S
ITT AT g, 98 A% fwar gur A &
g gArr  gfFaiEd # AT eATA
AMFLE S T §, FaAFAr gfaaiact
FITHT EI7T A3 & )

IUAATETA (S TR AT TET)
FIT FATT F |

Y TR fag ;. AT, § owa
T3 AIAME AT AGITE ...
. .- ... (Interruptions)

ofr 347 A9 fFad gz TAFT 9gAT

T @ (Interruptions)

IqTArERs ; (= WA AT AT )
T qgq I AF § T8 |

st 3/ A9 FIDH 0 T ﬁc-r'(

S I

A KA A T 5 FAS AT
weTarT ot § 3IFH J Faar wdf )

g

IeANTEIA (6 YETH SR ARY) ¢
N qATT FIA |

sy TR fag : § gard &
T g1 g A HIA FAG AT FA JAT
qrg@|r § |

sfrqq, ¥ AT A 42 g fF
HEFq TIEWATHT T T FIAAL FV
femr s 5 60 9wEe e I
fagdr g€ wwr wifedi 5 fau fog
et ¥ fraFwa /g0 grm sEAy
qregaT foF JTQET | SAET o2 A dr
FTOAY | §EFT FT 9FTS &1, AT 60
1938 RS—I10.
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ITHE HIT FRAES & A F——AHAATA
gieerd, ars, aTeE— |R Y ggAr
9@ 3% 9gq &7 sfEd oy e
T ITHT gqAeAT g feedr
famar =few =€ &Y T orewTAE Ay
qreaT forg sy wTfEw | & A€ FEAr
g 5 gepa =1 fasrg A g, ¥ ad) gamar
g % depd ey arEa wrIr Ay gAR
R & 9% ... (Interruptions )
IURRETA (7 TIR A TRA) ¢
agT &N WAT | WIT WM A qfzy
ga frmr Afsg .
o dvax fag 0 & goF gy A
FO L QIE | AW, 98 F87 F7
g AT ag & fr foar £ qfaaz
qrafas farer ’{TET’T % I( Interruptions)

IgaREas (s mm I oE) ¢
WY qU g WE | 33T T77 AT W&}
AT HIAC | L

st TRTET fog o A, foem Y
Ifra, safas foer w1 "dgaw,
IR A qATH 7 78 ) 3wk fay
qAF § 5 afsaw el w1 faar frar
ghaar a1 qatre & 3= fFar anr
EAT qrET F AT T 9T F o Fgv
Tar & % o a5 qfesdr foer qzfy
# AFA AN L § A 7T FAAT & |
ga #1 fawq & % g3 faor % oot 75
T |1 951 Far qar 1 78 uF Ame
w= § FF faar afsqs =xet w1 az iy
TN AATHT ¥ AT TE ZUT 0 TFAT,
a g wam NI T g H g
fFar &1 wFar § 1 9% g wraws
f& o foetr &1 oF THT gwT T
gzfa F1 fasre ear S S Iw F oy
Tt & fag &, faas @@= foar
quft zrmeqg afrafaa g 399 9
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g Afg 1 & T T @G

o, 4 qgEe qE Az
 srafes forerr & @St ¥ grafas faeri
F1 WY XFAT W07 | |1 qreAvor fqerrerat
& foretshi Y g FT 1 FT T IIFAT
€ 1 SAFT gA-HET, HET-8a% Iy
R | WTgg g SAdr &= ey &
gRil | g9% Ty & qrafas fosst £t
AREAr ST eATT I ARA | wigE
A forer®i &1 S gaar W gy
gt f5 =9l & faam 7 STy e
@Y W | T fass T ety
g4 FET H /E FY G A R B
7 PM W g
a3 7T gaT & fF dwww §
foreqor mpaear | foear &7 ATEAR AFQ
gT =fgd 1 sEnh F1 a<fvE AT F
AT & 7aq A< g1 M adT Wt
&1 foer &1 wemd gqranr sy 99y
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* 7 3w wer g § P gepa fm ¥

A9 g7 FOS TF @9 Y AT | R
St afons 28y, . G d TR A
ST qge o A 7 AT .. FTHIT 90
T % Taw wqdl &1 97 &1 @I & 1
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FTRT TrsAT R ST <@ 2 )

TAAAETR (%0 TR AT A )
oY HqAT G BT IET @ & 0 TIAT
quTes i |

sfy TIRYIT feg : wam s g fw
3t At & ufeafy faar w1 eaEfa
TR o7 T F1 g™ = qT @T 8 |
AR 7 q3g § GO o7 FT gE0
&1 @ & | FHaAa qg qeAr " e
g fer & o &Y 99 =1 mfaae
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959 WX 957 FT FF UF a9 (G99
F grAl I @1 § UK T I 59 § q9
TgT  TaT AT ¢ F4T 9L 39N &FF ARG
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© ¥\ 3H gy H A geE g T aadw
. gET WAl g qepa Al
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JAHAWRA (371 THR A L)
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st TATA fqg & faw o faee

| fadh drer A ¥
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MARGARET ALVA
Sir, if there is any
aspect of Government functioning
which has shown g lack of proper
direction and indefinite drift over the
years, I think jt hag been the field of
education. And here, perhaps, we cut
across party lines when we say that
this is one field in which the maximum
exXperimentation confusion and frus-
tration have existeq irrespective of
the State to which the students may
belong. And it is as a result of this
that we have all over the country
what people have commonly come to
call the ‘teaching shops’, commercially
run institutions whose aim is money-
making rather than the education of
the child, where standards have fallep
and where, perhaps, more than any-
body else it is the gtudent andg the
young mind which have paid the
price. Little wonder, therefore, that
wherever you go, you hear these days
of student indjscipline and frustration,
of drop-outs and of different typeg of
student revolt.

SHRIMATI
{Karnataka):

There is no denying that gver the
last 30 years, 5 lot of effort has gone
into the building of an educational
system which would be both produc-
tive as well as acceptable to all sec-
tions of our people. But we have to
remember that we inheriteq an edu-
cational system from the British and,
unfortunately, it was that generation
of our patriots who believed that
there was no need to recast or change
it overnight alloweq this system to
continue as jt was. And let us not
forget that the British established an
educational gystem in this country
not out of love for the people
of this country but basically to
produce a class of administrators
which would suit the interests of the
British empire in this country. Tt was
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their intention to build a class of ad-
ministrators as set apart from the com-
mon people so that they could con-
tinue to rule this country perhaps for
another hundred or two  hundred
yvears. It was unfortunale that after
Independence we believed that this
imported Western pattern of educa-~
tion could suit the needs of this new-
ly independent nation, I believe that
this has been the fundamental point
of difference or the fundamental com-
plaint from the new géneration that we
are following a pattern which is basi-
cally an jmported gystem. Of course,
there have been other factors which
thave contributed to our problem.
An uncontrolled growth of popula~
tion threw all our plans for primary
education out of gear. We have also
'had other impediments—social fac-
tors like the religious road blocks
At various stages and The other pro-
blem of getting education for women
equally accepted and as quickly as
it was for the rest. Then there was
the great, big problem of language.
Lack of finance hasg always been an
excuse as far as the Ministry of
Education is concerned. It has been
a permanent experience that when-
ever cuts have had to be imposed
on budget allotment it is normally
the Ministtry of Education and So-
cial Welfare which has been among
the first to pay the price. Besides
these, there have been conflicting
factors in Indian society which we
have tried, with great difficulty per-
haps, to compromise. I would cite
only two or three such factors.

We have accepted the socialist pa-
ttern of society as our national pat-
tern of development. Ang yet what
~as been our experience on the edu-
cational front? It has been purely
a class-oriented educational system.
Angd here I fee] very strongly that in
a country which speaks gbout equa-
lity of opportunity, which speaka
about all sections of the people hav-

_»

ing equal rights, we start the child —

at the primary stage at different
levels of education. The rich have
the public schools, the gpecial

schools and the best of our schools.
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And yet the child of a class IV
employee, the child of a scheduled
- caste citizen, the child of poorer
sections go to the free schools, muni-
cipal schools, corporation schools
where often textbooks are lacking,
class rooms are lacking and, more
often than not, the teacher is lacking.
And yet we are talking about a so-
ciety in which all have equal opportu-
nities to appear for any examination,
to get into the I.A.S. to go abroad or
to become an expert. How do you ex-
pect to build a society on an equal
footing when you start your child
at the primary level at  gifferent
levels of education?

We speak about a country, about
a nation where everybody feels one
and united and yet we have to give
in to local pressures. We had edu-
cation in the State Jist. Ang there
came the question of local languages,
local pressures, local interests, mino-
rity groups, and language  groups.
Every group has been accommodated
with the result that we have failed
to build today after 31 years of free-
dom a truly nationalist pattern of
education in which all our young
people could live and grow believe
that they are one,

Then there ig the conflict of whe-
ther emphasis should be on the rural
chilg or the urban child; and unfor-
tunately, in spite of all that has been
said the emphasis has always been
in favour of the urban child. Every-
thing in the educational system is
weighted against the child in the
country-side and yet we say there
should be emphasis on villages be-
cause 90 per cent of our population
comes from the rural or the semi-
rural area. Now, in an atmosphere
flike this—I know we are running
out of time—we have tried at diffe-
rent levels to do what best could be
done, Free, compulsory, primary
ieducation has been the goal. But
how far are we from our projected
target?
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It i{g true that my party’s Govern-
ment—at least T am proud of it—
took a positive step in making edu-
cation compulsory and bringing it
on to the Concurrenty List. I think
this was the first ever effort at try-
ing to get some kind of a national
pattern established in this country,
I believe that if you ware puilding a
new generation of Indians to be one,
to be united, it is absolutely neces-
sary that you have a c¢ommon: pat-
tern of education for the entire coun-
try. An experiment was made ear=-
klier on the neighbourhood schools.
It was, perhaps, one of the best things
that could have been developed but
because of pressures from different
sides it was abandoned by the then
Congress Government., I believe that
if you want to build a new nation you
have to start with primary education.
You have got to have somehow a
primary common syllabus for this
country. After all, our history is the
same. The geography of this country
is the same. Our traditions are the
same. Why can we not unite our chil-
dren by these basic subjects, mathe-
matics, history, geography, basic
sciences? Why can we not have a
common syllabus for the primary
schools of this country? If my child
comes to the North the while pattern
is out of gear for him and he is abso-
Jutely stranded. If the child goes to
Bengal you have something new alto-
gether. Why should this happen in
a country 31 years after independence?
We are still groping to find 5 national
pattern of education suited to our
development,

One more thing which hurts me?
very much is the school uniform. We i
have seen this round the world. Ir- -
respective of their school, private,
public or whatever they are, they~
have a common uniform at the pris -
mary level, But here at the primary *
level the moment you loock at the
child. You can distinguish a
child on the road by his uniform. .
You can distinguish the social strata ,
to which the child belongs, whethes..
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he is from an exclusive school by
looking at the uniform. And it is at
that level everywhere that you are
giving him a class distinction that
there are different sections, different
privileges and different normg for our
little children.

" As far as the figures are concerned
—1 do not believe in figures especially
from the Government—they are mis-
leading and you can quote them for
your benefit or to prove something
else altogether, No doubt, the fig-
ures show that ag far as enrolment
from clasg 1 to class B is concerned,
we have gone up from 222.75 lakhs
in 1950-51 to 845.38 lakhs in 1976-7T.
A very good record for our Govern-
ment, no doubt. But you must also
remember that these figures do not
show the dropouts, and at this level
the dropout rate is so high that to
think that so many children have
really been educated in that period
is absolutely misleading, because the
dropout rate at this level is the high-
est that there is in this chart,

Now, 'a[s far as teachers are con-
cerned, I would like to say that here
again the best teachers get the best
salaries, going to the best schools,
with the result that the not-so-well-
paid teachers are left to the ordinary
students—I would say the poorer
students; I would use this word be-
cause that is how gur schools system
ig built. Therefore, I would say, let
the Government think in terms, at
least, of a uniform salary for school
teacRers. T know if is difficult but
there should be gomething by which
teachers, whether in private schools or
public schools or Government schools
get at least a common salary scales
so that there is no discrimination bet-
ween your Government schools, pri-
vate schools angd the richer schools.

r -
L3P M.

As far as science and technology
is concerned, it ig a fragedy that the
ne\‘X}_"Government has, somehow or the
other, begun, as a policy, to shift its
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emphasis from what had been really
the national goal, perhaps, one of our
real aimg jn this country, of making
this country scientifically and techno-
logically self-relient. Over the last
few weeks or months we have seen
some of our top scientists absolutely
ridiculed as, being guided by political
considerations in their research, and
different national institutions of re-
search and technical development dis-
banded or made absolutely to feel like
secondary institutions. I mean, this
new atmosphere which you are creat-
ing in this country is going to further
increase the brain dqrain. Your young
people do not lack nationalism. They
want to be part of the development
“process in this cuntry but it you, I
don’t mean you alone but if we peo-
ple, who are in a position to give them
this sense of belonging and gecurity,
fail them, it is but natural that they
wiii go to others. Ang you have seen
many of them rejected here go abroad
and then be invited as heroes by us
once they make their mark in for-
eign universities or foreign countries.
Is it not a disgrace that our young
people have got to go abroad to be
recognised, to be made to feel wanted,
to be given the opporfunity and then
to come back and say, “Well, T start-
ed as an Indian but I had to go away
because T dig not have the opportuni-
tv?” And I fee] that the present poli-
cy of saying, “Well, technology is
not important; industrialisation was
Nehru’s fad; we do not need this;
we are to go back to the village; we
are to go back to agriculture” will
not help us. Right go back to the
village, go back to agriculture, but
at least build agricultural universities.
What is your outlay, at the moment,
for agricultural universities, for rural
universities, for the development of °
even your traditional handicrafts?
What is the emphasis you are giving
in your schools and vour educational
institutions? You talk one thing and
you do something else. As the speak-
ers before me had pointed out, even
in the past our educational develop-
ment has been lopsided. Emphasis
has been on higher education when
you could not absorb these people
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into jobs for which they have heen
trained and yet, at the primary level
the expansion has really not been
broad-based.

I fee] that this Government is now
going to reorient its educational po-
licy to making imported technology
more acceptable and, the export of
scientists more paying. As far as
medical and engineering colleges are
concerned, it is true that there is a
scramble for seats. Private colleges,
even in my State and many other
States, are charging exorbitant capi-
tation fees. They get gtudents in upto
a certain point where merit is recog-
nised; the rest are given opportunity
through very heavy -capitation fees;
and there is nothing you can do be-
cause it is literally blackmarketing
of seats in the country. And yet I
feel, what you need today is doctors.
I do not want you to copy the system
of barefoot doctors as I am not cbh-

sessed by the China syndrome Iike
many other fellow-politicians are
these days.

DR. V. P. DUTT: Now they have

started wearing shoes, They Thave
been ordered to wear shoes.
SHRIMATI MARGARET ALVA:

They are wearing shoes: they are no
longer barefoot doctors; okay. But
why can't we get people picked up
from the rural side, trained for rural
services themselves? I do not want
doctors from Bombay, Calcutta and
Madras, or engineers, to go and work
in the rural side. It is difficult for-
them to readjust.

But there young people, intelligent,
dedicated young people, in the rural
areas. Even for the Adult Education
Programme I am certain that the peo-
ple who will be taken for this purpose
are those from the cities, from the
universities, the unemployed engineers
and graduates and they will be asked
to go to the rural area for adult edu-
cation. This is the trouble. We do
not pick up the local talent and train
}hefn “for the local programmes. If

his would be done, there would be
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no unemployment in the cities, and
there would be no shift of population

from the rural side to the cities.

Now the other question is about the
language. 1 am not a fanatic as far
as language is concerned. I speak,
read and write Hindi. It was my
second language in the university
long before anybody thought of fight~
ing it in the South. I want to say
that language can make and unmake
an educational system, If today there
is this fear in the country that Hindi
is going to be pushed, then, you will
see that the students in the South,
as a reaction, will stop studying the
language altogether for the simple
reason that nobody wants to do a
thing when compelled to do it. But
1 ask you, Mr. Education Minister,
while we in the South have learnt
Hindi with a great effort, I want to
know in how many of your schools
in the Hindi Spesaking States you
have introduced languages from the
other parts of the country and made
them compulsory for them?

DR. PRATAP CHANDRA CHUN-
DER: Ask Panditji.

[Mr. Deputy Chairman in the Chair]

SHRIMATI MARGARET ALVA:
I would have askeq Panditji had he
been the Education Minister. Is if
fair to make our children learn more
languages? And some of the minorities
speak their own languages. If you
want the language policy to succeed,
you rmust give the students in the
Hindi-speaking areas a language other
than that of their own State. Only
then there will be the feeling that we
are all learning together and sharing
the burden together equally. I will
give my own example. I have my
own children studying in Delhi. I
had to bring them with me when I
was elected to Parliament. The lan-
guage in my State is Kannada, and I
would certainly like my children to
learn Kannada because they have to
bo gack there. When I asked in Delhi,
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T

1 learnt that there was only Sanskrit.
There is no Kannada. They must
learn Hindi and they must learn
Sanskrit. What use is it to my child-
ren? But, no. Your policy is like that.
There is no opportunity even to learn
their own language in Delhi. They
must go to the school and learn Hindi
and Sanskrit to keep your local re-
gulations. -~ . SR B P

As far as the Adult Education Pro-
gramme is concerned, I am a member
of the Adult Education Board, and I
do not want to offer any criticism
here because I can offer it in the
meetings of the committee. But I
would say that you lay emphasis, not
shift completely from the primary
school level to the adult level because
I know that ultimately it would be a
question of funds. And 1 would say
here very honestly that if you have
to choose in your allotment of funds
between 0-14 age-group and 15—30
age-group, let us build the new
generation with complete educational
facilities provided and let us not
deprive the new generation of this
age, that is the under 14 age group. At
least let us start at that stage and
see that the next generation in this
age group Is educated completely.

The question about the involvement
of the R.S.S. in the Adult Education
Programme has been raised. I would
say, Mr. Minister, I have also been
concerned by what I have been read-
ing in the free Press. It has been re-
ported in the “HINDUSTAN” sapta-
hik that the Secretary of the RSS
himself has made a statement that
they have been asked to run the
adult educational programme in a
big way and that they would do it
with determination under the able
guidance of their leader, Mr. Deoras.
Now, even if they are helping in this
programme, I do not think that it is
proper for any organisation to give
the impression that they are master~
minding or leading this whole pro-
gramme of adult education. It may
create immediately a reaction and a
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certain amount of hostility from the
generai public. I would plead with
you, therefore, to correct this misim-
pression and to see that non-political
organisations, the university students,
the local organisations and others
come in and not to let the people think
that the public money is being given
to the organisations like the RSS to
run the Adult Education Programme
in the country.

I just want to take two minutes
more. You are looking worried al-
ready, Sir.

1 would like to emphasise one or
two points. One is the question of
the 104243 system, about which
there has been so much discussion
and so inuch debate. I would plead
with you: please don’t think that this
was a brainwave of the previous
Government and so it must be un-
done. I think there is a lot of sense in
that system, not because it came as
a proposal from my Government but
because I believe tha¥ indiscriminate
admission into the universities in
their thousands and millions and their
coming out with paper degrees solves
no problems either for the students or
for the parents or for the nation it-
self. T am happy that after 10 years
of general education, there will be
two years of vocational training for
the students. This has been done in
other countries. And this belief that
one has to get a degree and get a
white-collar job and sit at the desk
and mark files is something which we
have to remove because we need
technicians. In fact, as far as trained
man-power is concerned, we stand
third in the world today and we are
proud of it. Let us train our young
people to do something concrete ra-
ther than just get a B.A. People come
to us for jobs. So many of them
come pleading for jobs. What can you
do? I can do nothing if a person
merely gets a B.A. and comes to me
and asks for a job. Even if he has
passed only the High School exami-
nation, if he has a certificate’in short~
hand and typing, you can absorb hifh
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somewhere. But what can I do if he
is just a B.A.? I cannot make him a
»clerk and get him employed some-
where. There is need not so much
for degrees but for emphasis on
technical education after ten years in
school. This is something which will
solve many of our problems. Then,
let our education become more and
more job-oriented. This was talked
about for 30 years, but we seem to
be nowhere near getting at it. But
your announced prgramme that within
10 years—one-and-a-half years are
already over—you will be able to solve
the unemployment problem in this
country, puts a special burden on you
to reorient your education policy to
see that it becomes job-oriented, be-
cause I hope you also do not think
that election promises are only for
the manifesto to the forgotten. Peo-
ple believe you are going to do it.
But we find that in all these 18
months, you have not even started
drafting a programme by which you
can make your so-called employment
policy in some way connected with
your education policy.

Now, 1 hope I won’t sound partisan,
but I am the only woman speaking
today and so I have to say a word
about women’s education. There is no
denying the fact that in 1975 a lot
was talked, a lot was promised, a lot
was said about making women’s edu-~
cation a little more priority-oriented.
As it has been rightly said, you edu-
cate a man and you educate an in-
dividual; but you educate a woman
and you educate a family. So wo-~
men’s education is a primary impor-
tance today in this country. The
dropout rate among girls particularly
in the lower income groups and parti-
cularly in the rural side is very high
because the girl has to look after the
young ones at home when the mother
is away at work. Therefore, the need
is somehow to relate your educational
institutions—the Labour Minister is
here—with that of setting up creches
for children of working mothers. This
is very important. 1 had raised this
question earlier.....--
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DR. V. P. DUTT: The Labour Minis~
ter comes here only to hear you. He

does not come here to hear anybody
else.

SHRIMATI MARGARET ALVA:
Don’t be jealous. I would just like
to say that it would be very necessary
somehow to relate creches, particu-
larly in the rural side and in work-
ing areas, with the primary schools
so that the elder girls when they go
to the school can leave the children
in the creche to be looked after. Other-
wise, with all your allotments, with
all your plans, the girl at the primary
school level is going to be a perma-
nent dropout and permanently back-
ward as far as education is concerned.

-

Then, just a word about the need to
emphasise development of sports and
cultural activities along with our
education. I do not think this point
has been touched at all by anybody.
1 believe that sports are something
which this country has got to empha-
sise a little more within the educa-
tional system which has till now been
neglected the most. You have educa-
tional institutions without even a 6
sq. yd. plot in front of the institution
where the children can gather for an
assembly. The need to have a common
play ground in different areas where
children can go and play, is of very
great importance. And then intro=-
duction of yoga as a means of physi-
cal fitness is also necessary. Yoga has
got a great tradition in this country
and it needs little plan. It should be
introduced at the primary school level,

Finally, what I want to speak about
is the trend of political interference
in the universities which we have
noticed over the last few months about
which members have already spoken.
I very often wonder with whom the
Government is, On the one hand
they claim to be with the students,
and on the other hand they say that
discipline has to be restored and so
everything. has got to be changed.
When the Delhi University took a
stand about discipline and students
were punished, two Ministers of the
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Union Government led a delegation to
the President to plead that their
cases must be reviewed, Ministers of
the Government of India leading a
delegation of students who have been
rusticated by the University does not
speak well for the Government or
for anybody concerned. And then
you have heard about the Jawaharlal
Nehru University; you have heard
about the fate of even teachers of
the History Congress. Why is there
this new trend to try and control
even history teachers and their in-
terpretation of history? What are we
heading for in this situation? Finally
1 would like to say $hat education is
not really the building, or everything
else that vou put into it; education is
judged by the end-product of the
process. What are we training our
young people today for? Why are our
moral standards falling? Why is it
that public life itself has gone into
disrepute? It is because there is not
enough emphasis in our educational
svstem, on character building, on na-
tionalism, on a sense of service to the
nation above oneself. And unless this
is inculcated in our youth through our
educational system, no amount of out-
lavs, no amount of educational reforms
and no number of dedicated Educa-
tion Ministers can change anything in
this country. Thank you. J
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DR. PRATAP CHANDRA CHUN-
DER: Mr. Deputy Chairman, I heove
for over five hours patiently
listened to the various sug-
gestions and points of criti-
cism made by several honourable
Members of the House. But when we
say education is very important, it
seems that this importance is not re-
flected by the Presence of Elders
in this House, because I have counted
the heads and 1 find that not even
ten per cent of the honourable Mem-
bers are present. Anyway, when the
respected Leader of the Opposition is
there I am expected to address you,
Sir. Since you are present, I am cer-
tainly to address you and express my
point of view.

Some of the hon.
criticised us on the ground that we
are undoing whatever had been done
in the past or we are trying to change
the national consensus and so on. I

R R

AR

Members have »
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would like to draw the attention of the
hon. Members that even in the nat-
ional policy on education which was
adopted in 1968 and which has been
referred to in this House is clearly
mentioned at the end that the Gov-
ernment of Indin will aglso review
every five yearg the progress made
and recommend guidelines for future
development. Therefore, this national
consensus was not final. Every five
years such a review shoulg have been
made, but it was not made. It took
ten years. Now, when we undertake
such a review and if we suggest some
guidelines for future development, it
cannot be said that we are undoing
the national consensds or we are un-
doing whatever was donein the past.
We are actually following the national
policy on education. This has been
reviewed and some of the reports of
the review committee have been pla-
ced here. Others have taken place at
different levels and we are preparing
the new national policy on education
which was placed before the Minis-
ters’ Conference. Then a copy had
been sent o the various States and
many of the States have considered
the draft national policy. They have
expressed their views. But many
want us tp give them more time for
this purpose. I thought I shall be
able to place the new draft policy be-
fore this House and the other House
in the course of this session. Now

-many States have written to us say-

ing that they would require more
time to consider this matter. So, I
am very sorry it will not be possible
for me to place the new national po-
licy in its draft form before this
House during this session. However,
it is not true to say that we have no
sense of direction. It is rather wrong
to allege that we have not indicated
our priorities. In fact we hag indica-
ted them gas early as the 5th April,
1977 when I made the statement on
thig both in this august House and in
We are relentlessly
and ceaselessly pursuing on the basis of
the priorities that we have set before
us. Therefore, it is not correct ta
say that we have no sense of direc-
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tion or there is confusion. This type
of allegations and statements zre not
borne out by facts.

But some of the hon, Members have
praised this—Development of Higher
Education in India—a Policy Frame as
prepared by the University Grants
Commission. They have praised it and
I thank them for that. At least they
had some word of praise for the work
of an institution which is with us and
which is being financed by us either
directly or indirectly, whatever it
may be, When they praised this policy
statement here, they mentioned about
double standards set’in the educational
system. Then they praised adult
education, umiversalisation of elemen-
tary education, secondary education and
vocationalisation. What is new in this
book? It is entirely based on the prio-
rities which we had set earlier last
year on the 5th April, 1977. There-
fore, what this book savs is more or
less the substance of what we have
indicated. So, when they criticise us
by saying that there is no sense of
direction, T would submi- that s
apprehension should not be {i.ve We
are not only having a sense of direc-
tion but we are trying to implement it
in a systematic manner. What is the
system we are following? We have dis-
cussed the various aspectg of our po-
licy at different levels agnd we had
series of meetings with educationists
and representatives of various bodies,
both educational and non-educational,
and we have consulted even represen-
tatives of political parties in connect-
jon with adult education programme
and connection with student unrest.

So, we are trying to meet the
cross-section of the viewpoints so that
we can formulate such a national
consensus. Then, Sir, we are provid-
ing for funds for the priorities that
we have set before ug and, as I have
told you earlier--some of the honour-
able Members alsp have said about it
earlier we have set our priorities
for the first time in such a
clear fashion and herein lies the
difference in our approach and the
approach of the previous Government.
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We have said that we have the first
priority for broad-basing education
in our couniry. That is” To say, we
want adult education and we have a
time-bound programme for making
tenp crores of adults literate in five
years’ time, Now, how can we do
that unless there is proper allocation
of funds? As the honourable Mem-
ber, Dr. Zakaria, has pointed out,
funds are important. So, we appro-
ached the Planning Commission and
1 gm glad to tell you that whereas
in the last Plan only one per cent of
the total Plan adocaiion had been
provided for adult education, in this
coming Plan, ten per cent has already
been provided for and more will be
forthcoming if we can show results.
Is that not ap achievement at least
in the matter of our approach and in
the matter of a realistic assessment
of the situation and a realistic step
towards the solution of the problem?
Similarly, we have said that primary
education should be universalised.
Varioug figures have been quoted and
1 have said about that on the 5th
April last year and, in order to help
in the implementation of this aspect,
we have approached the Planning
Commission and I gm glad to tell you
that the Planning Commission has in-
creased the fund allocation in the
plan from 32 per cent in the last Plan
to 50 per cent in the present Plan. Is
that not a proper and realistic ap-
proach towards the solution of the
problem? Now, the point is that we
have to tackle the other fields also.
Mention has been made of the drop-
outs. We know that there are drop-
outs because of poverty and because
of various other factors. So, we are
also formulating schemes of non-
formal education for these drop-outs sg
that we can solve this problem also
and we want to shift our emphasis,
as has been very well made out by
Mrs. Alva just now. In the past,
there was the class-oriented educa-
tion and we now want to make it a
mass-oriented education. 'This is a
very big shift in our policy and this
we are backing up with the provision
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of adequate funds for the purpose. 1
do not say that it is completely ade-
quate. More
more. But what has been provided
by the Planning Commission is cer-
tainly g definite improvement in this:
field. Now, what is the modality of
implementation? Many of the honour-
able Members have criticised us say-
ing that the Government is doing no-
thing and that there is a lot of cor-
ruption in the schools and so on. They
have also said that dilapidateq school
buildings are there and so on. Now,
who is responsible for running a
school? TUnder the Constitution, it
is the State which is responsible for
running the  schools, for schools
education, and the Central Gov-
ernment 1is responsible for provid-
ing standards in respect of university
education or higher educational insti-
tutions. Similarly, educational institu-
tions under the school system are run
by the State Governments. So, what-
ever policy we frame, we have to take
the State Governments into confidence
in respect of that policy. So, what we
have done ip this field is that we have
consulted the Ministers of the States,
not once, but twice. Last year, the
Ministers met and they have by and
large approved of our approach. This
year alsp the Ministers have met and
they have given their stamp of appro-
val on almost all the points except in
formulating the national policy on
education, because they wanted more
time to consider the matter in all its
details. But, in the matter of formu-
lation of the policy in a broad man-
ner, there is not much of a difference
and, you will remember, Sir, that when
we speak of the State Governments, it
is not the State Governments run by
same political party as it was the -
case during the previous regime. Now,
we have broad spectrum of all the

political views ipn the administration of
the States. So, when we try to get
the approval or help of these Stata .
Governments representing the view of
the Congress (I) or the Congress or
the Communists or the Marxists or.the.

funds would help us:
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“National Conference or the Janata or
“the various other local parties alsy in

y “the eastern States, that indicates real-
1y the national consensus which was
not present in the past. So, when these
s Ministers agree on broad principles, on
“the broad matters of principle, we can
“take pride in the fact that here is real-
*1y the national consensus when the
“broad spectrum of the various politi-
"'ecal units holding different view have
~'eonsidered the broag plan of education
-and they have given their stamp of
“approval {o this.

Now, with this end in view, we are
“proceeding at the grass root level. We
-are sending our officers to different

‘States to talk to the Education officers
“of those States individually. There
‘have been meetings of the Chairmen
and Secretaries of the Boards of
Secondary Education, andI have at-
tended that meeting twiee so that we
can convey our ideasso that people
who are at the level of ex-

ecution of those ideas at
the State level will certainly carry out
these ideas.. Then, when I go to dif-
rferent States, I individually meet Chief
Ministers and Ministers to discuss the
varjous aspects of education so that the
ideas are certainly conveyed t; them
and they can also give us their view
points. And I can tell you that I am
getting very good response from all
the different Ministers in different
parts of the country. Only the other
day, I had been to Calcutta, and I had
three hours’ discussions with the Min-
ister of the United Front who is in
charge of higher education and adult
education and all the Vice-Chancellors
of the State had come. Now, these are
some of the modus operandi which we
are trying to follow so that our ideas
can be implemented at the State level.
I had similarly gone t{o Vishakhapat-
nam and I had a meeting with the
Education Minister whp belongs to
Congress (1) party, and T am glad to
tell you that we got very good res-
ponse from the honourable Shri Ven.
katarama Reddy. And not only that.
Today I find a news published in the
Patriot which gives the view of Dr.
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Chenna Reddy, Chief Minister of
Andhra Pradesh, and what he says
here in this report is exactly in the
light of what 1 had saig in 1977 before
this august House. I had said that
the reduction of load on ihe students
should be effected, so that the children
may have proper fime to develop
their total personality by taking part
in sports, games, exercises and cultural
pursuits. Ang Dr. Chenna Reddy has
said the same thing. He had said that
the curriculum in the schools would
have to be changed to reduce ihe
“donkey’s load” of bocks which clut-
ter their minds. Similarly, he also
says that this would bring an effective
change in the character of education
and under this scheme the school
would start at 6 in the morning with
prayer, yogic exercises, and that schoo)
children will be given free meal etc.
So we are getting results and we are
getting response from the wvarious
State Governments.

Sir, I have a big file with me which
deals with the reactions of a large
number of States but because there
is not much time, I do not want to go
into details. Many States have accept-
ed in writing the oolicies that we have
adopted, and others have taken some
tima to consider. So, by and large, }
can say that the policy that we have
adopted has got proper response from
different parts of the country. But the
details are being worked out. And }
shall present the details before this
House in the coming session.

Now, let me indicate to you how we
want the change. I have already said
that our first priority is to broad-base
our education. That is why we have
this adult education programme. Now,
many criticisms have been made about
the involvement of RSS and other
groups or politicalising the issue. Now,
if T remember correctly, there was a
Conference in 1865 crganised by the
UNESCO held at Teheran, and it was
decided by the Ministers coming from
different parts of the world that no
policy of adult education can succeed
unless there is political will behind it.
To have this political will, I have not
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only consulted a large number of

groups like teachers’ organisations,
students’ organisaticons, voluntary
agencies, workers’ organisations,

put I have also consulted leaders of
political parties. And all of them have
agreed to accept this programme and
to start this programme. But when
we were formulating the details, we
came to the conclusiop that this adult
education should not be simply adult
literacy just to ieach these adults the
3R’s.

It should be linked up with our
developmental process. In other words,
it should be a composite integrated
education so that the adults are moti-

_ vated and they get something out of
the great change which is going | to
take place throughout the couniry. In
the coming Five Year Plan, there will

. be rapid development in the rural
areas and if the adults do not take part
in this developmental process and, at
the same time, if they are not edu-
cated, then there will be a hiatus bet-

+ ween the two and the nexus will not

* be established. Therefore in consul-

- tation with the Planning Commission,

+ it has been decided that at the level of

+ adult education, 350 hours will be al-

i located for each adult in a year. Oub
~of these 350 hours, 200 hours will be

tfor adult literacy and numeracy and
~*150 hours will be allocated for educa-

! tion in health, in agricultural matters,

i *n acquisition of some skills, in games
etc. so that the total personality of the
adult can be developed through edu-
cation, the adult becomes a link in
the matter of development of rural
areas and he takes legitimate pride for
his part in rural development, In the
matter of education of women, I can
assure Mrs, Alva that nearly 62 per
cent of 10 crores, i.e. nearly 620 lakhs,
will be women adults. That is the
scheme. But how to implement this
scheme? We cannot implement from
Delhi the adult education scheme
throughout the country which is spread
out in different parts starting from the
most easlern to the most western and
from the northern-most to the south-
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ern—most part we have fo take the
State Governments into ronfide~ze.

Therefore, it has been decideg thaty
even when the voluntary agencies are

to be employed for this purpose, the
selection of the voluntary agencies

will depend on their clearance fromy
the State Governments. Whether it is
R.S.S. or a Communist organisation or
a Muslim League organisation, we have
indicated the guidelines. There should

be no direct participation in political
propaganda and ng discrimination on

the basis of race, sex, caste, colour or
creed. Then, we have also said that
in these matters the main role of the
political parties will be to have the
motivation and to create a climate in
the matter of fielg work. We would
like tp have registereg societies or
trust bodies, but all these will not be
selected by us dirzctly at the central
level. It will be done by the State
Gevernments and if a particular State
Government actually nominates cer-
tain parties or selects certain parties
and sends them to us, then we will
certainly have the option to consider
whether these bodies satisfy the
guidelines of non-communal approach,
democratic approach, non-violent ap-
proach, etc. We hava a right to check
whether they satisfyv all these things
and only then we will provide funds
to these bodies, not directly but
through the State Government again.
This has been the decision of the
Education Minister’s Conference.
Therefore, the fear that we are paying
so much to a particular organisation is
absolutely wrong. "We have not paid
to that particular organisation up till
now. Whatever we have paid is to the
registered societies which have been
recommended by the State Govern-
ments. Under the coming programme
which we have undertaken, we wiil
depend on the State Governments. In
other words, there will be a sort of
partnership between the Central Gov-
ernment and the Siate Governments

because according to the financial pro-

vision also, the Planning Commission

says that 50 per cent of the adult
education expenses should be provid-
ed by the Centre and 50 per cent by
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the State Governments. Therefore, in
the matter of choice also, the State
Governments will have their say. That
So, whatever appre-
hension is there, I do not think it is
borne out by facts.

But I can say about the RSS that
they are really dedicated people, and
Prof. Rashiduddin Khan has also
sai that the RSS has actually done a
lot of good work. Whether they
believe in ancient traditions or not, I
think we all believe in our ancient
traditions. Why shouldn’t we have
faith in our own past? Why shouldn’t
we have patriotism?  Therefore,
4t-is not a fault if a particular group
or followers of certain organisations
have faith in the past, faith in the
glorious tradition of India. Why
should we de-nationalise ourselves?
We have not gone to that length.
However, this is neither here nor
there, =ur «

Now, Sir, about the varioug other
points which have been raised, I
would like to point out that there is
no scope for pessimism ag Dr. Dutt
has mentioned., If we have pessimism,
then we cannot work, We have to
work with optimism. May be, we
will succeed., we may not succeed.
But that does not matter. But if we
give vent to our pessimism, then we
will be immobilised and no change can
take place in the country. I have
.optimism. I have faith in our people.

¥ ~1 have faith in the administrators &t

the State level, in our own officers,
in the officers of the State Govern-
ments, in the administrators of diffe-
rent States, Ang I am getting good
response from many of them. So, I
should humbly request Dr. V .P, Dutt
to get rid of this pessimism and in
that case, he will find that he him-
self will come forward to help us in
implementing the programmes that
we have undertaken.
R I

DR. V. D. DUTT: I am prepared

ﬁ -to do whatever I can.

DR. PRATAP CHANDRA CHUN-
DER. That is most welcome, That
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suggestion js very welcome. And Mrs.
Alva is also in the National Adult
Education Board. We expect much
from them because it is not the task
of the Education Minister of India or
any political party alone. A single
political party cannot do anything..
After all, here we do not believe in
one party system. Here we have
plurality of parties. Everybody should
be involved in this, in creating the
atmosphere, in creating the motiva-
tion so that we can succeed in this

process, Now, Sir, that js the first
priority.
Sir, the gsecond priority has been

to change the contents of education.
Dr, V. P. Dutt has listed a number of
statements that he has made concern-
ing the changes he wants in the edu-
cational pattern, And I can assure
him that most of the suggestions that
he has already made or he has
repeafed today are incorporated in the
pattern which we have undertaken.
So, when we change the contents of
education, we want to make education
related to life. Here again is a very
significant change. Earlier, education
was more or less bookish in character.
But we tried to change the pattern
of education, and this Review Com-
mittee, that is, the Patel] Com-
mittee’s Report jndicates how we pro-
pose to do that, Here you will notice
that in the lower classes, in the
primary classes, we have one langu-
age, not too many languages, Then
mathematics, then environmental
studies, which Dr. V. P. Dutt has
already mentioned. Then, Sir, even
from the lowest class, we have involv-
ed the new element of socially use-
ful productive work, that is to say,
even from class one, the children will

start with that concept of socially
useful productive work. It is not a
simple work experience, But it is

some work with hand which is related’
to the good of the community. It
may also be gervices like propaganda
in the matter of health and sanitation
or it may be for growing something
in the fields attached to the school so
that it may be useful for the com-
munity, @and animal husbandry and
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what not. Similarly games and crea-
tive activitieg such as music, dancing
and painting, In other words, even
from the lowest class, a comprehen-
sive education is sought to be given
which would try to develop the total
personality of the child,

8 p. {

Now, let us turn to the next group
of classes—five to seven or eight as
the case may be. Here also, we have
Ilanguage for seven hours, mathe-
matics for four hours, history, civics
and geography together for four
hours, science and integrated course
for four hours. And it is not correct
‘to say that we are dismissing science
from the course of our study. That
iz  absolutely wrong. We are not.
But we are trying to make science
more intelligible to our children so
that they cap really take something
out of this. So, science is there. Then,
arts, music, dancing, painting—three
hours, ang socially useful productive
work and community service—six
hours. Then, games, physical educa-
tion and supervised studies—4 hours.
Thirty-two hourg is the total work-
load in a week.

Qa

Now, when we come to the next
‘group, classes 8 or 9, on the one hand,
‘and up to 10, languages, mathet-
matics, science, history, civis, geogra-
phy and thep certain options are
given; but socially useful productive
‘work community service still find an
important place ag also games, physi-
eal education and supervised studies.
‘In other words, the content which we
‘want to place before our people will
‘be comprehensive content, It is not
Jop-sided content as has been suggest-
ed by some of the hon. Members, We
are not going away with science. We
-are certainly having games, as Mrs.
Alva just now pointed out. At every
stage, games an physical education
are made compulsory. So, these are
some of the problems that will have
'to be solved and how to solve them,
‘much will depend on the co-operation
~we get from different States,

Now, a question has been raised
:about {he problem of higher educa-

|
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tion. We hsall have more opportuni-
ties to discusg this matter when we
take up the Report of the UGC. In
the case of the higher education— ¥
here also—, we find that the UGC has
indicated one important change in the
field of higher education. What they
have suggested is that there should
be an extension project for all uni-
versity students and teachers, so that
they will be involved either in the
adult education work or some other
developmental work, which is also an
innovation in this field. The UGC is
framing detailed schemes for this
purpose and we are finding that from
class 1 onwards up to the higher
studies at the university level, the
students will generate a new social
commitment so that they will had be
isolated from the society and the pre-
sent alienation which exists between
the students and the gociety will be
-done away with, if we are able to
implement the programme that we
are laying before this House.

Now, Sir, in the course of the de-
bate, and apart from that also, cer-
tain detailed questions have been ask-
ed. For instance, this problem about
the Jawaharlal Nehru University was
mentioned. Now, you will notice, Sir,
that the Prime Minister took up this
task of making some preliminary in-
quiry into the matter in certain seri-

ous situations which had developed

in that particular university. On ac-
count of the students® demonstrations
the university had to be closed down
and students were demanding the re-
signation of certain officers of the
university. So, the Prime Minister
went out of his way to save the situa-
tion and, instead of thanking him, I
am surprised that some of the hon.
Members are criticising him. It was
not his business. He need not have
taken up this matter on himself. In
spite of his heavy preoccupations, he
offered or volunteered his services to
make a preliminary inquiry into this
matter, he has taken great pains to -
get the report from the
the complaints from the people, and,

*

university, -
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on the basis of these complaints to get
an answer from the university and
after that he had come to certain
conclusions: but still it is a prelimi-
nary report and it has been sent to
the Ministry for processing. This is
being processed and it may be that
we need not have to make the formal
inquiry with the help of the Visitor.
It may be, that the university autho-
rities themselves can see reason in
this suggestion and the university au-
thorities themselves may change some
of the patterns which had been criti-
cised ut different levels. Therefore,
it will help us to save a large part
of our time and wother complications
in the running of the university. In-
stead «f supporting the Prime Minis-
ter's stund, I am surprised that very
réspectable academicians like Dr. V.
P. Dutt, or Dr. Rasheeduddin Khan,
have cridicised it. I do not think
there is any harm in this. It is not a
commission like the Shah Commission.
In fact, certain matters concerning the
university are still before the Shah
Commission as also in the case of
Delhi University., Therefore, we are
trying to see how best we can solve
the problem of this university with~
ocut going into the great deal of for-
maiitizs. Nobody has been dismiss-
ed; notody has been asked to go. It
is not correct to say that the Vice-
Chancellor has been asked to go. In
fact, when the matter was discussed
with the Prime Minister, the Vice-
Chancellor himself felt that in that
situation, possibly, he might resign.
However, he has not resigned. He
has gone to Canada to attend the con-
ference of the Commonwealth Vice-
Chancellors. Therefore, I do not
know why there is so much of furore
in the university circles. We are not
going to do away with the autonomy
of the universi‘ties On the gther hand,
in the Bills that I am bringing before
this House and the other House—this

"Viswa Bharti Bill or the Aligarh Mus-
lim University Bill and in future 1

- will bring other Bills also relating to

‘Rann+rag Hindu University and other
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universities—I am trying to give back
democracy to the universities con-
cerned. These universities had been,
in the past, more or less packed bodies
consisting of the nominated members.
I had to nominate some of the mem-
bers to some of these universities. 1
do not want that. I do not want to
grab power. I want to give real au-
tonomy to these universities and with
the help of the hon. Members we will
certainly succeed in doing so. So, this
is not correct to say that we are doing
away with the autonomy of the uni-
versities. Where was this talk of au-
tonomy when during the emergency
more than 200 teachers of Delhi Uni-
versity had been arrested without
trial and sent to jail? At that time
there was no talk of autonomy. Some
of these hon. Members who are wax-’
ing so much in favour of autonomy,
were keeping silent before the power
that be in those days. So, today it is
rather funny to hear from them so
much akout autonomy. We really be-
lieve in the democratic system: we
really believe in autonomy. There-
fore, we are not only trying to uphold
the autonomy but we are trying to
restore the legitimate autonomy, the
academic autonomy to these universi-
ties. . Yo

DR V. P. DUTT: Sir, we are seeing
that legitimate autonomy in the JNU.

DR. PRATAP CHANDRA CHUN-
DER: S8ir, in the JNU also, some of
the students were whisked away from
the institution .... (Interruptions).
Some of the teachers were also
whisked away ....

DR. V. P. DUTT: Because thé Vice-
Chancellor has been asked by the
Prime Minister to give resignation.
Sir, he is misleading the House.

DR. PRATAP CHANDRA CHUN-
DER: Dr Dutt will not like it certainly
because it is not going to be palatable
ty him .. o

DR. V. P. DUTT: Nor will it be pala-
tabie to you.

PR



